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HOUSE OF THE PEOPLE 

Tuesday, 10th June, 1952

The House met at a QuarUr Past 
Eight of the Clock.

[Mr. Speaker in the Chair] 
ORAL ANSWERS TO QUESTIONS 

Foreigners in GtOVERnment Service

♦651. Shri Velayudham: WiU the
' Minister of Home Affairs be pleased 

to state the number of foreujn nationals 
who are serving the Government of
India as officers either in a temporary 
capacity or otherwise?

The Minister of Home Affaire and 
States (Dr. Katju): The number of
CiviUan Non-Indian Officers serving 
the Government of India is 660. Of 
these 347 are employed in the Defence 
Services, 198 in the Railways and the 
rest in other Departments.

Shri Velayudhan: May I know
whether any special salaries are given
to these foreign officers in the Govern
ment of India service? Are they en
joying any special salaries and aUow- 
ances other than the grades fixed for
the officers of the Government of
India?

Dr. Katju: Many of them are on 
contract service; many of them are m
temporary service; a-nd some of them 
are in permanent service. I cannot 
say anything about salaries without 
tiotice.

Shri Velayudhan: May I know
whether this list includes those who 
are taken on the Indo-American 
Agreement programme?

Dr. Katju: Some of them are in that 
programme.

Shri Velayudlian: May I kndw
whether an officer taken under the 
Indo-American Agreement, one Mr.
Slocom......
86 P.SX>.

7I«

Mr. Speaker: Order, order.
Shri Velayadhan:..........that officer is

given about Rs. 10,000 as sala^r per 
mensem all found?

Dr. Katju: My hon. friend must
give notice of that question.

SHiri A. C. Gnha: As regards the 
foreigners employed in the defence 
services, may I know how many of
them are In command service and how
many are technicians and how memy 
are for training purposes?

Dr. Katju: I require notice.
Shri A. M. Thomas: Is it the policy

of the Government to effect complete 
Indianisation of these services?

Dr. Katju: Apart from the people 
who are on contract service, the 
people who are in permanent service
are getting the same salaries.

Shri V. P. Nayar: How many such 
foreign nationals in Indian Govern
ment service get emoluments higher 
than those of the President of India?

Mr. Speaker: Order, order.
Shri H. N. Mukerjee: The hon.

Minister has stated that there are 
some foreigners who ar^ employed 
under the Indo-American T^eement
prografmme. Could he give more pre
cise information on this point?

Dr. Katju: If the hon. jHember will 
give notice, I will give precise infor
mation.

Shri Velayudhan: May I know,
whether the Government of India have 
got complete control over these offi
cers serving with them, or do > they 
take instructions from the Technical 
Aid Administration here?

Dr. Katju:.! imagine my hon. friend 
is only askin^’an argumentative ques
tion. The answer probably is 
open to him. He knows it. 
Officers who enter public cor
porations are governed by their rules 
and they take orders from superior
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■ i ■ oflRcers under whom* they are serving 
and directly from the Government of 
India also.

Shri yelayudhan: May I know...
Mr. Speaker Order, order. Next 

question. This question has taken 
four minutes.

Press Commission

*652. Shri Yelayndhan: Will the
Minister of Home Affairs be pleased to 
state:

(a) whether the Indian Federation 
of working journalists in its Session 
held at Calcutta demanded the 
appointment of a Press Commission 
by Government; and

(b) if so, 'what steps Government 
have taken in the matter?

The Minister of Home Affairs and 
States (Dr. Katju): (a) Yes.

(b) As stated by the President in 
his Address in Parliament, a Press 
Commission will be appointed in a 
few weeks.

Shri Yelayndhan: May ' I know
whether the Minister will be able to 
give the scope and nature of this Com
mission?

Dr. Katju: I hope to make that quite 
clear in the order by which the Press 
Commission is appointed. We will 
give them the terms of reference, and 
all that information will be available 
at the suitable time.

Shri Yelayndhan: May I know
whether this Press Commission will 
have any power over the press legisla
tion existing in the country?

Dr. Katju: It will have no power at 
all. The^ommission is only appoin
ted for advisory purposes.

Shri Punnoose: Is the hon. Minister 
in a position to state the interests that 
are going to be represented on the 
Commission?

Dr. Katju: Every interest concerned 
with the press.

Shri Yelayndhan: The Minister men
tioned that the Commissiop is going to 
have no power. May I know why the 
Commission is going to be appointed 
if it is going to have no power?

Mr. Speaker: The horf.' Member mis
understands the reply and then frames 
his question.

Shri M. d. Gnrupadaswamy: May I
know whether Government has taken a 
census with regard to the number of

•papers and magazines published iiv 
India, and also the number of journa
lists employed in those presses, and 
also the reading clientele?

Dr. Katju: I’ have told the hon. 
Member just now that in framing our 
terms of reference we will take all 
material factors into consideration.

Mr. Speaker: I think that when the 
Commission is appointed the terms of 
reference will be before the House, 
and it is premature to ask any further 

Jljuestions.

•Tribal A reas of Assam

*653. Shri B. R. Bhagat: WiU the 
Minister of Home Affairs be pleased to 
refer to the reply to Starred Question 
No. 1265 asked on 25th September,
1951, and state:

(a) the main development, schemes 
in hand, at present in the tribal areas 
of Assam;

(b) when they are likely to be com
pleted; and ^

(c) the total financial grants made 
for them in the year 1951-52?

The Minister of Home Affairs and 
States (Dr. Katju): (a) A statement 
is laid on the Table of the House. 
[See Appendix IV, annexure No. 1].

(b) This information is not yet 
available with the Government of 
India.

(c) Rs. 49 lakhs.
Shri B. R. Bhagat: May I know the 

Eimount to be spent under the heads 
Education and Riblic Health?

Dr. Katju: The schemes which have 
been framed do not specify the allo
cation under different heads. This 
is really a question for the Assam 
Government.
. Shri B. R. Bhagat: May I know the 
amount spent in the previous two 
years?

Dr. Katju: I can give the figure for
1951-52: it was Rs. 16,74,000.

-Shri B. R. Bhagat: May I know
whether the Government has any 
scheme for the planned development 
'Of these tribal areas?

Dr. Katju: That is what we propose 
 ̂Jbp do, and, as the hon. Member is 
aware, we held a conference, and we 
have worked out general rules for 
guidance.

Shri B. R. Bhagat: May I know 
whether any development of roads hais
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been taken in h ^ d  during the current 
year?

Dr. Katja; I do not find;that under 
any particiileir head, but that is a 
matter which is under consideration.

Shri B. R. Bhaffiit: May I know
whether any scheme of priority has 

•been determined, and, if so, what it 
is?

Dr. Katjii: There is no question of 
priority. There are different heads, 
and I suppose it wili be a march all 
along the front.

Shri Natawadkar: May I know
whether these schemes are worked 
out in co-operation with the tribes of 
Assam?

Dr. Katju: Yes, Sir; we want co
operation from the tribes in the first 
instance. *

Post-card Venbing Machinb

*654. Sardar Hukain Sinirh: Will the 
Minister of Commimicatioiis be pleased 
to state:

(a) whether any new model of Auto
matic Post-card vending machine has 
been received in India for experi
mental purposes; and

’ (b) if so, whether it is being tried
anywhere?
- The Deputy Minister of Commimica- 
tions (Shri Raj Bahador): (a) Yes.

(b) It has only lust arrived.

Sardar Hukam Sinffh: May I know 
whether there is a condition imposed 
that if the machine is found to be de
fective, the country of its origin will 
take it back?

Shri Raj Bahadur: It is still on trial. 
It was on trial before also. If it is 
found to be unworkable, of course, it 
will be returned.

Sardar Hukam Sinfih: It was on <;iial 
before also—that was a Swiss machine; 
do I understand that this is the same 
machine, after the removal of defects?

Shri Ri|j Bahadur: It is from the. 
same company.

Shri A. M. Thomas: May I know 
how many machines were ordered 
from the Swiss firm?

Shii Raj Bahadur. It is a  prototype 
of the machine, and’ it has just crane.. 
It is being tried. If it is found to 
be satisfactory- we wiJi order new 
ones.

Shri A. M. Thomas: Am I to under
stand that only one machine was 
ordered?.

Shri Raj Bahadur: One machine has 
come.

Shri Damodava Menon: Is the
machine likely to effect any saving 
to- Government? . , .

Shri Raj BaJiadnr: Keeping in view 
the amount of labour involved ill re
filling the machine, collecting coins, 
etc., I think we cannot predict that 
there will be at all any saving.

Tube-wells

*6.55. Sardar Hukam Singh: Will the 
Minister of Food and Axriculture be
pleased to state:

(a) the number of tube-wells drilled 
during the year 1951-52 under ‘G.M.F." 
Campaign; and -

(b) the additional area brought
imder cultivation and the additional 
quantity of food grains produced by 
these wells? -

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): ^a)
Complete information for the G.M.F. 
year ending June, 1952 .is not yet 
available. However from July, 1951' 
to March, 1952, 449 tube-wells were 
constructed. .

(b) The additional area benefited 
by these tube-wells is estimated 'to be
67,000 acres. Information . regarding 
additional food grains produced by 
these wells is not yet available.

Sardar Hukam. Singh: Was the target 
of grow-more-food in 1950-51 achiev
ed?

Shri Karmarkar: So far as these 
tube-wells are concerned, Sir, which 
this question refers to, we have no 
definite information yet.

Sardar Hukam Singh: I wanted to 
know about the year 1950-5L Figure 
for that year must be available ynVh 
the Government by now.. I want to 
know whether the target was achieved 
in that year or it fell short very 
substantially. .
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Shri KarmMur: On account o^tube- 
wells?

Mr. Speaker: Yes.

Shri Karmarkar: The tube-wells that 
were sunk in 1950-51 in various parts 
of India were 770 and the acreage 
benefited by these 770 tube-wells sunk 
in 1950-51 is 215,153 acres. The ad
ditional production achieved from 
these wells is 31,362 tons. So, they 
resulted in substantial addition.

Sardar Lai Singh: May I know how 
many of these were sunk by foreign 
firms and how many by Indian firms?

Shri Karmarkar: I would like to 
have notice.

Shri Damodara Menon: May I know 
whether in accordance with the re
commendation of the Public Accounts 
Committee Government have set up 
a central machinery, to see whether 
the grants made to States for Ihe pur
pose of grow-more-food campaign are 
properly spent?

Shri Karmarkar: I should like to 
have notice.

Shri Ramachandra Reddi: May I
Imow the state-wise distribution of 
these tube-wells?

Shri Karmarkar: For 1950-51? For
1951-52 I have no information.

Shri Ramachandra Reddi: What
ever figures are available.

Shri Karmarkar: The figures state- 
wise are as follows:—

Bihar ... 38
Madras ... 60
Orissa ... 3
Punjab ... 343
Uttar Pradesh ... 313
Out o f tjhe Part B
States—P.EJ>.S.U. ... 13

The total is 770. 
51.

That is for 1950-

Shri N. B. Chowdhnry: M ^  I know 
how many of these tub^wells have 
been rendered useless by this time?

Mr. Speaker: Order, order.

Shri Pocker Saheb: May I know
whether Government has got any ar
rangements for finding out the avail
ability of underground water before 
actually digging the wells?

Shri Karmaikar: I should like to 
have notice.

Indian Medical Institute

*656. Shri Velayndhan: Will the 
Minister of Health be pleased to state:

(a) when the All-India Medical 
Institute will begin functioning; and

(b) what are the scopes of this 
Institute with regard to Medical 
Science?

The Minister of Health (Rajknmari 
Amrit Kanr): (a) It is not possible to 
give any exact date as a good deal of 
planning has to be done. An ende
avour will be made to start the medi
cal college, which will form part of 
the All India Medical Institute, from 
August, 1953, if possible.

(b) The Institute will provide faci
lities of the highest order for medical 
education and research in all branches 
of Medicine. It will be a centre for 
post-graduate study and research and 
will include also a Medical College for 
undergraduates and a Dental College.

Shri Velayndhan: How many stu
dents will be able to be coached up in 
this institute when it is completed? 
Have Government formulated any plans 
about it? '

Rajkumari Amrit Kaor: I do not
know if the hon. Member is referring 
to the under-graduate college or to 
post-graduate studies.

Shri Velayndhan: Both.

Rajkumari Amrit Kanr: In regard to 
the under-graduate college it will be 
a small entity. I do not know how 
many students the planning committee 
will recommend but probably not more 
than a hundred drawn from all over. 
India. As regards post-graduate 
studies, of course, as necessity arises.

Shri Velayndhan: May I know whe
ther the hon. Minister will be able to 
give the total expenditure that will be 
incurred for this Institute?

Rajknmari Amrit Kanr: The present 
proposals involve an expenditure of 
Rs. 1,66,33,000 non-recurring and 
Rs. 29,50,000 recurring.

Shri Meghnad Saha: Will the hon. 
Minister kindly state whether the pro
fessors of this Institute will be whole
time officers or they will be allowed 
private practice?

Rajknmari Amrit Kanr: As I said 
a high-powered committee has been 
appointed for the purpose of plan
ning and making recommendations. I 
believe they certainly will be whole
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time and I personally hope no private 
practice will be allowed.

Shii N. S. Nair: May I kow whether 
the Institute will be expected to handle 
the question of modernisation and re
orientation of the Ayurvedic system of 
medicine?

Ra^mmari Amrlt Kanr: Well, Sir, on 
the research side we shall try to do 
that also.

Shri Nambiar: May I know what 
steps have been taken to redress the 
grievances of the students of Indian 
medicine in Madras in respect of the 
development of Ayurvedic system?

Mr. Speaker: I don’t think it direct
ly arises out of it.

Shri B. S. Murthy: May I know what 
will be the status and scedes of pay 
of graduates of the indigenous system 
as compared with those of graduates 
o f  the allopathic system?

Rajkmnari Amrit Kaur: I don’t quite 
see how it arises from this question.

TTH : TO" 317̂
^  3ftr ^  ^

^  ^  ^  t  
Bfk T?: WTT ^  ^

t  ?
[Shri Giinpati Ram: Is there any

proposal before the All India Medical 
Board to start a similar scheme in 
Uttar Pradesh also, if so, what is the 
estimated expenditure proposed to be 
incurred on that?]

3WRT • ^̂*TTTT
srCfi

[Rajkumari Amrit Kanr: We are not
concerned with Uttar Pradesh.]

Dr. M. M. Das: May I know the 
names of the members of the high- 
power conmiittee that has been estab
lished?

Rajkumari Amrit Kanr: The Chair- 
Tnan is Dr Lakshmanaswami Muda- 
liar. The four Members are: Dr. JivraJ 
Mehta. Dr. V. R. Khanolkar, Dr. D. N. 
Bannerjee, formerly professor of 
medicine at the Patna Medical Col
lege, and Dr. D. C. Chakravarti, Prin
cipal, Calcutta Medical College. Dr. 
j^ ja  will be the Member-Secretary. 
The Committee has power to co-opt

Weather Forecast Reports 
•657. Shri S. C. Samanta: Will the 

Minister of Commnnications be pleased 
tp state:

(a) how far the Meteorological 
Department of India has helDed the 
Agricultural population in their 
attempt to grow more food; and

(b) what is the machinery by which 
weather forecast reoorts reach the 
agriculturists living in remote villages?

The Deputy Minister of Commnnica^ 
tions (Shri Raj Bahadur): (a) It is not
possible to say quantitatively how far 
the activities of the Meteorological 
Department have helped the agricul
tural population in their efforts to pro
duce more food. There are however 
several ways in which _the Department 
gives assistance to the farmer, both 
in respect of their day-to-day work as 
also in bringing about an improvement 
in yield as a long term measure. As 
an example of the former, the Depart
ment issues daily a farmers* weather 
bulletin giving a forecast of weather 
conditions with special reference to 
crops. The long term measure com
prises investigations into the relation
ship between weather and crop yields. 
This is expected to give information 
which will be of help in improving 
agricultural methods.

(b) The Farmers’ Weather Bulletin is 
broadcast by all stations of tfie All India 
Radio in their respective regional lan
guages in the rural programmes. They 
are also supplied free to such news
papers as agree to publish them regu
larly. Further dissemination of the 
information to farmers depends on the 
organisation and facilities available in 
rural areas. This is the responsibili
ty of the State Governments and the 
matter has been brought to their at
tention.

Shri S. C. SamUnta: Will the hon. 
Minister inform us whether the re
commendations of the I.C.A.R. to take 
over and conduct entirely the 
Phenology scheme by the agricultural 
meteoVology section has been con
sidered and taken up?

Shri lUj Bahadur: I am afraid I 
shall have to have notice.

Shri S. C. Samanta: How many 
research workers have been trained 
at the Central Agricultural and 
Meteorological Observatory?

Shri Raj Bahadur: I don’t quite see 
how this question arises.

Shri S. C. Samanta: May I know
whether the outlook or forecast of the 
weather is i,iven to agriculturists on 
a country-wide basis or on a reglanal
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basis? What is the form in which it 
is tivenT ;

Shri Raj Bahadur: Farmers’ daily
weather forecasts are broadcast by the 
All India Radio, and they are also 
published in the newspapers.

Dr. P. S. Deshmukh: Do these fore
casts emanate from more than one 
observatory, or only one?

Shri Raj Bahadur: Regional obser
vatories send information which is 
coordinated at the main observatory 
and issued.

Dr. P. S. Deshmukh: Has any effort 
been made to find'out the correctness 
o f these forecasts?

Shri Raj Bahadur: This question had 
been put before and I would refer the 
hon. Member to the answer I gave 
then.

Shri Bell Ram Das: Is it a fact that 
the agriculturists cannot take ad
vantage of these weather forecasts, 
because there is no radio in the
viUages?

Shri Raj Bahadur: Community sets 
have been provided in the villages 
and many agriculturists take ad
vantage of these forecasts from them.

^  3rVr ^

[Shri Ganpati Ram: Will the hon.
Minister please state when the
Meteorological Department started 
functioning and what has been its 
progress from year to year?]

Mr. Speaker: It is too general a 
question to be answ^ed.

Shri K. K. Basu: Way I haiow
whether there is any drrangement 
anywhere in India whereby the tillers 
of the soil can get the benefit of 
these forecasts—I mean, apart from 
the A.I.R. medium?

Shri Raj Bahadur: This is primarily 
a matter for the State Governments. 
What we can do is to publicise to the 
various regions information about the 
weather forecasts.

Shri Saraagadhar Das: May I
enquire whether the hon. Minister 
has got* information as to whether 
every village has been covered by 
the community radio sets, ‘ whether 
they be distributed by the Central

Goveiflttnfint or by the Provincial 
Governments?

Shri ^ j  Bahadur: That pertains to 
the Ministry of Information and 
Broadcasting. Ail I can say is that 
there are as many as 3847 community 
sets all over the country.

Fishing

*658. Shri S. C. Samanta: Will the 
Minister of Food and Agriculture be
pleased to state: .

ra) whether it is a fact that the West 
Bengal Government has asked lor 
light-powered craft from Australia for 
fishing in the esturian areas of the 
Sunderbans;

(b) if so, how many and when they 
are expected to reach; and

(c) how far the Colombo Plan wiU 
help to solve the nroblems of fishing 
in coastal areas in West Bengal?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a>
Yes.

(b) The request is under considera
tion

(c) There is no plan at present to- 
obtain assistance under the Colombo 
Plan for fishing in coastal areas of 
West Bengal but the question will be 
examined.

Shri S. C. Samanta: May I know 
whether any arrangements have beea 
made by the Government of India for 
the collection and publication of data 
regarding fish catches made by power- 
driven vessels in Indian waters?

Shri Karmarkar: This question
refers to Indian waters, whereas the 
original question related to only West 
Bengal.

Mr. Speaker: I think that he is 
referring to the Bengal coast.

Shri S. C. Samanta: Yes, Sir.

Shri Karmarkar: So far as Bengal
is concerned, I may tell him that the 
West Bengal Government approached 
Us for obtaining four fishing vessels 
with necessary equipment. In addi
tion, they have asked for three fishing 
launches equipped with net, boats 
etc. In the. meantime, they have 
obtained some and regarding the 
other demands, the matter is b ^ g  
considered.

Mr. Speaker: I think his questioa 
was: What arrangements haVe been 
made for maintaining statistics o f  
catches in the^ areas?
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Shri Karmarkar: I have idea
about that at the moment. • '

Shn S. C. Samaata: May I know 
whether these light-powered vessels 
can be used in inland waters also?

Shri Karmarkar: I shall find that 
out.

Shri S. C. Samanta: May I know 
how far the sea fishing on West Bengal 
coast has progressed, and whether 
any accounts have been kept in-respect 
of the same?

Shri Karmarkar: Out of a total
area of 400 square miles of terri* 
torial coastal waters in the south of 
the districts of Midnapore and 24- 
Parganas which is suitable for coastal 
water fishing, about 150 sq. miles are 
now being exploited by the indigenous 
systems of fishing during certain 
parts of the year, mostly by local 
fishermen and partly by fishermen 
from other parts of the State, giving 
an yield of the order of 1800 tons per 
year.

Shrimati Renu Chakrayartty: May 1
know what will be the cost of these 
light-powered fishing vessels? 0

Shri Karmarkar: I should like to
have notice.

Shrimati Renu Chakravartty: May I
know if there is any plan for supply
ing these crafts on loan to refugee 
fishermen who are facing a great 
crisis in these areas? They have 
come from Eastern Bengal, and I 
want to know whether these crafts 
will be made available to them on 
loan or on any other basis.

Shri Karmarkar: I shall have to 
find that out.

Dr. M. M. Das: May I know
whether it is a fact that a certain 
amount of money has been promised 
by the U.SA. for the development of 
fisheries in this country, and if so, 
has any plan been drawn up for the 
utilisation of that money for this 
purpose?

Shri Karmarkar: Regarding the
exact allocation made for improve
ment of fisheries in India, I should 
like to have notice, but there appears 
to be an, idea that it might be possible 
to get from America some amount 
by way of aid.

Dr. P. S. Deshmnkli: May I know 
what degree of eflficiency has been 
attained in fish-mongering?

B|Ir. Siieaker: Order, order. We will 
go to the next question.

MERGER OF DEARMESS ALLOWANCE
Railway Empm>tees with Basic Pay

•659. Shri S. C. Samanta: WiU *he
Minister of Railways be pleased to 
state:

(a) whether the Committee to go 
into the question of merging Dearness 
Allowance of the Railwaymen into 
their basic pay has been set up;

(b) if so, who are the members of 
the Committee and when they are 
expected to submit their recommenda
tions: and

(c) what are the terms of reference?
The Minister of Railways and 

Transport (Shri L. B. Shastri): (a)
The Committee has not yet been set 
up.

(b) and (c). Do not arise.

Shri S. C. Samanta: May I know 
whether the Joint Advisory Committee 
set up In 1949-50 made any recom
mendations on the subject?

Shri L. B. Shastri: I have no
knowledge.

Shri S. C. Samanta: May I know 
the amount of loss that is being 
incurred every year by giving food- 
grain concessions to railwaymen? "
. Shri L. B. Shastri: The Committee 

that is now being set up wiU not 
consider the matter which has just 
now been referred to by the hon. 
Member, but I may say that this 
question has already been looked into 
and a decision has been taken that a 
portion of the dearness allowance 
should be merged into the basic pay 
of the workers to the extent justifi
able.

Shri S. C. Samanta: May I know 
the rate of dearness allowance* given 
to ex-States Railway employees?

Shri L. B. Shastri: The same rates 
apply generally.

Shri Nambiar: May I know what
steps have been taken by Govern
ment to comply with the representa
tions made by railwaymen to include 
not only a portion of the dearness 
allowance in the basic pay but also 
adequately to add to the dearness 
allowance according to the' cost of 
living index on the basis of the 
Central Pay Commission’s recommen
dations?

Mr. Speaker: I think it is a much 
wider queŝ t̂ on.
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Shri Nambian No, Sir. I am eoqiiir- 
ing about adding adequately to the 
dearness allowance.

Mr. Speaker Can he reply?
An Hon. Member: I do not think he 

will be able to answer that question.
Shri S. C. Samanta: May I know 

whether the concessions given in the 
shape of foodgrains to Government 
railway employees and ex-States Rail
way employees differ now-a-days also?

Shri L. B. Shastri: There may be 
some difference somewhere, but we 
want to apply the same principles to 
both the ex-States Railwa3nnen and the 
existing Railway employees.

Shri S. C. Samanta: May I know
whether the Government will do it 
just now, or whether it will be refer
red to the Committee?

Shri L. B. Shastri: That matter will 
be considered by the Railways. In so 
far as the merging of a portion of the 
dearness allowance with the basic 
pay is concerned, that will be con
sidered by this Committee.

Juma Cultivation

*660. Dr. M. M.. Das: WiU the
Minister of Food and A^icnltiire be
pleased to state:

(a), the different parts or Statfes of 
India where ‘shifting’ or *Juma* cxilti- 
vation is practised;

(bj the tribes that practise this 
variety of cultivation;

(c) the average number of acres 
that are put annually imder the *Juma* 
cultivation?

The Depnty Minister of Commerce 
and Industry (Shri Karmarkar): (a)
to (c). The information is being 
collected and will be placed on the 
Table of the House in due course.

A ir  A greement with Iran

*661. Dr. Ram Sabhag Sini^h: Will 
the Minister of Conmiiuiications be
pleased to state: ^

(a) whether any arrangement exists 
between India and Iran for reciprocal 
air transport services:

(b) if so, whether this arrangement 
is a permanent one; and

(c) if the answer to part (b) above
be in the negative whether the Gov
ernment of India propose to negotiate 
a permanent air agreement with the 
Iranian Government? _

The Deputy Minister of Cwnmqnlca- 
tfons (Shri Raj Bahadnr): (a) Yes. Sir

(b) and (c). The present arrange
ment is temporary but a draft o f a 
permanent Air Transport Agreement 
has been agreed upon by representa
tives of the Government of India and 
the Government of Iran, at Tehran on 
the 7th May 1952. The draft has been 
submitted to the respective Govern
ments for approval After such 
approval, an agreement will be sign
ed.

Dr. liam Subhag Singh: Which are 
the airways that operate the service 
between India and Iran?

Shri Raj Bahadnr: Himalayan Air
ways.

Dr. Ram Snbliag Singh: May I
know the route through which this • 
service passes?

Shri Raj Bahadur: Ahmedabad-
Karachi-Zahidan-Kandhara-Kabul.

Dr. Ram Subhag Singh: Is it a fact
that the Iranian Airways are permit
ted to operate over that area in Pakis
tan which is a prohibited one ifor 
Indian airways?

Slirl^laj Bahadnr: Iranian Airways 
follow this route; Tehran-Esfahan- 

Y azd-Kerman-Zahidan-Karachi-Bombay. 
It is more or less the same.

Dr. Ram Subhag Singh: In view of 
this, do the Government of India pro
pose to draw the attention of the 
I.C.A.O. to this fact?

Shri Raj Bahadur: That has already 
been done. .
‘ Dr. Ram Subhag Singh: May I know
whether any action has been taken 
by that organisation in this regard?

Shri Raj Bahadnr. We hope It is 
coming before them very soon.

Shri M. S. Gumpadaswamy: May I
know whether recently the Pakistan 
Government has made any suggestion 
to the Government of India regarding 
diversion of air route in Pakistan?

Shri Raj Bahadur: I have got no 
information with regard to that.

National Highways in W. Bengal

*662. Shri A. C. Gnha: Will the 
Minister of Transport be pleased to
state:

(a) whether Government have taken 
over or shortly contemplate takinir 
over any roads as National Highways 
in West Bengal; and

(b) if so, what are the roads, thdr 
length, and when are they likely to 
filched?
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The Minister of RaUways and 
Transport (Shri L. B. Shastri): (a)
and (b). Yes. The Central Govern
ment took over financial liability for 
certain provisional national highways 
in April 1947. A statement showing 
the lengths of these roads is laid on 
the Table of the House. \See Appendix
IV, annexure No. 2].

The “missing” links and bridges 
required on these roads are expected 
to be completed in seven to ten years.

Shri A. C. Guha: From the state
ment I find there is National High
way No. 2. Has there been any com
plaint that this road, while approach
ing Calcutta, is too narrow for 20 
miles? Has the Bengal Government 
made any representation for widening 
this road? - -

Shri L. B. Shastri: I have no infor
mation; but, I am prepared to look in
to the mutter.

Shri A. C. Guha: The hon. Minister 
stated that the scheme was formulat
ed in 1947, Since then, has there 
been any modification of the scheme 
in "view of the large concentration of 
refugees and in view of the Partition 
of West Bengal?

Shri. L. B. Shastri: The alignments 
of these roads are being surveyed and 
finalised in consultation with the State 
Governments.

Shri A. C. Guha: Has there been any 
modification of the original scheme as 
lormulated in the Nagpur Conference?

Shri L. B. Shastri: I do not know.
Shri A. C. Guha: May I know

whether the Government has got any 
particular plan in the Five Year Plan 
lor road development in West Bengal?

Shri L. B. Shastri: Yes; we have.
Shri A. C. Guha: What is the plan?
Mr. Speaker: He may refer to the 

plan.
Shri Nana Dass: Is there any propo

sal to nationlise road transport?

Mr. Speaker: That is a different
question. This question does not 
relate to nationalisation of road trans
port.

Shri K. K. Basn: May I know
whether all the compensation cases re
garding the acquisition of land for this 
road are over?

Shri L. a  ShastrL* I should like to 
have notice.

Shri A. C. Guha: May I know what 
has been the contribution of the Go
vernment from tne Central j.toad Fund 
to the West Bengal Government, and 
whether there has been any reduction 
in the contribution from the Central 
Government?

Shri L. B. Shastri: I should like to 
have notice.

System of Procurement of Food- 
GRAiNS BY Levy

*663. Shri S. N. Das: WiU the
Minister of Food and Ajn*ieulture be 
pleased to state:

(a) the names of States where the 
system of procurement of foodgrains 
by levy has been enforced;

(b) whether the working of this 
system has been discussed and 
examined on All India level; and

(c) if not, whether there is any pro
posal to do so?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a)
Procurement by means of levy either 
on the cultivators or on the traders is 
in force in Bihar, Bombay, Madras, 
Madhya Pradesh, Hyderabad, Kashmir, 
Madhya Bharat, Mysore, Rajasthan, 
Saurashtra, Travancore-Cochin, Bhopal, 
Vindhya Pradesh and in Assam (in the 
thanas bordering Pakistan).

(b) The progress of procurement in 
every State is continuously watched by 
the Centre. The system of procure
ment prevalent in the various States 
was also examined in detail by a 
Committee set up by the Government 
of India in 1950.

(c) Does not arise.
Shri S. N. Das: May I know whether 

the system of procurement by levy is 
uniform throughout all the States?

Shri Kannarkan It varies from 
State to State.

Shri S. N. Das: May I know whether 
the system of procurement by mono
poly purchase is also in vogue in all 
these States?

In some of theShri
States, Sir.

Shri S. N. Das: May I know whether 
the attention of the Government has 
been drawn to the fact that the system 
of procurement by levy is being very 
badly used in some of the States, and 
the cultivators are put to great difll- 
cullies through the working of the 
sjrstem? ^

Shri KaimaAan No, Sir.
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Shri S. N. Das: May I know whether 
it is a fact that rice-mills in the States 
have been appointed as agents to pur
chase rice and they supply rice to the 
Government?

.Shri Karmarkar: Yes. I find in some 
States the rice mills purchase rice for 
the Government because it is conve
nient to do so. They gather rice from 
various cultivators and they give rice 
to the Government.
. Shri S. N. Das: May I know whether 

the Government in those States also 
purchase rice in the open market?

Mr. Speaker: I am afraid questions 
regarding details of administration and 
management of State Governments 
should properly be put in the local 
legislatures.

Shri Yeeraswamy: May I know whe
ther Government of India is going to 
de-control foodgrains in all the States 
as in Madras?

Shri Karmarkar: That would require 
notice obviously.

Shri Pocker Saheb: May I know
whether the Government has decided 
to de-control foodgrains so far as 
Madras State is concerned, and if so, 
whether in spite of that procurement 
by levy system continues in the sur
plus areas in that State?

Shri Karmarkar: That would also
require notice.

Shri Damodara Menon: Is it the
policy of the Government to enforce a 
uniform system of procurement 
throughout In(Ua?

Shri Karmarkar: No, Sir; that is not 
the policy. It will vary according to 
the local circumstances.
Procurement Prices of Foodgrains

♦664. Shri S. N. Das: (a) Will the 
Minister of Food and Aericnltiire be
pleased to state what are the rates of 
procurement prices fixed for different 
foodgrains in different States?

(b) Have these rates been revised 
or whether these were the same as the 
last year?

(c) What were the recommendations
or suggestions in this regard made by 
OifEerent States? '

The Deputy Minister of Commerce 
and Industry tShri Karmarkar): (a)
A statement is laid on the Table of the 
House. [See Appepdix IV, annexure 
No. 3.1 :

(b) In case of Rabi grains the pro
curement prices are the same a& fixed

for last year except Jammu and Kash
mir and Himachal Pradesh who have 
of their own accord fixed lower prices. 
In case of Kharif grains, the procure
ment prices were revised in some of 
the States.

(c) Small increases in prices over 
that of previous year were suggested 
by some of the State Governments and 
where considered reasonable were ac
cepted in full or at a reduced rate. 
Generally the prices were fixed on the 
levels obtaining in the previous year.

Shri S. N. Das: May I know whether 
it is a fact that some of the States 
suggested an increase in price and Go
vernment turned down the proposal?

Shri Karmarioir: Yes, Sir.
Shri S. N, Das: May I know the 

names of the States?
Shri Karmarkar: I should like to 

find out.
S M  S. N. Das: What is the margin 

of difference between the procurement 
price and the issue price in those 
States?

Mr. Speaker: That is an oft-repeated 
question. It will vary from State to 
State.

Shri S. N. Das: A committee was ap
pointed to enquire into the wide differ
ence between the procurement price 
and issue price in West Bengal Gov
ernment. May I know whether the 
Government has come to any decision?

Shri Karmarkar: Only about West 
Bengal?

Shri S. N. Das: Yes. 
tio?**  ̂ ^™a>'kar: I have no informa-

Dr P. S. Deshmukh:'Is it a fact that 
a slight increase in the procurement 
price has brought in much more grain 
in Madhya Pradesh than was anticipated? . ^

Shri Karmarkar: In Madhya Pradesh 
we get grains very easily either at a 
higher price or a lower price.

Mn,o

*665. Dr. Ram Sabhag Sin^h: Will 
the Minister of Food and Agricnltiire
be pleased to state:

(a) whether any reduction has been 
made recently in the pooled prices of 
milo; and

(b) if so, what is the reduced price
of milo? • . ■
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The Deputy Minister of CJommerce 
and Industry (Shri Karma^kar): (a)
and (b). Yes, the reduced price of 
Milo is Rs. 13 per maund for bagged 
cargo, delivered ex-port/Central Sto
rage Depots.

Dr. Ram Sabhag Singh: May I know 
the total amount paid as subsidy to 
keep down the price of milo?

Shri Karmarkar: I should like to 
have notice.

Gian! G. S. Mnsafir: Q. 666.
TO : 3TSW

^  ftHPf % ÊfWIr̂  ^  I
5!T ^  fw<IT 5Tfq I

[Setii Govind Das: Sir, questions
. Nos. 666, 667 and 669 relate to one 

subject and may, therefore, be taken 
together.] ■

fTOT Fftvr : % ’WtT ?
[Mr. Spieaker: Which question?]

I

[Seth Govind Das: Nos. 666, 667 and 
669.]

#5npr:iTg^3rT^5$t
«TTW, !

[Dr. p. S. Deshmukh: It will become 
too oily, Sir.]

Mr. Speaker: Can aU these be
taken together?

Shri Karmarkar: I have no objection.
Mr. Speaker: Questions 666, 667 and 

669 are being put now.
Vartaspafi (Colour)

*666. Giani G. S. Mnsafir: (a) WiU 
the Minister of Food and Agriculture
be pleased to state whether it is a fact 
that Government invited samoles and 
formulae for suitable colours to be 
mixed in the vegetable ghee some time 
during the last five years?

(b) If so, how many such samples 
and formulae were received by Gov
ernment?

(c) Was any oX them approved?
(d) If sQ, how was the originator

rewarded? '  " /

(e) What has been the main reasois* 
to drop the idea?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a)
No. • -

(b) to (e). Do not arise.

Vegetable Ghee
*667. Giani G. S. Musafir: Will the 

Minister of Food and Agricultiire be
pleased to state where does the ques
tion of colouring vegetable ghee lie?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): The
Committee, appointed by Government 
to examine the extent of adulteration 
of ghee with vanaspati and other pro
ducts and to suggest measures to elimi
nate or minimise adulteration with 
vanaspati, has suggested that vanas  ̂
pati be coloured orange by using caro
tene oil concentrate as the colouring 
medium in addition to its latent colou- 
risation with sesame oil. The recom
mendations of the Comrnittee with re
gard to colourisation and other matters 
are under consideration of the Govern
ment of India.

Dr. P. S. Deshmukh: On a point of 
order. Sir. The hon. Member in whose 
name the question No. 669 stands is- 
not present in the House.

Mr. Speaker: The hon. Member may 
please make sure!

Vanaspati

*669, Pandit M. B. Bhargava* WiU
the Minister of Food and Agric^ture
be pleased to state:

(a) whetoer the Government of 
India appomted a Committee to inquire 
mto the ways and means whereby a 
consumer may be able to easily detect 
and differentiate between genuine ghee~ 
and hydrogenated oU, and to prevent 
the adulteration and admixture of the 
said oil with genuine ghee; •

(b) if so, whether the Committee 
has submitted its report and what are 
its mam recommendations; and

(c) what steos the Government of 
todia has taken or contemplate to take 
by way of colourization of the 
vegetable oil o r . otherwise to prevent 
its adulteration with genuine ghee?

The Deputy Minister of Commerce 
Md Indus^ (Shri Karmarikar): (a)j

Co™)^ttee submitted 
l/th lEiŜ  ^ o v e ^ e q t  on the'
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(1) Total production of Vonasp^ 
in the country should beSange by using cMOtene oil concen
trate as the colouring medium,

(2 )  V o n o s p a t i  s h o u id  b e
with synthetic vitamin ‘A so that its 

v^ue c6uld be increased;

pre?en?notT^

^ tsid e  would gradually disappear, and 
the nroducUon of vanospatt

Test.
The report of the Comnuttee is

t e o f  O rfer t r e h e c k  adulteration of 
ghee with vanaspatt:—

less than 5 per cent, of raw ot rennea 
slsaiS oil by weight but .sufficient so 
that when the vegetable oil produrt is 
m fx e d  with refinid groundnut oil in 
S e  proportion of 20; 80, the red colour 
produced by the Baudouin Test sh ^  
not be lighter than 2.0 Red units m 
a 1 c.c. cell on a Lovibond scale,

(2) vanaspati s h o u ld  not have the
colour or flavour of *hus
it  possible for any purchaser to dis
tinguish it by sight and smell from 
ghee;

(3) the product sho^d be P ^ k ^  
and labelled in a specified mannCT to 
make it clear to any purchaser that it 
is not ghee;

(4) the vonospoti should not be 
stocked or sold from̂  the s ^ e  pr^  ̂
mises in which ghee is stored or sold, 
and

(5) every dealer of ronn*pa« diould 
•display a sign board to the effect that
vanaspati is sold in his shop.

i_ C , : y l—  ■ 0-^1 - ^  ^

[Glani G. S. Mnsaflr: What are the 
^Inal conclusions that the Govern

ment have arrived at on the issue of 
colourisation?]

«ft : w ^ K  arrfetl'
Tw srsn 11
[Shri Karmarkar: The matter is still 

under consideration of the Govern
ment.]

Mr. Speaker: Government have not 
come to any conclusions yet

Shri Karmarkar; It is under consi
deration, Sir.

Pandit M. B. Bhargava: Is it a fact 
that repreated assurances were given 
by Government that a decision on this 
matter would be expedited and, if so, 
may I know why there has been this 
delay of more than a year?

Shri Karmarkar:. Government have 
been very anxious about this matter 
as the hon. Member might also be 
knowing. But the difficulty is of find
ing a suitable colour. There are cer
tain colours which are deleterious to 
health. We cannot miaf it with those 
colours. There are certain other col
ours which are non-deleterious to 
health but which are not good to the 
eye. With regard to using carotene, 
it involes Rs. 1 crore foreign ex
change in the shape of importing caro
tene oil, if it is to be mixed. We are 
in a struggle and we are trying to get 
out of that struggle as soon as possi
ble.

Pandit M. B. Bhargava: May I know 
whether this proposed colour will be 
capable of being decolourised by any 
process? What is the recommendation 
of the Committee on this point? *

Shri Karmarkar: As regards the re- 
commendfeition of the Committee I 
should like to have notice. But that 
is one of the difficulties. Certain co
lours disappear when subjected to 
heating. With regard to yellow colour 
the question of distinguishing it from 
ghee comes in. There are bona fide 
difficulties.

Shri A. M, Thomas: May I know 
whether it is the finding of the Com
mittee that vanaspati as at present 
manufactured is injurious to health?

Sthri KarmailEar: On that point Go
vernment has come to the conclusion 
that it is not injurious to health.

flH : VTT iTTFftr
^  ftr ^  w
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^  ^ 'liTOT ?T ^  ^
^  «JiTlwrd ^  ĴTT̂ TT ^  ^  ^

.

[Seth Goyind Das: Is the hon Minis
ter aware that the concehsus of public 
opinion is that not much good can 
accrue from colourisation of hydroge
nated oils and that it is better to stop 
manufacture of all Vanaspatis 
instead?]

Mr. Speaker: Order, order. It need 
□ot be answered. It is not a question 
for information.

Shri M. S. Gompadaswamy: The hon. 
Minister told us that he is struggling 
with the selection of colours. May I 
know whether vanaspati cannot be 
made colourless— îs it not possible to 
produce vantLspati without colour?

Shri Karmarkan That is the whole 
difficulty. Sir.

qfTFfWRTi:
^  anft ^

^  ^  7rf t  ^  ^
^  a r ^ T  f  JIT T O ,

^  TO qr 
ft? ^  ^  ^  ^

[Shri Jhnnjhiinwala: The hon. Minis
ter has stated that the Government 
have not reached any final conclusion 
on the issue whether vanaspati oils are 
beneficial or detrimental to health. May
I know whether the Government will 
agree to stop its consumntion altoge
ther so long opinions differ on this 
point?]

Shri Karmarkar: The question cirose 
some years back, and Government sub
jected vanaspati to all types of test. 
The results that were obtained and 
which are with Government show that 
vanaspati as such is not deleterious to 
health. The only problem is one of 
adulteration.

The Prime Minister (Shri Jawahailal 
Nehm): Government are quite cleiar
and convinced of the fact that the use 
of vanaspati is not harmful to health. 
By repeated scientific and medical tests 
It has be«i found that vanaspati or its 
like has been used in three-fourths of 
the world and nobody has suffered 
from it.

Post and Telegraph Offices

*668. Shri M. L. Dwivedi: WiU thê  
Minister of Commimicatioiis be pleased  ̂
to state:

(a) the number of cities in whicb  ̂
Post and Telegraph offices remain 
open (1) till 9 PM. (2) day and night- 
on (i) all working days and Ui) 
Sundays and other holidays;

(b) whether the measure has proved 
to be successful and advantageous to- 
the general public: and

(c) the extra annual exoenditure for  
running them?

The Deimty Minister of Commimi' 
cati<Mis (Shri Raj Bahadur): (a) (1)
18 post offices in 11 cities are kept 
open up to 8-30 p.m  on all working 
days and Sundays, but excluding post 
office holidays. As regards telegraph* 
offices, 1697 offices (i.e. Departmental 
Telegraph Offices, Combined Post offi
ces-and Licensed Telegraph Offices) 
are.kept open up to 9 pj .̂ on working 
days and 1567 on Sundays and Holi- 
dajrs.

(2) No post office works day anct 
night. 1067 Telegraph offices are kept- 
open day and night on working days 
and 1038 telegraph offices are kept 
open day and night on Sundays and 
Telegraph holidays.

(b) The extension of the workinff 
hours of 18 post offices and keeping 
them open on Sundays have proved’ 
successful and popular

(c) Rs. 2,04,300 approximately for 
the 18 post offices.

fgvft : TO"

;ift ’TfcTT ^
?

[Shri M. L. Dwivedi: May I know 
whether the expenditure incurred ott 
the extension of this facility compares 
favourably with the income derived 
therefrom?]

THf WI5HT : ^  dm -

^  ^  t  I ^ 7 ^  «fhc
3|W ^ aTTcTT § ^  ^  ^  #

3rr I  I f'lJT ^

^  f  I
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[Shri Ra] Baliadiir: There is, no 
-doubt, extra income but it is difficult 
to say that this inconrie is due soie^ 
to the opening of these Post and Tele
graph offices. All revenue earned from 
customs and traffic is also included in 
it. It is, however, not resulting in any 

loss.]

^  T^o vr^o 

•'II I

fShri M. L. Dwivedi: Do the Govem- 
jnent propose to extoid this scheme to 
other cities also, if so to which of 
ihem?]

TTW îTRl 3rif5n»
t  I

[Shri Raj Bahadur: That depends, on 
-our financial resources.] *

^  l2[*To 1^0

[Shri M. L. Dwivedi: What is the 
total annual expenditure on the 
‘mobile’ post offices run by the Go- 

“vemment in a number of cities?]*
Shri RajI Bahadur: That question has 

±>een answered many a time.
Tractors (Repairs)

*670. Pandit M  B. Bharffava: WMl 
the Minister of Food and Agricolture
be pleased to state;

(a) the number of the heavy and 
small tractors imported on Central 
account which are in actual operation 
and those that are lying idle (i) on 
account of want of repairs: (ii) on 
account of essential spare parts mt 
being available; and (iii) due to other 
reasons;

Cb) whether there are any factories 
started by Government or by private 
individuals with Government help 
which are engaged in repairs of the 
tractors or manufacturing or repairing 
spare parts;

(c) if so, at which places these fac
tories are located; and

(d) what is the number of tractors 
undergoing repairs at present at these 
■factories? .

The: DeHnty Minister of Commerce 
-mnd Indnstiy (Shri Karmarkar): (a)
'The required information with regard

to tractors imported on behalf of the 
Ministry of Food and Agriculture is 
furnished b61ow:—

Number of heavy and small 
size tractors actually in opera
tion. 205

Number of tractors' lying 
idle on account of want of 
repairs. . Nil

On account of essential spare 
parts not being available. 4

Due to other reasons 113*
♦These tractors were imported in 

connection with a scheme of 
the Rehabilitation Ministry 
which scheme has since been 
wound up and are now await
ing disposal,

(b) and (c). The Central Tractor 
Organisation under the Ministry of 
Food and Agriculture is maintaining 
two base workshops one each at Delhi 
and Bairagarh (Bhopal) for repair, 
servicing and maintenance of its trac
tors, vehicles and allied equipment. 
The Workshops also manufacture minor 
tractor parts and a large number of 
plough parts. No financial assistance 
is giv«i by the Government to private 
parties for starting workshops for re
pairs of tractors. However, according 
to the existing policy licenses for im
port of tractors are granted only to 
such firms as have adequate workshop 
facilities for servicing the tractors im
ported by them. Government renders 
necessary assistance in release of con
trolled materials such as iron and steel 
and cement to tractor importers de
siring to establish their workshops for 
repair of tractors.

(d) It is not possible to furnish this 
information as the number of tractors 
undergoing repairs varies from day to 
day. On an average the two work
shops belonging to the Ministry of 
Food and Agriculture can repair and 
overhaul 2 tractors-and 2 Vehicles per 
week.

tfj*© IfrfjRT : fsPT 
^ ft#  ^  ^ ^  

t, ^  ^  ^
t*

[Pandit M. B. Bhargava: Do some 
arrangements exist for the manufac
ture of these spare parts for want of 
which these tractors are lying idle?]

Shri Karmarkar: The number of
tractors which are lying idle on ae- 
coimt of essential parts not beinf 
available is only, four.
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Mr. Speaker: Is there any arrange
ment to make the necessary spare 
parts?

SliTi Kiumarkar: As ^ v e n  in reply 
to the main question these servicing 
shops also manufacture minor tractor 
parts, but it is not the idea to develop 
those workshops into full-fledged 
itianufacturing units for manufacturing 
the spare parts.

Itf • ^

cy V  ^  J
-

[Giani G. S. Mosaflr: Have the. State 
Government of Delhi approached the 
Union Government for the repair of 
several tractors lying idle with them?]

Shri Karmarkar: I want notice. We 
are not a clearing House to clear all 
idle tractors. •

Shri Velayudhan: May I know whe
ther it is a fact that the tractors owned 
by the Central Government which are 
rendered useless or are being disman^ 
led, are sold as spare parts?

Shii Karmarkar: There is no idea of 
dismantling any tractors or keeping 
them idle. The only tractors that are 
idle are four.

Siiri N. S. Nair: May I know if Go
vernment have any idea of starting a 
tractor building factory?

Shri Karmarkar: I should like to 
have notice.

Shri Nand Lai Sharma: May I know 
whether tractors in one province can 

'be  sent to the other province by the 
Government for tilling farms owned 
by Government servants themselves?

Mr. Speaker: I have not found the 
connection to the Government ser
vants.

Shri Karm:u*kar: As for the first
of the question I have understood 

It. Government at will move tractors 
irom one province to another.

Shri Nand Lai Sharma: I want to 
say that the personal property of Go
vernment servants are thus......

Mr. Speaker: Order, order. He is 
passing comments. What information 
does he want?

Shri Nand Lai Sliarma: I want to 
ask that in case certain tractors have 
been sent from this place, say, Delhi to 
some other province and if they are 
out of service now will those Govern
ment servants pay compensation?

Mr. Speaker: Order, order.
Shri Nambiar: May I know whether 

it is a fact that the Delhi Tractor Or
ganization has been abolished? If so, 
why?

Shri Karmarkar: I have no idea
about it. I want notice.

Import of Tractors

*671. Pandit M. B. Bhargava: Will 
the Minister of Food and Agricoltnre
be pleased to state the number and 
value of tractors heavy and small size 
scheduled to be imported into India 
during the year 1952-53?

The Deputy Minister of Commeree 
and IndnstiT (Shri Karmarkar):
Licences for import of tractors except 
for certain types are issued freely to 
accredited agents of manufacturers 
who are able to produce evidence that 
they can render satisfactory after
sales service. The issiie of licences is 
subject to certain monetary ceilings 
which in practice have been found to 
be more than adequate. The fact that 
a licence has been issued for a certain 
monetary ceiling does not mean that 
imports upto that ceiling wiU* actually 
be received. It is therefore not possi
ble to make any precise estimate of 
the number and value of tractors likely 
to be imported into India during
1952-53.

As representing the Commerce Minis
try, I should like to add that we have 
not declared any policy about that.

Pandit M. B. Bhargava: May I ask
if the Government is not importing any 
tractors on its own accord during the 
current year?

•
Shri Karmarkar: As advised, we do 

import but at the present moment 
without notice, I cannot say what is 
our exact programme of import of 
tractors from outside for the year
1952-53.

Pandit M. B. Bhargava: May I know 
whether my question did not specifi
cally refer to that point and why 
should not the Minister bring up this 
information?

Mr. Speaker: He says that hig ques
tion specifically relates to this point 
and he wants to know why the infor
mation is not made available.
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Shrl Karmarkar: I should like to 
have notice to answer that quesUon.

Mr. Speaker: The Minister should not 
answer in that manner.

Shri Karmarkar: I am very sorry. 
Sir.

^  : TO" *1

^  53TT t  ?
[Shri Achal Sinirh: Is the hon. Minis

ter in a position to state whether the 
work taken from these tractors com
pares favourably with the total ex
penditure incurred on them?]

^  W IR V T  : THT ^  ^

f m f i
[Shri Karmaikar: We think so.]

Shri M. L. Dwivedi: May I know if 
there is any scheme prepared by Go
vernment or under contemplation for 
tractor assembling in India just as 
cars and aeroplanes?

Shri Karmarkar. I should like to 
have notice.

, Sugar

*672. Shri Jhnnjhunwala: Will the 
Minister of Food and Agricnltiire be
pleased to state:

(a) the estimate of consumer’s 
demand of sugar in India for 1951-52;

(b) the total quantity of exports of 
sugar that may have been made so far; 
and

(c) if the quantity exported is much 
less than the surplus, what steos Gov
ernment propose to take to export 
surplus sugar?

The* Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a)
11 to 12 lakh tons.

(b) The actual quantity of sugar so 
far shipped is not yet known. Release 
orders for 3,545 tons sugar were issued 
for export upto 6th June, 1952.

(c) The matter is receiving consi
deration.

Shri Jhimjhonwala: I want to know 
the actual figure, i.e. the estimate of 
consumer’s demand of sugar in India 
for 1951-52. What was the estimate 
of Government and how much was 
consumed?

Shri Karmarkar; As for the actual 
consumption, I could supply the infor
mation to the hon. Member after due 
notice. I think the hon. Member 
asked for the estimate of consimier*s 
demand of sugar in India for* 1951-52. 
and the answer to part (a) as alrea^ 
given is 11 to 12 lakh tons.

Shri Jhonjhimwala: What are the- 
actuals?

Mr. Speaker: He said that it will 
take time. The informaion is not 
ready.

Shri Karmarkar: That will be after 
the sugar is consumed.

Mr. Speaker: He says that he has- 
not got up-to-date figures now and that 
it will take time.

Shri B. S. Marthy: May I know to 
what countries sugar has been export
ed? '

Shri Karmarkar: I have not got that
information.

Shri Nana Dass: May I know the. 
nimiber of new sugar factories that* 
have started working this year and 
the percentage of th  ̂ estimated addi- 

^onal production of those mills?
Shri Karmarkar: On this question  ̂

I am not able to give an answer.
Shri Badshah Gupta: May I know if 

sugar is produced in a quantity more 
than required for home purposes and 
if that is so, why are the controls con
tinued?

Mr. Speaker: It is all hypotheticaL
Sardar Hukam Sin«rh: May I know if 

the export during the year was throu^ 
the ordinary channels or was the ex
port made out of Government stock?

Shri Karmarkan I should say, sub
ject to correction, through the ordinary 
trade channels.

Short Notice Question and Answer

Protest Strike by D. T. S. Employees

Shri Nambiar: \Vill the Minister of 
Transport be pleased to state:

(a) whether it is a fact that there 
was a protest strike demonstration by 
the Delhi Transport Service workers 
and clerks at Karolbagh, Raj ghat and 
in the offices on the 2nd Jime, 1952, 
between 2 p.m . and 5 p.m ., and if sô  
why;

(b) whether it is a fact that two of 
their trade union leaders were arrest
ed on the 2nd June, 1952; and
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(c) whether Government are aware 
of tne grievances oi the employees 
which have led to the protest strike and 
if so, what steps are being taken to 
bring about an amicable settlement of 
this dispute?

The Minister of Railways and Trans
port (Shri L. B. Sfaastri): (a) and (b). 
Yes. The Delhi Transport Service em
ployees in the Rajghat and Karol Bagh 
Depots struck work between 2 and 
5 P.M. on 2nd June, 1952. No clerk, 
supervisory or other office staif parti
cipated m this strike. The strike was 
a protest against the arrest of an oflftce 
bearer of tne Delhi Transport Service 
Workers’ Union and ex-employee of 
the Delhi Transport 'Service.

(c) As already stated, the strike was 
a protest against the arrest, and not 
for the purpose of ventilating any 
grievances. Grievances put forward 
by the Delhi Transport Service Work
ers’ Union irom time to time have been 
subject of negotiation between the 
Union representatives and the Delhi 
Road Transport Authority, who have 
already accepted most ot their de
mands.

Shri Nambiar: May 1 know. Sir, 
whether there was an agreement 
reached between the General Manager 
of the Delhi Transport Authority in 
November, 1950 and the trade union? 
If so, whether all these agreements 
were implemented?

Shri L. Shastri: Yes, Sir. So far 
as I know, out of twelve demands, all 
the important demands, perhaps eleven, 
have been accepted.

Shri N ^biar: May I know, Sir, 
whether there are any service rules 
apphcablo to these employees just as 
the discipline and appeal rules govern
ing the central employees?

Shri L, B. Shastri: If there are none, 
they will be made now.

Shri Nambiar: May I know. Sir, 
whether the recommendations of the 
Central Pay Commission also will be 
niade applicable to this staff?

Shri L. B. Shastri: That question will 
be taken up later on.

Shri Nambiar: May I know, Sir, 
whether there are daily-rated staff em
ployed in the name of drivers, conduc
tors etc., to work in the service— t̂hose 
who are paid daily wages?

Shri L. B. Shastri: Yes, there are 
now.

Shri Nambian May I know. Sir. 
what steps are being taken to make 
them monthly-paid and to give them 
ail the privileges as other permanent 
employees enjoy?

Shri L. B. Shastri: Among one of the
agreements arrived at between the 
Union and the transport authorities, 
that question is to be taken in̂ ® con
sideration, and* perhaps very soon 
changes will be made, this daily wages 
system will be changed. I am not 
quite definite that all of them will not 
henceforth be paid daily wages, but 
most of them will be given monthly 
pay.

Shri Nambiar: May I know. Sir, 
what steps are being taken to absorb 
all the temporary and casual labourers 
who are now not being taken on a per
manent basis? If so whether there is 
any programme...... ‘

Mr. Speaker: I may point out one 
thing at this stage. I allowed certain 
questions just by way of information, 
but the Delhi Transport Authority is 
an autonomous body, and it has got a 
certain autonomy of its own. So far 
as details of administration are con
cerned, it is better to approach the 
Delhi Transport Authority, and not 
put questions of detail here, I allowed 
the general question because it related 
to the question of strike and the dis
satisfaction, and therefore it is proper 
that Government should have some 
notice about it. All these facts which 
he is entering now into will not be 
permitted even on ordinary questions. 
He can raise these points if he likes— 
one of the principal aims in this House 
should be to elicit information— but, 
though, sovereign it is and it may go 
into any question in any part of India, 
yet under the scheme of our Constitu
tion, we have created certain autono
mous bodies; and if we want that 
spirit of self-government should in
crease, then that autonomy should be 
least interfered with by putting ques
tions in this House. .1 may make this 
very clear.

Shrimati Renu Chakravartty: I waht 
to know whether there is any propose 
for granting of uniforms for the staff.

Mr. Speaker: Now, it runs counter 
to the general statement which I made.

Shri Velayudhan: I want to put one
question, Sir.

Mr. Speato: Ord̂ t* order. Enough
questions have beeh put.

86 PSD
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WRITTEN ANSWERS TO QUESTIONS

Imported Foodgrains

/S h ri Jhunjhnnwala:
L Fandit M. B. Bliaigava;

Will the Minister of Food and Agri
culture be pleased to state:

(a) the F.O.B. price per maund of 
the dilferent loodgrains from each 
country imported in 1951;

(b) the average retail price per 
maund at which ihe dilferent imported 
looagrains were sold to the public; and

(c) the average loss per maund of 
foodgrains incurred by the Central 
Government and the State Govern
ments in distributing imported food
grains?
 ̂ The Deputy Minister of Commerce 
and industry (Snri Karmarkar): (a)
It IS not in the oublic interest to dis
close the informaiion asked for just at 
present.

(b) A statement showing the issue 
prices of imported foodgrains in 
various States during 1951 is laid on 
tne Table of the House. [Sec Appen- 
aix IV, annexure No. 4,]

(c) The weighted average subsidy 
pei maund incurred by the Central Go- 
vcrnmem during 1951 on the sale of 
imported foodgrains in, subsidised areas 
works out approximately as follows:—

Wheat ... Rs. 4 /8 /0permd.
Rice coarse ... Rs. 7/3/6 per md.
Milo ... Rs. 5/3/9 permd.

The information regarding the loss 
incurred by the State Governments is 
uot available.

Appointment o f  Scheduled Castes m 
THE Services o f  the Union

*674. Shri P. N. Bajabfaoj: Wijl the 
iviinister of Home AfTairs be pleased to 
sUte:

(a) what orders have been issued by 
the Government of India to ensure the 
appointment of members of Scheduled 
Castes to services and posts under them 
in the proportion prescribed for tlie 
Scheduled Castes;

(b) the source, if any, to know the 
number of posts of all cadres to which 
members of Scheduled Castes are 
appointed, during a period of six 
months as against the total number of 
posts filled during the- same period; 
and

(c) the number of posts of all cadres 
filled by the Union Public Service 
Commission the Special Recruitment

Board and other recruiting authorities, 
separately in each case, since the 26lh 
January, 1950, the number reserved 
for the Scheduled Castes and the num
ber of pos^s to which Scheduled Caste 
persons were actually appointed; in 
case the number of posts fiUed by 
Scheduled Castes persons was less than 
the number reserved for them, what 
action Government propose to take in 
the matter?

The Minister of Home Aftairs ^ d  
States (Dr. Katju): (a) The orders in 
this regard are contained in our Sup
plementary Instructions No. 42/21/49- 
NGS dated 28th January, 1952, a copy 
of which is placed on the Table of the 
House. [Placed in the Library. See 
No. P.27/52.]

The substance of these orders has 
also been given in paragraph 15 of the 
Report of the Ministry of Home Affairs 
for 1951-52 copies of which have been 
circulated to Members of Parliament.

(b) There is no single source at pre
sent from which the desired informa
tion can be readily obtained. How
ever, the various Ministries and De
partments have been asked under our 
Supplementary Instructions to submit 
annual communal returns. When

-these are received, it will be possible 
to find out the number of Scheduled 
Castes candidates appointed in the 
course of a year as against the total 
number of posts filled during the same 
period.

(c) This information is not readily 
available. It is being collected and 
will be placed on the Table ol the 
House in due course.

Frequency of A ir  Services 
(Reduction)

*675. Dr. Ram Subhae Sin^h: Will
the Minister of Communications be 
pleased to state when the reduction in. 
the frequency of services announced 
recently by the various Indian air com
panies as a result of the world shortage 
of aviation fuel is likely to be restored?

The Deputy Minister of Communica
tions (Shri Raj Bahadur): The restric
tions imposed will be lifted on the 12th 
June, 1952.

Madurai-Karaikudi Railway Line

*676. Shri Kakkan: (a) WiU the
Minister of Railways be pleased to 
state whether the Government of India 
have spent money to survey the lands 
for a new Railway line from Madurai 
to Karaikudi via Melur?

(b) If the answer to part (a) above 
be in th  ̂ afflrmative. whm wiU that
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Railway line be opened from Madurai 
to Karaik^i via Melur?

The Minister of Railways and Trans
port (Shri L. B. Shastri): (a) Yes.

(b) There is no proposal to open the 
line now, as the project was dropped 
in 1935 in view of the Madras Govern
ment’s opinion that the construction 
of this line would duplicate the exis
ting road system. The project has not 
been recommended by the Madras Go
vernment in their post-War reconstruc
tion programmp and has. therefore, not 
been considered again.

Lamphal Pat

*677. Shri L. J. Singh: (a) Will the 
Minister of States be pleased to state 
whether it is a fact that Government 
granted permission for throwing open 
tD cultivation the Lamphal Pat in 
Imphal town and if so, when?

(b) Are Government aware of the 
fact that Lamphal Pat is the only 
grazing ground for the majority of the 
cattle of Imphal town?

The Minister of Home Affairs and 
States (Dr. Katju): (a) and (b). A 
portion of the Lamphal Pat adjoining 
Imphal town was thrown open for cul
tivation in April 1951 as part of the 
Grow More Food Campaign. Even 
after setting a portion of the area for 
cultivation, adequate grazing facilities 
are available for the cattle of the area.

Criminal Procedure Code

*678. Shri L. J. Singh: WiU the
Minister of States be pleased to state 
whether the Criminal Procedure Code 
has been introduced in Manipur?

The Minister of Home Affairs and 
States (Dr. Katju): The Criminal Pro
cedure Code has not yet been extended 
to Manipur. A proposal for the ex
tension of the Criminal Procedure 
Code to Manipur with suitable modifi
cations is under consideration.

Communications between India and 
Andamans

♦B79. Bishop Richardson: (a) Will
the Minister of Home Affairs be 
pleased to state what steps are being 
taken to_ improve, the facilities for com
munications between the mainland of 
India and the Andaman and Nicobar 
Islands?

(b) What steps are being taken to 
give adequate medical aid to the people 
of the islands?

(c) What steps are being takon to 
prevent foreigners from poa?hing 
around the coasts of the islands?

The Minister of Home Affairs and 
States (Dr. Katjn): (a) Until the mid
dle of 1950 there was only one vessel, 
namely s.s. Maharaja, for transporting 
passengers and cargo to and from the 
Islands. From June 1950, the Grovem- 
ment of India chartered another ves
sel—S.S. Bharatkhand for the India- 
Andaman service. The possibilities of 
establishing a regular air service bet
ween the mainland and Port Blair 
are under consideration.

(b) The arrangement? already made 
by Government to provide medical aid 
in the Islands are not inadequate. For 
a population of about 31 thousand, 
there are 364 beds in ths various hos
pitals and dispensaries m the Islands. 
Government are prooosing to make 
provision for more bedr at Mayabun- 
der. The appointment of an addition
al Medical Officer in the Nicobar group 
is also under consideration..

(c) All possible steps are being 
taken by Government in the matter.

Telephone Exchange at Tis Hazari

*680. Giani G. S. Musafir. (a) WiU
the Minister of Ck>mmnnications be 
pleased to state whether it is a fact 
that a Telephone Exchange Plant for 
Tis Hazari Delhi Exchange has been 
purchased?

(b) If so. what has been cost and 
when has it been purchased?

(c) Is it a fact that the working of 
this Exchange has been delayed due 
to the defective machinery?

The Deputy Minister of Communi
cations (Shri Raj Bahadur): (a) Yes.

(h) Rs. 25 lakhs. In November, 
1950.

(c) No.

Quarters for Railway Employees

*681. Shri Sinhasan Singh: Will the 
Minister of Railways be pleased to 
state:

(a) whether the Ck>vemment have 
any standard plan for building quarters 
for the n i  and IV grade employees of 
the Railways; and ’

(b) what percentage of the em- 
plojrees of N. E. Railway still remain 
unprovided With quarters and how long 
will It take to provicjp each employee 
with a quarter?
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The Minister of RaUways and 
Tfanspoit (Shri L. B; Shastri): (a) 
Yes. Railways are however permitted 
to make minor modifications in the 
des.i^s to suit local conditions.

(b) About 57 per cent, of staff on 
North Eastern Railway is not housed 
in railway quarters. According to Go
vernment’s policy quarters are to be 
provided primarily for essential staff 
only, who are required to live on or 
near the railway premises, as they are 
liable to be called to duty at any time 
of the day. The time required for 
providing a quarter to every employee 
will depend on the funds made avail
able the years to come.

L and Settlement in Imfhal

»«8J8. Shrt RTshanir Keishing: Will the 
Minister of States be pleased to state;

(a) whether it is a fact that the 
Assam Municinality Act, 1923, has 
been applied to Manipur and a muni
cipality for Imphal town is being con
stituted with restricted franchise: and

(b) is it a fact that Thangmeiband, 
Sagolfoarid, Uripok, Wahingbam Leikai 
and Keishamnat areas l3̂ ng in the 
heart of the town are being excluded 
from the Municipality?

The Minister of Home Affairs and 
Slsî tes (Dr. Katju): (a) Yes, Sir.

(b) These are rural areas which 
constitute the suburbs of the town but 
were excluded from the Municipal 
limits on the recommendation of the 
Imphal Town Fund Committee.

Settlement of Displaced Persons

*683. Shri Rishang Keishing: (a')
WiU the Minister of States be pleased 
tn state whether it is a fact that 
displaced persons were settled on vast 
plots of cultivable land in Maniour 
after ousting the local inhabitants from 
their settlements?

Cb) Is it a fact that the landless 
neasants were ousted from Sugnu 
recently by Deputy Commissioner and 
displaced persons were settled there;

(c) Is it also a fact that Assam 
Rifles were posted to protect the dis
placed ̂  persons?

Tile Minister of Home Affairs and 
Stales (Dr. Katjn): (a) In accordance 
with the general policy of Government 
about 400 to 500 displaced families 
from East Bengal have been settled 
in ftfanipur. Neither the number nor 
the area occupied by them is large; 

H9 local inhabitant h9§ been

ousted from any land to which he had 
any legal title or even a colourable 
claim of right. ^

(b) Some of the displaced persons
who were to be rehabilitated in Mani
pur were settled at Sugnu where there 
was some Government waste land.
Immediately it became known, certain 
local people occupied the land reserv
ed for the displaced persons without 
any authority and with a view to 
driving the refugees away and occu
pying the land themselves. The
Deputy Commissioner had to evict
tbese persons as their occupation was 
quite unauthorised and illegal. It is
not a fact that all the persons evicted 
were' landless. Some of the landless 
people who were evicted hfve already 
been allotted other lands at Sugnu.

(c) In view of the hostile attitude 
of a section of the local people to
wards the refugees, a section of the 
Manipur Rifles (Armed Police) had to 
be posted at Sugnu to protect the life 
and property of the displace persons.

Circuit Bench of P unjab High Court

♦B84. Shri N. C. Chatteriee: Will the 
Minister of Home Affairs be pleased to 
state:

(a) how many davs the Circuit 
Bench of the Punjab High Court sat in 
Delhi:

<’b) whether any intimation was 
criven to the public of Delhi. Bar or 
the Stafp Government by the hon. 
Judges or by the Registrar as to 
when the Circuit Bench would cease to 
function; ' •

(c) if so, how many days before the 
Circuit Bench ceased to hold its sit
tings such notice was given;

(d) whether the Punjab High Court 
issued any notice as to when' the 
Circuit Bpnch would again hold its 
sittings in Delhi;

(e) what arrangements, if any, have 
been made for the institution or filing 
of appeals or writ cases in the mean
time in Delhi;

’̂f) whether in the interests of the 
litigant public of Delhi, Government 
would consider the desirability of hiv- 
inff a permanent Bench of the High 
Court at Delhi; and

(ff> whether it is a ?act that some 
of the Honourable Judges of the 
Puniab High Court are not in favour 
of the Circuit Bench sitting in Delhi?

The Minister of Home Affairs and 
States (Dr. Katja): (a) Th^ Circuit
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Bench sat from the 25th February
1952 to the 30th April, 1952.

(b) agid (c). I understand that in
timation was given to the public that 
the Court would be closinff on the 30th 
April, 1952, but I hav^ been unable 
to ascertain the exact date on which 
this was done.

(d) No. This is expected to be done 
shortly. I understand the Circuit 
Bench will sit again next month.

(e) No arrangements have yet been 
made in this regard, but I understand 
that the High Court proposes very 
shortly to station some staff at Delhi 
permanently for the institution and 
filing of appeals etc.

(f) This raises a controversial issue. 
Govenmient would prefer to have 
some more experience of the working 
of the Circuit Court.

(g) The establishment of the Cir
cuit Bench at Delhi was accepted by 
the Punjab High Court. I am not in 
a position to say what may have been 
the opinions of individual Judges.

New Railway Lines for Madras, 
Mysore & Bombay

*685. Shri T. SabrahmiUiyam: Will 
the Minister of Railways be pleased to 
state:

(a) the number of new Railway 
lines proposed to be constructed in the 
next five years in Madras, Mysore and 
Bombay States; and

(b) whether any proposals have been 
sent by the Governments of these 
States?

The Minister of Railways and Trans
port (Shri L. B. Shastri): (a) So far
it has been decided that one new line 
in Madras, viz. Satyamangalam-Cham- 
rajanagar-Coimbatore, which will also 
serve the Mysore State, will be taken. 
up during 1954-55 and 1955-56. One 
new line which passes through the 
Bombay State, viz., Kandla-Deesa. is 
expwted to be completed during 1952. 
Besides this, restoration of three dis
mantled lines in the Madras State and 
two in the Bombay State will be com
pleted during 1952-53 and 1953-54. 
Other projects to be taken up during 
the next five years will be considered 
in due course.

(b)

Dxversicw op Land from  Paddy 
vation to  J ute  CnLTiVATiow

*686. Shri Tnshar Chatterjea: Will
the Minister of Food and Agricnltnre
be pleased to state:

(a) what is the total acreage of land 
transferred from paddy cultivation to 
lute cultivation in the State concerned 
in 1951-52; and

(b) what approximate quantity of 
I>addy production has been affected 
thereby?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): fa)
and (b). No estimate of actual diver
sion is available. There was, however, 
a plan for diverting 278 thousand 
acres of land from rice cultivation to 
iute cultivation in the main jute-grow
ing States during 1951-52, involving a 
loss of 78,000 tons of rice. The State- 
wise figures of planned diversion are 
as follows:

COOO acres) - 
... 40
... 100 
... 38
... 100

Assam
Bihar
Orissa
West Bengal

Total ... 27S

Typists in Railways

*6fr7. Dr. Lanka Simdanm: <a) Wm
the Minister of Railways be pleased 
to state ^̂ diether it is a fact that tw ists 
on Railways form a separate cadre 
distinct from other clerical staff?

(b) Is it a fact that Typists submit
ted a memorial to the Minister of 
Railways some six months ago 
requesting for revision of their pay 
scale?

(c) If the reply to parts (a) and (b) 
above be in the aflftrmative, whalT 
action has been taken on the repre
sentation?

The Minister of Railways and Trans
port (Shri L. B. Shastri): (a) and (b>. 
Yes.

(c) The representation has beeiu. 
considered. It is regretted that th^^ 
request for the aHotment of the ‘ 
Rs. 68—170 scale or the pa3onent of a 
special allowance of Rs. 20 cannot be 
acceded to. Posts in the Rs. 160— 2̂20 
grade will be provided in accordance 
with the requirement^ of the work.
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The request for a reservation in re
cruitment to the grade of stenogra
phers will receive further considera
tion.

Ch/vmarajanagar-Mettupalyam 
Railway Line

*688. ShTi Madiah Gowda: Will the 
Minister of Railways be pleased to 
state:

(a) when the survey was conducted 
and the estimate prepared to open a 
railway line from .Chamaraianagar to 
Mettupalayam; and

(b) what is the estimated amount 
and what is its distance?

The Minister of Railways and Trans
port (Shri L. B. Shastri): (a) A traffic 
and a preliminary engineering survey 
were carried out in 1948-49.

(b) The distance from Chamara- 
janagar to Mettupalaiyam is 89-50 
miles and the cost of this project 
Rs. 4.32 crores. A better alignment, 
'terminating at Coimbatore instead of 
at Mettupalayam has been decided 
upon. Its length will be 101.70 miles 
and the cost Rs. 4-65 crores.

*^6%, 3TTTO :

(sfT)

% fe ?  ^  ;

(^) v / k  *nrr
« n r ,  ? f t  ^  ^ » n r  p r f w  ^  f ^ ^ r r  
w ;

(̂ t) ^  ^  3T? ^

Harpalpur-Chhatarpur Railway 
Line

r*6liK Shri R. s. Tiwari: Will the 
Minister of Railways be pleased to 
state:

(a) whether any survey was made 
for constructing a railway line from 
Harpalpur to Chhatarpur via Now-
gonr,

(b) if such a survey was under
taken, why was the work suspended;

and

(c) whether the construction will 
now be completed and if so, when?]

•T*
The Minister of Railways and Trans

port (Shri L. B. Shastri): (a) Yes.
(b) The project was abandoned at 

the time (1926-27) due to the poor 
financial prospects disclosed.

(c) The Central Board of Transport, 
in the course of a review in March 
last of certain railway projects, de
cided to postpone the survey of a 
project which they had approved ear
lier and which would have included 
a line from Harpalnur to Chhatarpur. 
The question of taking up its construc
tion ^ill depend on the priority it is 
able to obtain as against other pro
jects. after its survey has been ap
proved and carried out.

Tripura State Employees

•690. Shri Biren Dntt: Will the
Minister of States be pleased to state:

(a) whether the re-organisation 
Scheme in regard to the employees of 
Tripura State is completed; and

(b) whether their pay is being fixed 
according to the new scale?

The Minist<>r of Home Affairs and 
States (Dr. Katju): In respect of cer
tain Departments of the Trioura Ad
ministration the re-organisation sche
mes as well as the revision of the 
scales of pay of the various posts have 
been sanctioned. There are certain 
Departments in respect of which the 
proposals are still under. considera
tion.

Vending Contracts

*691. Ch. Raffhubir Sinffh: Will the 
Minister of Railways be pleased to 
state:

(a) what system is adopted in grant
ing contracts to Vendors on various 
railway stations;

(b) whether it is a fact that tenders 
for vending contracts are not invited; 
and

(c) if so. what are those stations on 
the Northern Railway where tenders 
were not called for?

The Minister of Railways and Transr 
port (Shri L. B. Shastri): (a) Licen#*
ing system.

(b) Tenders are not invited.
(c) No tender was called for at any 

station on the Northern Railway ex
cept for six stations on the ex-Bikaner
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State Railway portion, in respect o i  
which tenders were invited prior to 
the introduction of the licensing sys
tem referred to in (a) above.

Bowringpet-Ongole Railway Line

•692. Shri Viswanatha Eeddy: Will 
the Minister of Railways be pleased 
to state: '

(a) whether the Rayalaseema Deve
lopment Board has recommended for 
laying out a Railway line between 
Bowringpet and Ongole via Madana- 
palli, Rayachoti and Cuddapah; and

(b) if so, what steps have been 
taken by Government in the matter?

The Minister of RaUways and Trans
port (Shri L. B. Shastri): (a) No re
commendation from the Rayalaseema 
Development Board for laying out the 
railway line in question has been re
ceived by the Railway Ministry.

(b) Does not arise.

Motor T ransport Taxation Enquiry 
Committee ,

*693. Shri Viswanatha Reddy: Will 
the Minister of Transport be pleased 
to state:

(a) whether the Motor Transpor? 
Taxation Enquiry Committee has sub« 
mitted its Report to the Government 
of India; and

(b) if so, whether Government have 
accepted the recommendation that 
uniform rate of taxation should be 
introduced throughout India?

The Minister of Railways and Trans
port (Shri L. B. Shastri): (a) Yes.

(b) While the Central Government, 
by virtue of Entry No. 35 in List III, 
is concerned with the principles on 
which taxes on mechanically piropel- 
led vehicles are to be levied, the power 
to tax mechanically propelled vehicles 
vests with the State Governments, vide 
entry No. 57 in List II. Consideration 
of the recommendation of the Motor 
Vehicles Taxation Enquiry Committee's 
report regarding uniformity in motor 
Vehicle taxation, therefore, requires 
negotiations with the State Govern
ments, and the matter is under corres
pondence v/ith them.

Balanced Diet

•694. Shri U. S. Dube: Will the 
Minister ol Health be pleased to state 
whether Government have prepared 
any schedule or schedules of balanced 
diet, and if so, what steps have been 
taken to popularise them among the 
people? .

The Minister ôf Health (Rajkumari 
Amiit Kaur): Yes. A schedule of
balanced diet representing the daily re
quirements of an adult for the main
tenance of good health was prepared 
in 1944 by a Special Committee of the 
Nutrition Advisory Committee of the 
Indian Council of Medical Research 
iormerly known as Indian Research 
Fund Association. This schedule as 
well as other useful information has 
been incorporated in the Government 
of India Publication Health Bulletin 
No. 23, ‘The N utritive, value of Indian 
Foods and the Planning of Satisfactory 
Diets’ Fourth Edition, 1951. Copies of 
the book are made available at a con
cessional rate of 8 annas per copy. 
Information regarding balanced diets 
is also propagated from time to time 
by Health Departments of States 
through lectures and exhibitions. The 
real difficulty is not so much lack of 
knowledge as the prevziiiing poverty 
and shortage of essential items of food 
iike milk and fruit.

Production of Foodgrains

•695. Col. Zaidi: (a) Will the Min
ister of Food and Aericnltare be
pleased to state how the increase in 
\he production of foodgrains is deter- 
nined; and

(b) whether the technique of ran
dom sampling is sufficiently develop
ed and takes into consideration every 
relevant item?

The Deputy Minister of Commerce 
and industry (Shri Karmarkar): (a)
Presumably the hon. Member is referr
ing to the increase under the Grow 
More Food Campaign. A note on the 
subject is placed on the Table of the 
House. [See Appendix IV, annexure 
No. 5.]

(b) The reliability of random samp
ling technique is by now well establish
ed. Nevertheless, there is still scope 
for improvement in the method and 
continued research is necessary. 
Efforts in this direction are already 
being made by the Indian Council of 
Agricultural Research.

Rice content in Ration in Madras,
Travancore-Cochin and Mysore

•696. Shri C. R. lyyonni: (a) Will
the Minister of Food and Agriculture
be pleased to state what is the rice 
content in the ration allowed per 
capita in Travancore-Cochin?

(b) What is the rice content in the 
ration allowed per capita in Madras?

(c) How much deficit there is in 
nee in the States o£ Travancors«



?59 Written Answets 10 JTJKB l9$2 Written Answers

Cochin, Madras and iy[ysore if 6 oz. 
rice is to be giveH per capita?

(d) What is the percentage of defi
cit in each of these States?

(e) What is the loss sustained by the 
above mentioned States in respect of 
rice ration in the year 1951-52?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a)
xhe rice content in the ration in Tra- 
vancore Cochin is 6 oz. per adult per 
aay.

(b) The rice content in the ration 
ot lace-eaters, mixed eaters and miliet- 
eaters in Madras is 7 ozs. and 4 ozs. 
and 3 ozs. per adult per day respec
tively.

(c) If 6 oz. ration of rice were given 
per capita the deficits in these States 
will ‘

Travancore-Cochin 218,000 tons.
Madras 1«»000 tons.

"yysore 371,000 tons.

(d) Again on assumption of 6 oz. 
rice ration per capita per day, tne 
deficits in these States woric out at 
38.5, 0.5, 64.0 per cent, respectively.

(e) The net estimated loss incurred 
by the Travancore-Cocmn Government 
in selling imported rice below its eco
nomic cost is Rs. 215*5 lakhs.

Regarding Madras and Mysore, in
formation is being coUected and will 
be laid on me raole ol the tlouse as 
soon as received.

PRICES OF R ice  in  D iam o n d  H a rb o u r

*691. Shri K. K. Will the
Minister of Food ^ d  Asricultiwe be
pleased to state the average price of 
nee in each of the Police Stauons of 
the Diamond Harbour sub-diVision of 
24 Parganas and also in non-rationed 
areas of PoUce Station Bishnupur, 
Mahashtala, Budge Budge and Metra 
Bruz ot Sadar Sub-division of 24 
rarganas?

The Deputy Minister of Commwce 
ana Industry (snri BLarmarkar): The
wholesale, open market ^f / i c e
in these # e a s  is rep ortea  to be R s. 43 
per mauna. Actual price m each o£ 
Uie i'olice Stations mentioned by the 
hon. Member is not available with us.

A l l o tm e n t  o p  F o o d g ra in s  to  
M a dras

*698. a iri Veeraswamy: Will the
Minister of Food and Agriculture be
pleased to state;

(a) how many tons of foodgrains 
have been allotted to Madras State 
for 1952-53;

(b) how many tons of foodgrains 
have been so f ^  sent to Madras State 
from this year’s allotment; and

(c) the quantity of rice. and wheat 
separately?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a)
The allocation of foodgrains under 
Basic Plan is made on the basis of the 
calendar year. The ceiling import 
quota of foodgrains fixed foi Madras 
for 1952 is 6-87 lakh tons.

(b) and (c). For the period January 
to June 337,200 tons of foodgrains have 
been allotted to Madras consisting of 
105-2 * thousand ton  ̂ of rice, 74-8 
thousand tons of wheat and 157*2 
thousand tons other grains.

A l lo ca tio n s  of W agon s

130. Shri N. P. Sinha; (a) Will the 
Minister of Railways be pleased to 
state whether the Indian Collieries 
Owners’ Association made a grievance 
against the present system of alloca
tion of wagons for transport of lower 
grades of coal for domestic purposes?

(b) If so, what is the system of
allocations? *

(c) Are priorities for transport of 
h i^er grades of coal frequently givcnY

The Minister of BaUways and 
Transport (Shri L. B. Shastri): (a) Yes.

(b) For the purpose of allocation of 
coal, industries have been classed un
der different groups in order of impor
tance or priority. Allocations are 
sanctioned about the middle of each 
month for the succeeding month, tak
ing into account the estimated output 
of coal, the demands of the consumers 
and the number of wagons required 
per day for moving the coal. For each 
industry, there is a sponsoring autho
rity either Central or Provincial and 
it is tlie responsibility of the spon
soring authority to ensure that the de
mands of the various units T^thin a 
particular group are collected and 
placed on the Coal Commissioner suffi- 
ciCî tly in advance to enable him to 
fori^ulate the allocation propose lor
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tUe month. The proposals drawn up by 
the Coal Commissioner are forwarded 
to the Ministry and after examination 
in the light of demands received from 
other Ministries etc., are returned to 
the Coal Commissioner with final 
figures of allocation. The Coal Com
missioner communicates the break
down of the final quotas to the spon
soring authorities and the States, 
who then proceed to distribute, un
der advice to the Coal Commissioner, 
the coal to the individual units of the 
industry, controlled by them, and issue 
permits. The permit holders then 
make contracts with the collieries from 
whom they wish to purchase the coal. 
These contracts are subiect to such 
general instructions as may be issued 
by the Coal Commissioner from time - 
to time to prevent uneconomical use 
of transport, or as regards the grade 
of coal allowed to any particular 
class of consumer. On receipt of these 
contract letters the Coal Commissioner 
gets out Priority Sanctions, which are 
orders on the Railway authorities con
cerned to accept indents for railway 
wagons against those sanctions. 
These sanctions are summarised by 
the Railways in registers which are 
maintained progressively.

Each colliery that has orders placed 
on it for the despatch of coal places 
an indent on the Railway authorities 
concerned on a prescribed form 72 
hours in advance of actual time of 
loading. These indents are carefully 
checked against the progressive regis
ters maintained by the Railways, and 
i^the indent is in order, it is accepted. 
Accepted indents are then summarised 
by the Railway Authorities in terms of 
industries and routes, and passed on 
to the Coal Commissioner. On receipt 
of these summaries the Coal Commis
sioner contacts the Headquarters of 
the Railways concerned, to ascertain 
the number of wagons that are to be 
made available for coal loading on 
that day. As the indents usual^ al
ways exceed the number of wagons 
made available, the Coal Commission
er’s Office has to study the summary 
of indents received from the Railways . 
and decide the allotment to be made 
for the day, taking into account the 
priority of industries, the tonnage al
located for the month to each indus
try, the stock position of the indivi
dual units, the junction limitations 
and any other special features, such 
as restrictions on bookings in parti
cular direction due to transport diffi
culties and so on. The final allot
ment figures are then telephoned to 
the Railway Allotment offices in the 
coalfields, who allow movements ac
cordingly.
86 P. S. D.

(c) Priorities are »ven  with refer
ence to the importance of the consu
mer and not with reference to the 
grade of coal to be transported. As, 
however, high priority consumers 
usually take higher grades of coal, 
these coals get preference in move
ment over lower grades.

Separation of Financial & Accounts 
Functions

131. Shri M. L. Dwivedi : Will the
Minister of Railways be pleased to 
state: .

(a) the progress made in the 
separation of Financial and Accoimts 
functions on the Railways; and

(b) whether a report on the su^ 
ject has been submitted to the Public 
Accounts Committee?

The Minister of RaUways and Trans
port (Shri L. B. Shastri): (a) The
necessity for having a separate Finance 
wing, as distinct from the Accounts 
wing, under the Financial Adviser and 
Chief Accounts Officer, so that a closer 
and more specialised attention to fin
ancial matters might be possible, was 
recognised as early as 1948. The 
separate Finance wing was introduced 
on two Railways, viz., the ex-B.B. & 
C.I. and ex-G.I,P. Railways, in the first 
instance, and after it had worked satis
factorily on these two Railways, it 
was extended to the ex-E.I. Railway. 
With the completion of integration of 
all Indian Railways into six zones, a 
s^arate and distinct Finance wing has 
been set up in each of the Zonal Rail
ways under the administrative charge 
of a Deputy Financial Adviser work
ing under the Financial Adviser and 
Chief Accounts Officer.

The question whether this separa
tion should be extended right upto the 
level of the head of the department, 
thus constituting two separate depart
ments independent of each other, has 
also been considered and it is felt that 
a complete separation of the Finance 
and Accounts functions under two in
dependent heads of departments will 
not be to« the best advantage of either 
the Finance organisation or the admi- 

' nistration of the Railways.
(b) No. The report will be sub

mitted to the Public Accounts Com
mittee in their next meeting. '

Teleprinter

132. Shri N. B. Chowdhory: (a) Will 
the Minister of Oommimicatioiis be 
pleased to state whether the Grovem- 
ment of India have allowed an
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American News Agency to set up 
Teleprinter in Inditf?

(b) If so, has the Agency started 
work?

The Deputy Minister of Commimica- 
tions (Shri Baj Bahadur): (a) Govern
ment have simply leased some tele
printer channels to United Press As
sociations, an American News Agency. 
It is incorrect to say that the Agency 
has been allowed to set up teleprinters 
in India.

(b) Does not arise. The News 
Agency has been functioning in India 
since the war and therefore long be
fore the channels were leased.

Import of Footgrains (Refusal)

133. Shri Badshali Gnpta; Will the 
Minister of Food and A«;Tlciiltiire be
pleased to state:

(a) whether any offers for the supply 
of foodgrains by any coimtry to India 
were refused by the Union Govern
ment during the period between 1st 
January, 1951 and 21st May, 1952; and

(b) if so, what were the reasons of 
the refusal to take delivery thereof?

The Deputy Minister of Commerce 
and Industry (Shri Karmaricar): (a)
and (b). The Government of Viet 
Nam had in May last offered a quota 
of 5000 tons of rice per month for May, 
June and July, 1952 for purchase 
through Commercial Channels. As the 
price of rice prevailing in Viet Nam 
was very h i^ , the offer was not ac
cepted.

Five Y ear Plan for the 
Andamans

134. Shri B. R. Bhagat: Will the
Minister of Home Affairs be pleased 
to state:

(a) whether Government have ap
proved of a Five Year Plan for the 
Andaman and Nicobar Islands;

(b) if so, what are the main items 
of the Plan; and

(c) the capital cost proposed to be 
incurred on the Plan?

The Minister of Home Affairs and 
States (Dr. Katju): (a) to (c). Go
vernment have been considering a 
scheme for clearing during a period 
of 5 years,‘ some 20,000 acres of forest 
land in the Andamans and the settle
ment thereon of agriculturist families.

The financial implications of the 
scheme, which includes also the 
building of roads, schools, dispensaries 
etc., are being examined.

Ticketless T ravelling

135. Pandit M. B. Bhargava: Will
the Minister of Railways be pleased 
to state:

(a) the number of ticketless passen
gers detected on the different railway 
lines during the year 1951-52;

(b) the amount of the fare and 
penalty recovered on this account by 
the railway administration during the 
year 1951-52;

(c) the number of passengers con
victed for ticketless travel during
1951-52 and the amoimt of fine realis
ed; and

(d) what was the total expense in
curred by the railway administration 
during the year 1951-52 on account of 
the extra staff" employed by the rail
way administration for the purpose?

The Minister of Railways and Trans
port (Shri L. B. Shastri): (a) 79,00,918.

(b) Rs. 1,65,58,180.
(c) Number of passengers convicted 

1,59,486. Fines realised Rs. 4,57,064.
(d) Rs. 9,16,240.

Import of Milo

136. Shri Raghavaiaji: (a) Will the 
Minister of Food and Agriculture be
pleased to state what is the quanti^ 
of milo imported from America duriiflf 
the years 1948-1951? *

(b) How much is being spent on 
the purchase of the milo?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a)
The quantity of milo imported from 
America during the calendar years 
1948 to 1951 is as follows:—

1948 ... 2 02 lakh tons.
1949 ... 3-57 „ „
1950 ... 3*44 „ „
1951 ... 5 89 „ „ •

(b) It is estimated that 6-62 lakh 
tons of milo which is proposed to be 
imported this year will cost approxi
mately Rs. 29 crores.

Re-modelling of Stations oN 
Western Railway

137. Shri M. M. Gandhi: Will the
Minister of Railways be pleased to 
state:

(a) whether it is a fact that the
station of Godhra, Panchmahals IMs-



765 Written Answers 10 JUNE 1952 Written Answers 766
trict on Western Railway is to be re
modelled;

(b) whether the expenditure tor the 
same is included in budget for 1952
53; and

(c) whether the work will be taken 
in hand this year?

The Minister of Railways and Trans
port (Shri L. B. Shastri): (a) The pro
posal for the remodelling of this sta
tion is imder consideration.

(b) and (c). No.

Railway Claims

138. Shri Ramaaanda Das: (a) WiU
the Minister of Railways be pleased 
to state the total amount of compensa
tion and claims paid by Railways on 
account of (i) theft of property of 
private parties; (ii) loss of properties 
of private parties; and (iii) damages of 
property in 1951-52?

(b) What steps have the Govern
ment of India taken to avert it?

(c) In how many cases the culprits 
have been detected?

(d) How many of them have been 
punished in Courts?

(e) How many officers and other 
employees of the Railways were found 
guilty and how many of them have 
been punished?

The Minister of Railways and Trans
port (Shri L. B. Shastri): The infor
mation in the form asked for by the 
hon. Member is not readily available 
and is being specially compiled. It 
will be placed on the Table of the 
House as soon as ready.

L ivestock

139. Shri Jhiilan Sinha: Will the
Minister of Food and Aj^riciiltiire be
pleased to state:

(a) the steps taken so far for im
provement of livestock in India;

(b) the number of milch cattle 
available in India;

(c) the number of milch cattle 
slaughtered every year showing se
parately the number of cows and she- 
buffaloes; and

(d) the number of draught cattle 
specially bulls available in the country

and the number required foe meeting 
the needs of agriculture?

The Deputy Minister of Commer^ 
and Industry (Shri Karmarkar): (a)
The measures taken by Government 
in connection with the work oflives- 
stock improvement are:—

(1) Research relating to the breed
ing of pedigree stock, pre
vention and treatment of con
tagious animal diseases, pre
paration of vaccines and sera, 
artificial insemination, animal 
nutrition , and dairying, is 
being conducted at the Indian 
Veterinary Research Institute, 
Izatnagar and Mukteswar, and 
the Indian Dairy Research In
stitute, Bangalore. The re
sults of research are made 
known to the public and to the 
State Governments from time 
to time.

The Indian Council of Agricultural 
Research also have financed 
and continue to finance several 
schemes of research for im* 
provement of livestock in the 
country. Reports of the 
Coimcil containing details of 
the work undertaken and re
sults obtained are available in 
the Library of the House.

A tx>mprehensive plan for the de
velopment of cattle in India 
has been included in the Na
tional Plan and is being im
plemented.

(2) Arrangements exist for the col
lection and dissemination of 
timely information in regard 
to outbreaks of animal dis
eases with a view to enable 
the State Governments and 
the public, to take steps to 
control the diseases and to 
prevent their spreading out.

(3) Under the Livestock Impor
tation Act of 1898 pnacted by 
the Central Government, the 
import of livestock is con- 
troHed and measures are 
taken by the State Govern
ments to ensure that no new 
diseases are introduced into 
India.

(b) 19*7 millions excluding milch
buffaloes. "

(c) Information is not available with 
Government.
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(d) 57̂ 1 million draught cattle 
(bulls), excluding buffaloes, are avail
able in the country. Information re
garding the total number required for 
meeting the country’s total agricultural 
requirement is, however, not available.

Milk

140. Shri Jhahm SiBha: WiU the
Minister of Food and Asriciiltiire be
pleased to state:

(a) the total quantity of milk avail* 
able for per capita consumption in 
India; and

(b) the steps tajcen for raising the 
output of milk in India?

The Depaty Minister of Commerce 
and Industry (Shri Karmarkat): (a)
4,815 lakh maunds annually which 
gives a per capita consimiption of 5 * 45 
ozs. per diem.

(b) Steps are being taken by State 
Govemn«ent§ to organise cooperative 
milk unions and societies, and rural 
cooperative creameries simultaneously 
with setting up of more cattle and 
dairy farms for improving the breed 
of cattle.

Import of Foodgrains (Price)

141. Shri Badshah Gnpta: WiU the 
Minister of Food and Agricoltore be
pleased to state: '

(a) the quantities of food grains 
received from various countries during 
the period between 1st January, 1951 
to 21st May, 1952; and

(b) their respective rates per maund 
inclusive of all attendant charges till 
their landing at any Indian port?

The Depaty Minister of Commerce 
and Industry (Shri Karmarkar): (a)
A statement is placed on the Table of 
the House showing quantities of food
grains imported from each supplying 
country.

(b) Full particulars of payments 
made for the foodgrains imported upto 
21st May, 1952 have not yet been re
ceived from London and Washington. 
On the best data available the cost in
cluding Sea Freight works out to about 
337 crores of Rupees. It will not be 
in public interest to disclose the per 
maund cost of each kind of foodgrains 
imported from each country.

STATEMENT
Quantiiy of Foodgrains Imported from 
1st January, 1951 to 2Ut May, 195Z

(Figures in thousand tons)

Ck)mmodity Source Quantity

Wheat . . Australia 300-6
Canada 492-6
TJ.8.A. 3241*9
Argentine 612-6
Uruguay 29-1
Russia 98'9

4676-6

TOeat Flour . Australia 64 8

MUo ., U.S.A. 861-6
China 440*4

1292-0

Sorghum Australia 11-8

Rice . Burma 472-6
Pakistan 167-8
Thailand 277*0
China 66-7
Egypt 6-0

■ 978-0

Gband Total 7012 I

I. A. S. & I. P. S. FOR States

142. Shri Sanganna: Will the Min
ister of Home Affairs be pleased to 
state:

(a) the quota of I-A.S. and I.P.S. 
Officers (separately) fixed for each 
State of India; and

(b) what is the basis on which the 
quota has been fixed; and

(c) what are the arrangements as
between the Slate Governments and 
the Central Government as to the con
trol and regulation of the services of 
these officers? ♦

The Minister of Home Affairs and 
States (Dr. Katju): (a) A statement 
showing the authorised strength of the
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^dian Adi^iinistrative Service and 
Indian Police Service Cadres in each 
of the various States, is laid on the 
Table of the House. [See Appendix 
tv, annexure No. 6.] ’

(b) The strength of each State Cadre 
is based on the number of senior ad
ministrative posts maintained by 
State Governments which are normally 
manned by officers of All-India Ser
vices.

aa P. S. D.

(c) The organisation and control of 
the two Services are at present based 
on th« Agreements: arrived at between 
the Central Govenxment and the 
States. Copie»  ̂ of the Memoranda of 
Agreement are laid on the- Table of 
the House. [Sec A p p en d  IV, 
annexure No. 7.]

These conditions of Service will 
hereafter be governed by the rules 
which are being framed under the All 
India Services Act. 1951.
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HOUSE OF THE PEOPLE 
Tuesday, 10th June, 1952

The House met at a Quarter Past 
Eight of the Clock.

TMr. S pea ke r  in the Chair]

QUESTIONS AND ANSWERS 
(See Part I)

9-20 A.M.
PANEL OF CHAIRMEN

Mr. Speaker: I have to inform the 
House that under sub-rule (1) of Rule 
B of the Rules of Procedure and Con
duct of Business. I nominate the 
following Members on the Panel of 
Chairmen in place of the Members 
nominated temporarily earlier by me 
on the Panel: Pandit Thakur Das
Bhargava, Shrimati Ammu Swami- 
nadhan, Shri Hari Vinayak Pataskar. 
Shri N. C. Chatterjee and Shrimati 
Renu Chakravartty.

GENERAL BUDGET—DEMANDS
FOR GRANTS

Mr. Speaker: The House will now 
discuss the Demands for Grants in res
pect of the General Budget. The 
time-table showing the dates on which 
the Demands in respect of the various 
Ministries will be taken up has al
ready been circulated to Members. 
Today the House will take up the 
Demands for Grants in respect of 
Defence. As regards the time-limit 
for speeches, the usual practice hps 
been to fix a time-limit of 15 m in u te s  
for all Members including movers ot 
cut motions, and 20 minutes or more 
for the Ministers replying. Now I will 
place the Demands before the House.
53 P.S.D.
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D em an d  N o . 11— M in is t r y  of  D efence . 

Mr. Speaker: Motion is:
“ That a sum not exceeding 

Rs. 17^3,000 be granted to the 
President, out of the ConsoUdated 
Fund of India, to complete the
sum necessary to defray the
charges that will come in course 
of payment during the year end- 
mg the 31st dmy of March, 1953 
in respect of ‘Ministry of Defence*.”

D em an d  N o . 12— D efence  S e r v ic e s , 
E ffe c tiv e — Âr m y

Mr. Speaker: Motion is:
‘That a sum not exceeding 

Rs. 1,13,30.43.000 be granted to the 
President, out of the Consolidated 
Fund of India, to complete the
sum necessary to defray the
charges that will come in i-ourse 
of payment during the year end
ing the 31st day of March, 1953, 
m respect of ‘Defence Services. 
Efiective— Army’.”

D em and  N o . 13— D efence  S e r v ic e s . 
E f f e c t iv e — N a v y

Mr. Speaker: Motion is:
“ That a sum not exceeding 

Rs. 7,50.86.000 be granted to the 
President, out of the Consolidated 
Fund of India, to complete the 
sum necessary to defray the 
charges that will come in course 
of pajTTient during the year end
ing the 31st day of March, 1953, 
in respect of ‘Defence Services, 
E le c t iv e — Navy’.”

D em and  No. 14— D efence S e r v ic e s , 
E ffe c tiv e — A ir  F or c e .

Mr. Speaker: Motion is:
“That a sum not exceeding 

Rs. 15.48,07.000 be granted to the 
President, out of the Consolidated 
Fund of India, to complete the 
sum necessary to defray the 
charges that will come in course
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of payment during the year end
ing the 31st day of March, 1950, 
in respect of ‘Defence Services, 
Effective— Air Force’.”

D ei^ i d̂ N o . 15—D efence  S e r v ic e s , 
N o n -E f f e c t iv e  C h a r g e s .

Mr. Speaker: Motion is:
“ That a sum not exceeding 

Rs. 10,65.51,000 be granted to the 
President, out of the Consolidated 
Fund of India, to complete the 
sum necessary to defray the 
charges that will come in course 
of payment during the year end
ing the 31st day of March, 1953, 
in respect of ‘Defence Services, 
Non-Effective Charges’.”

D e m a -̂d No. 16— M isc e l l a n e o u s  Ex
pe n d it u r e  u nd er  the  M in is t r y  of  

D efen ce .

Mr. Speaker: Motion is:
“ That a sum not exceeding 

Rs. 3,33,000 be - granted to the 
President, out of the Consolidated 
Fund of India, to complete the 
sum necessary to defray’’ the 
charges that will come in 20urse 
of payment during the year end
ing the 31st day of March, 1953, 
in respect of ‘Miscellaneous Ex
penditure under the Ministry ol 
Defence*.”

D e m an d  No. 108— D efence  C a pit al  
O u t l a y .

Mr. Speaker: Motion is:
“ That a sum not exceeding 

Rs. 11,33,34,000 be granted to the 
President, out of the Consolidated 
Fund of India, to complete the 
sum necessary to defray the 
charges that will come in course 
of payment during the year end
ing the 31st day of March, 1953, 
in respect of ‘Defence Capital 
Outlay’ .”
Policy of Defence Organization

Shri U. C. Patnaik (Ghumsur): I 
beg to move:

“ That the demand under the 
head ‘Ministry of Defence’ be 
reduced by Rs. 100.”

Failure to eliminate British and Comr 
monwealth influence Over Defence 

Services.

Shri T. K. Chaudhuri (Berhampore): 
I beg to move:

“ That the demand under the 
head ‘Ministry of Defence’ be re
duced by Rs. 100.”

Top heaviness of Armed Forces Ad
ministration.

Shri K Subrahmanyam (Vizianaga- 
ram ): I beg to move: .

“ That the demand under the
head ‘Ministry of Defence’ be re
duced by Rs. 100.”

(i) Pay scales xmd Amenities for
Army, Naijy and Air Force 
personnel.

(ii) Policy behind discharge and
dismissal of officers and
soldiers.

(iii) Economy and efficiency in 
defence organisation and its 
utilisation for nation building 
services. ’

Shrimati Renu Chakravartty (Ca: ir- 
hat): I 'b eg  to move: '

(i) “ That the demand under the 
head ‘Ministry of Defence’ be reduced 
by Rs. 100.”

(li) “ That the demand under the 
head ‘Ministry of Defence’ be reduced 
by Rs, 100.”

(iii) “ That the demand under the 
head ‘Ministry of Defence’ be redu ?̂eci 
by Rs. 100.”

Mr. Speaker: All these cut motions 
are now before the House.

The Minister of Defence (Shri • 
€k>palaswami): Do I take it. Sir, that 
no other cut motions are to be moved 
and this discussion will be ended 
within a particular time on Demand 
No. 11, or will it be taken on to to
morrow?

Mr. Speaker: I think, according to 
the agreement, this goes on for the 
whole of today, and tomorrow till 11 
a .m . The agreement has been that 
this particular Demand No. 11 will go 
on till 11 A.M. including time for the 
hon. Minister to reply.

lion. Members: Yes. . *
Mr. Speaker: That means the dis

cussion will be upto about 10-15 a .m . 
or so. The hon. Minister will requirci 
about 45 minutes at least as usual.

Shri Gopalaswami: Yes

The Minister o f Parliamentary 
Affairs (Shri Satya Narayan Sinha):
That means before that the hon. 
Minister will reply.

Mr. Speaker: Yes. Are these the 
only cut motions and no others?

Shri Ramachandra Reddi (Nellore):
I want to move my cut motion.
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Mr. Speaker: He may do so.
Defence Policy

Shri Ramachandra Reddi: I beg to
move:

“ That the demand under the
head 'Ministry of Defence’ be re
duced by Rs, 100.”
Mr. Speaker: This cut motion is also 

before the House in addition to the six 
already moved.

Shri U. C. Patnaik: In addition to 
my owTi cut motion, I also beg to sup
port the cut motion to discuss the eco
nomy and efficiency in the defence or
ganisation and its utilization for 
nation-building services, that being 
more or less the same as my cut motion 
to discuss the rationalisation of army 
expenditure which I had given notice 
of.

These cut motions seek to focus 
at'ention on certain points of defence 
organisation, some of which I had re
ferred to in my amendment to the 
Motion of Thanks to the President’s 
Address on the 20th May 1952, which 
have not been replied to by the hon. 
Minister in this House. So, may I 
request that the points urged by me 
in connection with defence orgaisation 
at that time be also taken into con
sideration now and be included in the 
reply to be given by the hon. Minister?

I also make it clear from the very 
outset that by economy, some of us, 
particularly I. do not mean any .’ educ
tion in defence expenditure. The • 
hon. Finance Minister was very apolo
getic about the Defence Budget, and 
he told us that some Army expert.-; are 
going into the question of defence or
ganisation, and the reduction of army 
expenditure. The hon. Defence Mmis
ter had also taken great pains to draw 
a distinction between defence expendi
ture in unitary and in federal states, 
and tried to convince us that our per
centage of defence expenditure would 
come up to about 25 per cent, taking 
into consideration the amounts spent 
by the component States. Personally 
I would prefer suggesting another line 
of approach. The real question is not 
how much you are going to spend on 
defence, but rather how that expendi
ture is to be incurred. It is not what 
you are going to spend on defence that 
matters but what your plans and pro
grammes regarding defence re-organi
sation, and the integration of defence 
wiih socio-economic planning ere. I 
would refer in this connection not to 
'.he budget of any unitary State, but to 
Federal Union Budgets of recent years, 
to illustrate my point. In the U.S.SJl. 
the defence expenditure in the yeas

1949 was about 18-1 per cent, of the 
total Budget, in 1950 about 19:6 per 
cent., and in 1951. it was about 21 per
cent- In the U.S.A.. in 1950, it was
33 per cent., and in 1951 it was 47 per
cent. Then there was the recom
mendation of the Tax Policy Commit
tee, to halt all development program
mes. and so the proposed expenditure 
in 1952 came to about 75 oer cent, 
^ i s  does not mean that the U.S S.R. 
in its defence expenditure, neglects its 
defence machinery, nor does it mean 
that the U. S. A., her socio-economic 
structure. Different activities of the 
States are now so successfully co
ordinated. their defence and socio-eco
nomic planning are so w'ell integrated, 
that exoenditure under the one head 
enures to the benefit of the other. 
Therefore. while examining our 
Defence Budget, instead of looking at 
its form to see what ratio the defence 
expenditure bears to the total expendi
ture. we hav3 to see whether the 
amounts are being properly utilised, 
and how far the expenditure or de
fence enables us to attain our main 
objectives, namely rational recurity 
and economic stability.

'I would like to refer to the policies 
in the United Kingdom and the U S A. 
because we are being often reminded 
that our defence structure is built upon 
the United Kingdom model. Therefore.
I pointed out last time, -and I v'ould 
point out again that the United King
dom defence organisation had, as its 
objective in 1870-71, at the time of the 
Cardwell Refomis. ' ‘increased effi
ciency coupled with diminished ex
penditure.” As you know, even that 
objective has not been translated into 
action in connection with the defence 
organisation in India. Apart from 
that, after a period of nearly 80 years, 
the objective has been declared to be 
“national security and economic 
stability.” You will remember that in 
1947-48 the United Kingdom and the 
U.S.A. began to reorganize their de
fence structures. There were so many 
methods by which they wanted to re
organize the defence structure, and the 
Army Officer who was organising at 
that time the Territorial Army of Re
servists in England, Lord Montgomery, 
declared that national security and 
economic stability were the ob.jectives 
of defence reorganisation particularly 
of the Territorial Army of Reservists 
in England. There are others who have 
gone further still. I think it was Lord 
Alexander who said that in order to 
intensify war efforts, nations have to 
try to bridge the gulf between the 
‘haves" and the ‘have-nots’, that is, 
between the different orders of society. 
So, the conception of defence organi
sation has considerably changed. I
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[Shri U. C. Patnaik]

referred to the examples of United 
Kingdom and the U.SA., because we 
are being told from time to time that 
our defence organisation is based upon 
their model. Since 1947, for the last 
four or five years, there have been so 
many efforts to intensify the defence 
potential and at the same time to uti
lise them for socio-economic purposes. 
In the United Kingdom, there has been 
the reorganisation of the defence ser
vices, modernisation of reservists and 
territorials, planned mobilisation of 
manpower, and the National Service 
Organisation which is calculated to en
sure the maximum defence output and 
also labour for various socio-economic 
purposes. Similarly in the U.S.A.. they 
have the Reserve Force Policy Board, 
the Manpower Mobilisation Schemes. 
Universal Military Training Schemes, 
and various other schemes integrating 
defence with civilian activities. Since 
1947, they have been trying to maxi
mise their military output and at the 
same time to see that their socio-eco- 
^omic objectives are achieved. Simi
larly, in other Commonwealth coun
tries. While examining India’s defence 
expenditure, let us see how far it en
sures national security and economic 
stability. Of course, in our ancient 
times, we had in our country, various 
defence organisations which integrated 
defence with military activities, for in
stance the Paik system in certain pro
vinces, and other military tenures 
whereby people enjoyed lands on mili
tary tenures for serving in the regular 
defence services or in correlated iiidus- 
tries. That system was one instance 
of the integration of defence with deve
lopment. which may be taken as the 
tradition of our country.

We have to see how far we can 
adopt modern methods, consistent with 
our traditions and reorganise our 
countjjy on modern lin^s having nation
al security integrated with economic 
stability. When we consider this sub
ject of defence, we have to examine 
some of these aspects. Firstly, about 
national security; We have to bear in 
mind that the Royal Navy is not there 
to defend our coasti and the Royal Air 
Force is not there to guard our skies. 
We have also to remember that since 
about the Second World War, the 
methods of defence and methods of 
attack have very greatly changed and 
we have to examine whether our 
defence structure as at present consti
tuted ensures the maximum national 
security. From that point of view, we 
have to see what kind of attack we can 
expect in a total war in this scientific' 
age of aerial attacks with A, B, C, 
Bombs. On the land the attack will 
be. not with compact armies massed at

particular places, but swift rttacks of 
mobile units commanding maximum 
depth and width supported by air 
power; parachute descents from the 
air at certain points; attacks and land
ings from the sea at vulnerable points. 
We have also to remember that as 
results in a m odem  war depend largely 
upon industrial production, the attack 
will be against industrial centres and 
supply areas; the attack will also be 
against the vital lines of communica
tion. Further, as the civilian popula
tion is the main fighting power in a 
total war of this atomic age, we have 
also to bear in mind that the attempt 
will be to break the civilian niorale 
through aerial bombardments, through 
attack on lines of communication and 
on industrial targets and by radio pro
paganda. It may be done also through 
sabotage, infiltration and through 
underground forces. These are the 
methods of attack in a modem war that 
we may expect in the present contex* 
and the question is how far our de
fence structure, how far do our Aimies 
and Navy and Air Force conform to 
the requirements of defence in the 
event of such offensive. Can our 
Navy and Air Force defend us against 
attacks in a modem set-up? Can our 
Armies defend us against the kinds of 
attack that are envisaged in a modern 
war? Is our civilian population pre
pared for war efforts and prepared to 
withstand a modern attack or even 
disturbances inside if supported by 
foreign powers? I am afraid they are 
not. Therefore, we have got to (-on- 
sider how far our defence structure 
can be modernised, how far economy 
can be effected and at the same time 
efficiency be ensured in our defence 
machinery as far as defending our 
security and defending our freedom is 
concerned.

There is also another factor to be 
remembered m this connection. If I 
remember aright, it was Cromwell who 
said that every soldier must have a 
cause to fight for. Every army, navy 
and air force, even the civilian popula
tion. must have an ideology to fight for. 
Whether it is any socio-economic ‘ism’ 
or whether it is a poliiical ’ism’, there 
must be some ‘ism’ inspiring your 
soldiers, sailors and aviators. And 
what is the ‘ ism’ that is here? Not 
even the nationalism” of v.hich we 
talk so much. The o^ly change that 
was effected about a couple of years 
ago...........

An Hon. Member: Patriotism.
Shri U. C. Patnaik: Let there be some 

‘ism’. Have any efforts been made In 
the Army. Navy and the Air Force so
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far to have some sort of ‘ism’ , \^hat- 
ever may be that ‘ism’? I am sorry 
that nothing has been done. I will 
tell you what has been.......

Mr. Speaker: Order, order. The hon. 
Member may address the Chair.

Shri U. C. Patnaik: Yes, Sir. The 
only ‘ism’ that has been introduced 
was to add at the end of the Terri
torial Force Handbook a sort o f Lord’s 
prayer more or less praying for the 
welfare of everybody. That is the only 
‘ism’ that we have got and that is not 
sufficient to inspire the people. 
Something has to be introduced in 
order to inspire these people, not 
merely mercenary considerations, not 
merely their pay. I do not deny that 
the mercenary army of the British 
regime has become the national army 
today. I do admit that they are doing 
some social service work and other 
things. But that is not sufficient to 
inspire them to ensure the best kind 
of defence in a modem war of the 
present set-up

There is another defect also in the 
policy of our defence administration. 
Tt is the policy of keeping everything 
secret. I do concede that some amount 
of secrecy is necessary in certain 
matters for ensuring ihe best kind of 
defence. We cannot give out our 
army manoeuvres, we cannot give out 
our troop movements, the disposition 
of our troops and we cannot give out 
our secret weapons. But then every
thing is not secret. Unfortunately, 
under this cloak of secrecy so many 
things go on. This cloak of secrecy 
covers not merely the arms, jeeps and 
other scandals in the matters of pur
chases and contracts but also ineffi
ciency of organisation which is much 
more inexcusable. I for one am not 
very particular about the arms and 
other scandals except so fnr as they 
indicate the real factors which facili
tate such shady deals and that has got 
to be remedied. But as far as ineffi
ciency is concerned which weakens our 
defence, I feel that trying to mystify 
us and taking advantage of that mysti
fication in order to perpetuate ineffi
ciency in the defence organisation, is 
really inexcusable.

However that may be, as I said, our 
defence organisation has to be re
organised, modernised and rational
ised. I do not plead for reduction of 
defence expenditure; on the other 
hand. I want that the defence expendi
ture should ensure better defence: we 
should adopt modern methods to meet 
any possible attack. We should also 
expand our educational branch;  ̂ our 
research branch, our technological 
branch so that the army personnel as

soon as they tre released after a short 
^rv ice  will go back and be merged 
in the national socio-economic drive. 
We have also to accelerate the drive 
in defence industries.

On the socio-economic front the 
defence expenditure can no longer be 
allowed to be non-productive. It has 
got to be made to yield dividends. 
Regarding the socio-economic use of 
the defence forces, Mahatma Gandhi 
had stated in the Harijan in 1946 that 
the defence forces should be useil for 
socio-economic purpose.s also. Our 
Prime Minister also, as President of 
the Congress, in his report to the 
Bangalore session of the A.I.C.C., had 
mentioned about *she socio-economic 
use of the defence forces. But it is 
really surprising that the Planning 
Commission of which he is the Chair
man. has made no mention of the socio
economic use of the defence forces. Of 
course, there is some excuse for it 
because the report of the Planning 
Commission at the end contains a note 
that the hon. Finance Minister and the 
hon. Prime Minister have not been 
able to take an active part in the 
Planning Commission’s work. But I 
submit that planning for the nation’s 
reorganisation is realb' very important 
and should not be sacrificed even for 
foreign affairs. We require real plan
ning for mobilization and reorganisa
tion of our vast manpowsr and from 
this point of view I will simply point 
out that I had also taken the trouble 
of printing a book for sending it to 
the Planning Commission for exami
nation as to how the Army, Navy and 
Air Force could be reorganised on 
modem  lines and at the sgme time 
used for sacio-economic purposes, how 
the entire nation from the aborginals 
on the hill tracts to the coastal fisher
men, the peasants and the labourers 
could be reorganised for defence as 
well as development. I got very en
couraging replies but no action seems 
to have been taken in spite of that.

As far as the present Budget is con
cerned we are told by the Finance 
Minister that it is a budget of “ Wait 
and see” . As far as Defence is con
cerned, in the language of squad drill 
it is a “ mark-time march” . It is quite 
true that from the hon. Finance Minis
ter’s point of view he has given an 
order for marking-time for one or. it 
may even be, five years but from our 
national leaders the order should be 
“ March Forward” .......  *

Mr. Speaker: The hon. Member is 
prolonging his speech by saying every 
time “ one more minute or two more 
minutes” .
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The Minister o f Finance (Shri C. D. 
Deshmukh): I do not think the hon. 
Member was correct when he said 
that the end of the Planning Ct)mmis- 
sion’s draft report says that the Fin
ance Minister and the Prime Minister 
could not devote sufficient time.

Mr. Speaker: His point was ^hat 
they were not present to participate.

Shri U. C. Patnaik: That they were 
not present throughout ihe sittings; 
they were not associated vvith the day- 
to-day findings.

Shri C. D. Deshmukh: I hav'̂ e not got 
the report here. The thing is that as 
they are Ministers they nre not com
mitted finally, because Government has 
to take a decision and they are pre
sent there in two capacities.

Shri U. C. Patnaik rose—

Mr. Speaker: It is a matter of record 
and might be referred to by the hon. 
Member.

Ma.>or-General Bhonsle (Ratna- 
giri North): I have listened most 
attentively to the speeches made in 
both Houses by various hon. Mem
bers criticising the Defence Budget. 
As free citizens of a free country 
they have every right to raise tlieir 
voice to ventilate their grievances, to 
minimise expenditure which they con
sider could be curtailed without 
realising the danger in which we find 
ourselves today.

It must be clearly understood that 
so long as the British were ruling this 
country the role of the Indian army,

‘ apart from providing internal security 
troops, was to provide units and for
mations for the British expeditionary 
forces overseas, to protect the Empire’s 
bastion until such time as Britain was 
able to mobilise all her resources and 
put into battle her whole weight of 
material with obvious result. Today 
the position has changed altogether. 
We stand alone to defend our own 
frontiers in a world divided into two 
camps, each striving to devise dead
lier weapons, which might spell the 
destruction o f humanity at large. 
Nations are not born: they are made 
and moulded, moulded by its ^ e a t  
statesmen in successive generations. 
Today the country has put its trust 
in us, the representatives of the peo
ple, to safeguard our newly won 
freedom. I would therefore appeal 
to all the hon. Members to rise above 
party politics in order to make this 
country of ours a safe home, wherein 
cur children and their children can 
live in peace, prosperity and 
jecurlty.

The best way of maintaining neu
trality is to be strong ourselves. The 
Indian army having weathered many 
a storm has earned an enviable repu
tation. The Indian soldier has proved 
himself second to none in the innate 
qualities required of a soldier. Given 
proper weapons, I am sure he would 
fight any foe howev-r strong. I 
claim to know the Indian soldier more 
intimately than most of my colleagues 
here and I can assure the House that 
with a little spiritual training:—^mean
ing training to infuse spirit—and 
m odem weapons, he would not or-ly 
fight in a tenacious manner but Hould 
fight like a lion again.st any foe. My 
remarks apply equally to the two 
other forces, namely the Navy anci 
the Air Force.

India throughout her che-^uered 
history ha:s stood for neutrality, equa
lity. friendship and peace. It is there
fore a matter of great pride thai our 
Prime Minister is following this r:nble 
tradition to reconcile the two warring 
blocs. But should our frontiers be 
violated in spite of our best efforts and 
aspirations v.'o must not be dependent 
on one or the other bloc but must be 
fully prepared to defend our country 
and our people.

Coming to the realities of a possi
ble aggression, I might say that scienti
fic advancements in armaments hev ê 
obliterated the so-called national 
frontiers. I would, however. bring 
before your mind’s eye the 2,100 miles 
o f land and 2,500 miles of sea fron
tiers- I shall, however, confine my 
remarks to the land frontiers, owing 
to dynamic aggressive and intolerant 
ideologies existing across our fron
tiers. In the circumstances, if an 
aggrefesor' should decide to attack 
India, which God forbid, the likely 
sequence of action would be: Large
scale air attacks by bombers and 
fighters, followed by troop carriers 
aiming to paralyse our troop concen
trations. lines of communication, sup
ply centres, industrial areas and civic 
life of great cities in order to strike 
terror, alarm and despondency. To 
counteract this we must have a very 
strong air force capable of destroying 
the air invasion and at the same time, 
we must have successive lines of 
ground formations, meaning anti-air
craft guns, capable; of dealing with 
any enemy formations which might, 
after eluding our fighters come over 
our cities. At the same time, to deal 
with any possible landings of para
troops we must aim at having what 
is known as guerrilla units to combat 
them most effectively. Also in order 
to concentrate a strong force of
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guerrilla units at a particular ooint
a-  ̂ f  carrier planes
i L  strategic aerodromes all along

r^ rlf T  ̂ modern troop
say that it co^ts 

?  1  neighbourhood of Rs. 30 lakhs.
A  sijmcient number of such transport 
planes will therefore be necessary for 
the army to concentrate an adequate 
number of troops at a given point at 
short notice. Paratroops are dropoed 
m order to hold a particular strategic 

,  pomt or an area until such time as 
the enemy is able to send larger 
forces to support them. That being 
The case we must anticipate bigger 
landings of troopg— possibly brigades

• or divisions from an enemy of this 
type, in which case we must also be 
prepared to have a very strong force, 
if not slightly superior. This would 
show you whether or not we want an 
army in the coun-ry.

I have heard it said that we could 
cut our army down to one-third. I 
am sure that if the country and parti
cularly the Prime Minister and the 
Government felt that it is .ibsolutcly
necessary to cut down the army, then
they would be the first to do so. But 
the international situation being what 
it is. it would be very difficult to cut 
down the size of the army. If we do 
so. then we do so at the great risk of 
endangering our country’s interests. 
To those who say that the army must 
be cut. I say: No. I say, we must
have a strong army capable of taking 
on any land forces that we may come 
up against. Our army therefore must 
be strong, very mobile, armoured and 
efficient. We want a model army, not 
for aggression, but for determined 
resistance of aggression.

To keep such a huge army in the 
field will require a large sum of 
money. India’s standing in the inter
national sphere will depend on her 
man-power, and her military strength, 
side by side with her moral stature.

The House knows that the Indian 
army today has to depend on foreign 
equipment. This is not a very happy 
situation. We must therefore aim at 
producing our own equipment in our 
country as quickly as possible. This 
leads us to the question of planning 
our industries in such a manner as to 
be able to switch on from peace to 
war. These must be in a position to 
produce the most difficult components 
required for modern equipment and 
armament. At the same time we must 
consider having a scientific and re
search section to progressively improve 
our equipment and armament.

Our Defence Budget, which amounts 
to Hs. 197 crores, is only about 25 per
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cou^ntriL"’ 7re ‘'Tpendw '^
I °k n L '? h  "sures. but L  fa ?  £s 
Th^ o*" less correct

for the United S ^ te l of 
millions o f dollars__ are

for^lQsTv^ Federai budgetlor 1951-52 was 71.594: and of ihTt 
for defence they spent 41 420 Aff j’ n’ 
in_1952-53. the^total Federal re^nue 
85 4 0 0 ^ * a " n r t d o l l a r s —
ine -si’ /nn i ®pend-iS f In the United Kin;?dom—
in 19 5 i ^?2 ^  of pounds—
i  me A" ' 3 total budget of4.196 they spent 1,160 on defence- that 
roughly works out to 25 per cen+ of 
the total budget. In 1952-53. out of 

millions ofpounds—4.661. they will spend 1,260—
Th?c I  budget,
nnt j  countriesput on their defences. Aoart from 
mere percentage. I would 'ask  the 
House whether Rs. 197 crores is a 
sizable sum for the defence of a great
contZ ^ scarcity and general 
poverty, the amount may seem big; 
but when India prospers, she will have 
to spend a much greater amou.it than 
she IS spending at the moment. There
fore, what the Defence Department 
has asked is not only a rea.sonable 
demand but rather a meagre amount; 
what they should ask for is really 
much more.

10 A.M.

I have told the House what large 
sums of money other first class nations 
are spending on their defence. In this 
connection, if India cannot afford to 
spend as much as she should, I would 
suggest that we pattern ourselves on 
the lines of Chinese and Japanese 
armies which have earned world i*e- 
putation as first class fighters. These 
armies, though somewhat badly lack
ing in modern equipment, derive their 
strength from their spiritual training 
and ancient traditions. The House 
may have heard of Japanese soldiers 
refusing to surrender in the South 
Sea Islands because they absolutely 
refused to believe the end of World 
War II. The secret lies in their death- 
defying spirit, inculcated in tliem for 
years and years of spiritual tiaining 
methods. Indian armies of old also 
had these traditions, but these tradi
tions were lost to us under foreign 
domination. With a little expendi
ture and training they could be easily 
revived. The fundamental belief o f 
the trainees of these armies is that it 
is not the weapon that matters, but 
the man behind it. *‘Death or glory”  
is their slogan. I put it lo the House



have been called up In national 
emergency. They are part of our 
own. We have all the same roots. 
They are our own. They would be 
only too willing to help. But we must 
not forget that they have a job of 
work to do. The modern army is a 
very highly scientific organisation 
that could not be disturbed from its 
normal work. And as such they have 
to keep in trim wiih their day-to-day 
work. In the circumstances it would 
not be fair to send the army to do 
your grow-more-food campaign.

Shri Velayudhan (Quilon cum 
Mavelikkara—Reserved— Sch. Castes); 
In other countries it is done.
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that we could also build our armies 
on the same principle and make the 
Indian army a really invincible army 
in the world.

It has been suggested that the Indian 
army should have a territorial army 
as a second line of defence. I beg 
leave of this House to say that so far 
as India is concerned, there is only 
one line, and that is the last line. In 
time of emergency there could be no 
such thing as a second line of defence. 
One and all of us, men, women and 
children, will have to take up the 
cudgel to fight the enemy, however 
strong. As I have said, it is the spirit 
that matters and not the weapon. I 
remember— I will not mention names— 
a very high Japanese officer telling us 
that if India wanted freedom before 
1947, Indians could have won it with 
bricks in their hands. I say the same 
thing. In times of emergency, it is 
not the weapon that counts. We n a y  
have to take dandas and go out and 
fight to keep this country of ours free 
from aggression.

It has also been said that the Indian 
army might be used for producing 
more food. It is all very well for 
every one to think that soldiers could 
be used for any and every kind of 
job that is to be performed. They 
certainly could, and they would be 
only too ready; but in an emergency. 
If you put them on to the grow-more- 
food campaign, it becomes a fatigue. 
It is not a part of their duty. We 
have entmies all around. I have 
said that we have a 2,100-mile land 
frontier and a 2,500-mile sea frontier. 
In this House nobody makes a ^ cre t  
even of the Defence Budget, which, in 
other countries, would not be discus
sed so openly. Well, the army gets a 
telegram asking it to make available 
a division, shall wê  say, for two 
months, to grow-more-food in that 
part of the world— say Rayalaseema—  
where there is food shortage. The 
enemy gets to know that a division 
has been sent to Rayalaseema. Right. 
The soldiers get there and put in 
some months* hard work. The enemy 
waits for an opportunity of this type, 
and when the crops are about that 
high, the enemy strikes or creates 
trouble. Not only that: we may also 
need troops for internal security pur
poses. What happens then? Who is 
going to look after those crops? If 
normally the civilians have to, then 
they might as well start looking after 
them right from the beginning. But 
the army would be only too willing to 
lielp. They have done wonderful 
work in Rayalaseema. They have also 
done wonderful work whenever they

Mr. Speaker: Order, order.
Major-General Bhonsle: Yes, I

know it...........
Mr. Speaker: Order, order.
Major-General Bhonsle: I will

answer that. Sir, if I m ay.......

Mr. Speaker: Order, order. He need 
not take the trouble of answ’ering 
those irresponsibe interruptions. • 
His time is up now—-he has already 
overshot by a minute or two.

Shri Velayudhan: He cannot answer 
that.

Mr. Speaker: Order, order. The 
hon. Member may conclude his 
speech,

Major-General Bhonsle: Besides,
to send an army to do such a job 
which is not part o f their own job 
is very expensive. What a normal 
man can do in one rupee the army will 
do in three rupees and then I am sure 
the hon. Finance Minister will ask for 
more money and it will not be a 
pleasant thing for th^ House when 
such a Budget is put forward.

In conclusion I would request all 
my colleagues here to realise the 
gravity of the situation and to co
operate with the Government fully in 
order that we build up our army into 
a most formidable fighting machine.

Shrimati Renu Chakravartty: We
have before us a Defence Bucget of 
staggerifio^ dimensions, a totad o f 
Rs. 197 crores, which is almost 50 per 
cent, of our expenditure. The hon. 
Finance Minister told us the other day 
that if you take all the State expendl* 
ture and revenues together, then that 
Defence Budget would come up to 
about 25 per cent. But I would con
tend that if you were to add up the 
police expenditure to the military ex
penditure we would have a percentage
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of 40 being spent on these iinproductiv€; 
sources. At a time when our paople 
are dying for want of food, when we 
have famine, when our children are 
dying for want of milk, when the 
industries are crying for inves^.ment 
and funds, when health and education
al services have to be slashed down 
to about one per cent, of our Budget, 
such a bloated deff/ice expenditure 
can mean nothing but disaster.

Against whom do we build up 
these defences so hectically, so 
feverishly? We say that we have 
friendly relations with all countries. 
On our borders lie the great lands of 
the Soviet Union and of China and 
with them we contend that we have 
friendly relations. With Pakistan too 
we carry on a policy of friendship, 
but even if we were to contend that 
we have to take into consideration 
the complicated situation arising in 
Kashmir anci even if we were to take 
it for granted that there is constant 
fear of attack by Pakistan, there lan 
be no justification for soending 
Rs. 200 crores when even Pakistan 
cannot afford to spend more than 
Rs. 70 crores. If you take into con
sideration the argument that behind 
Pakistan there are the Big Powers 
who can spend large amounts of 
money, against that we have to confess 
too that our entire defence machinery 
and our defence services are also 
modelled on the Commonwealth 
pattern. No, Sir. there can be no ex
planation for this colossal and dan
gerous spending on defence unless we 
seek to become a part of the Anglo- 
American war machinery built up for 
its final assault against the Soviet 
Union and the new Republic of China, 
Today the entire defence services are 
patterned on the Commonwealth 
model, and I will work this out for 
you. It is the British Imperial Army 
which still holds sway over us. It 
plans and models our weapons, and 
our army secrets are no longer secrets 
because they are their creators. We 
purchase all our stores and our am
munition from them and we are com
pletely subservient to them for our 
strategy, for our weapons and methods 
of defence. This year we are to spend 
on charges in England a .̂ um of 
Rs. 27 crores the majority of which is 
spent in buying stores. The jeep 
scandal etc. has shown how far we are 
within the British machine. In the 
Navy we are equipped with and we 
seek further equipment from the 
British Navy in the form o f cruisers, 
in the form of aircraft carriers, des
troyers, etc. Even today, top-ranking 
British oflBcers man the key posts in 
our Army, Navy and Air Force. The 
head of the Air Force is a British

Officer, Air Marshal Gibbs. Besides 
him, we have the Directors of Opera- 
^ons, of Signals, of Equipment, of 
Technical Services, and also Train
ing officers— all of them are British. 
The entire Technical College at Banga
lore is equipped with technical staff 
who are British, and the sole agents 
^ r  replacmg our aircraft are the Rolls 
Royce Company, the Hawker Aircraft 
Company, the De Havllland and the 
British Airplane Company. In the 
Army too. General Cariappa has as 
his nnain Adviser General Russel and

o  ? Principal Staff Officer 
caUed General Wilkinson. Under him 
there are twentyone important sections 
of the i ^ y  and they conduct import
ant n^ihtary training under those 
department. In the Navy the head is 

Pizey. All higher ranks are 
held by Britishers— there is no Indian 
^ c e r  above the rank of Captain The 
^ c e r  in charge of the Armaments 
^ ction  is a Britisher and the Naval 
Stores Officer in whose hands Ues the 
monopoly of buying stores and arms 
and ammunition is also a Britisher 

American
and aU the keys are known to them. 
From all these facts I contend that our 
army cannot have an independent 
foreign policy. It is a part of the 
Anglo-American machine. It is no use 
our saying we pursue a poUcy of 
neutrahty and friendship with all 
nations and at the same time follow 
such a defence policy.

[M r . D e pu t y -S p ea k e r  in the Chair]
Let me now come to the question of 

the startling discrepancies in salaries. 
My frientf on the other side has talked 
about the spiritual motive behind the 
defence sewices. That is a very im
portant point but how can wc imbue 
men with such spirit when we see 
that there are sych sky-rocketting in
equalities in the armed services. If you 
look into the Budget under the head 
Secretariat Expenditure, you find 63 
officers get a total salary of nearly 
rupees nine lakhs, and 646 clerks and 
other subordinate employees are also 
drawing rupees nine lakhs. Sixty-three 
officers get the same pay as 646 clerks! 
Then look at the pay of officers and 
other ranks. The army’s lowest cate
gories are paid on an average between 
Rs. 25 and 40 a month. As far as the 
higher grade officers are concerned, 
their pay ranges between Rs. 1,000 and 
Rs. 3,000. If you analyse the pay as 
set out in the Budget you wiU find 
that a handful of officers get about 
one-third of the total amount so paid. 
So, while we spend Rs. 200 crores on 
defence, our jawans about whom we 
talk such a lot, get wages below the 
subsistence level:
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Theii there is the question of dis

charges and dismissals. Summary dis
missals without any charges—no ex
planation is needed, in court-martials 
no evidence is required. If you really 
want that there should be a new spirit, 
a new spirit of equity, justice and fair- 
play, the right to defend themselves 
must be given to them and the habit 
of brutal physical assaults in jails and 
lock-ups must be sto])ped. You must 
do this if you really want to have an 
efficient and able arm.y.

Then I come to the question of 
wastages. I shall not go into such 
matters as the jeep scandal and the 
handgrenade scandal because that has 
been reoea.ed again and again in this 
House. ‘ But we find, for instance, that 
in 1950 about 100 wireless sets ‘B 
Mk. II were lent to the Tibetan Gov
ernment at a time when already there 
were complications arising on that 
scene. Now we find that we have lost 
about rupees six lakhs on that score 
and there is no question of repayment— 
it has had to be written ofT. Quite a 
substantial economy was recommended 
by the well-known firm of Ebeon Ltd. 
who suggested, as a measure of 
rationalisatiorti that the G.S.O.I. ap
pointments may be abolished and the 
G.S.O. Class II service could carry on 
the work sufficiently well without im
pairing efficiency. This would have 
saved us Rs. 13 lakhs.- but up to date 
we do not know what action has been 
taken on tjiis recommendation. Then, 
lakhs of rupees are spent on travelling 
allowances and according to expert 
opinion a very considerable econom y 
could have been effected in this res
pect. Moreover, Government incurs 
heavy losses to the tune of rupees four 
crores per year due to theft of mate
rials and equipment in Armed Forces 
establishments. These losses have to 
be written off every year, r,nd it is 
necessary that we should, go into this 
and stop this type of waste which runs 
to crores of rupees.

Then there is a sum of rupees three 
crores on account of radar equipment 
which ‘w e took ' over as disposals and 
this amount was paid from the sterling 
balances. This equipment is l3̂ ng 
unused because certain essential parts 
were taken away before the British 
left. We have been left with the 
baby and we do not know how to use 
it for we are unable to replace those 
parts.

Suffice it to say that our army, for 
all its huge expenditure, remains a 
top-heavy organisation, held tightly 
within the grasp of the British im
perial army. It still continues its ( Id 
policies of bureaucratism and extra

vagance and disparities—policies which 
can never make a modern and effi
cient army. Our demand is—and we 
rwterate it— for a smaller and more 
efficient army, built up at less cost 
enabling the levelling down of inequa
lities between the higher and lower 
ranks and free from the tentacles of 
toe Commonwealth army machine. 
Besides this we must develop a nation
al mihtia. a peoples’ militia with a 
strong and contented rear. Without a 
strong and contented rear, no amount 
0i weapons can ensure your defence: no 
amount of weapons can ensure your 
safety. We must have more schools 
and hospitals, food and jobs for all 
Only then there will be something 
worth fighting for.

In the end, I wish to sav that as 
mothers we will vote down' this war 
Budget. Along with other mothers all 
over the world, we w’ish to raise the 
cry “ halt” to war. We ask the Indian 
Government to call a great Conference 
of Peaca^ of all the peace-iloving 
Powers of the world wherein all 
naUons great and small will sign 
a mutual Pact of Peace slashing down 
our war budgets to turn that money 
for purposes of national uplift, res
pecting the independence and sovere
ignty of all nsfions. That way lies the 
happiness of our children. That way 
lies the building up of an era of peace 
and prosperity for all and the recon- 
straction of the world. I will end 
with the same w'ords as used bV my 
friend on the other side of the House, 
namely, “ It is not the weapons that 
count, but the spirit” .

Prof. D. C. Sharma (Hoshiari)ur): I 
do not want to speak about the Defence 
Budget as an expert. We have heard 
an hon. Member read a lot about 
strategy and other things and also quote 
very fine examples of the budgets of 
the U.S.A. and the U.S.S.R. I am not 
interested in the military budgets of 
those countries. I am not trying to 
compare our Budget with theirs. I 
do not approach this Budget as one 
for whom the very name “ Common
wealth of Nations” is anathema. For 
me, the Anglo-American bloc is not 
a bogey as it is for some other hon. 
Members. I view this Budget as an 
average citizen. When you also do 
that, you will find many reasons to 
congratulate the Government upon. 
The Budget as it stands, our defence 
organisation as it exists, our j a wans 
and officers as they are now— all these 
are such that we may congratulate 
ourselves upon them.

An hon. Member said that the ob
jectives of defence are two, vtz. 
national security and economic sta

bility. 1 agree there. Looking at
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this question as one who lives in a 
border State and as one who has had 
some taste of being a displaced person 
and also as one who has Jcnown a 
little, though not very much, about 
the Kashmir c|mpaign, I can say that 
our army has fulfilled the purposes 
and objectives of national security 
admirably. A  tree has to be judged 
by its fruits, and our army has to be 
judged by the results achieved by it. 
When you look at the resuUs during 
the last four years, you ‘will be con
vinced that our army has done very 
wen. As a displaced person, I must 
sav ihat our defence forces served as 
a life belt for lakhs of migrants from 
Pakistan. Was that not an instance of 
atfcrdii^g national s-t-curity? In 
Ka.shmir there is a fiiiht going on bet
ween two ideologies and our army has 
put heart in‘ o lakh? of inhabitants of 
Kashmir and has enabled the?n to 
stand their ground. That also is 
another instance of affording national 
security.

I live in the Punjab. Friends com
ing from remote parts of India other 
than the Punjab may nol have an idea 
of the conditions in the Punjab. 
Cries of jehad travel there from across 
the border. Even now there exist on 
the othpr side some organisations 
whose objective is to “ annex” India. 
There are factors there which create 
trouble. So far as defence is con
cerned, the Pakistan budget is much 
higher than  ̂ ours. If you understand 
this background, then you can under
stand the uncertain climate in which 
the Punjabi lives, and what happens 
to a Punjabi also affects others in 
India. Punjab is the gateway to 
India now, and if the gateway is 
attacked, the whole of India would 
soon become a scene of trouble and 
confusion.

Our arniy has done a very good 
deal for retaining Punjab’s stability 
and tranquillity. Some lime ago, there 
was a talk of tlie invasion of India 
by Pakistan. But as soon as our 
defence forces were stationed at 
strategic points along the border 
between India and Pakistan, the c-on- 
fldence of the public was restored. 
The exodus of . the people from the 
Punjab was stopped and the channels 
o f communication which would have 
been choked assumed their nornial 
course. Trade was going to stop; edu
cational institutions were going to be 
shut down. But since, our defence 
forces were there, no upset took place. 
Commerce would have undergone a 
very great upset if the defence forces 
had not been there.

I think the uninstructed Perspn in 
the village has a greater insight « t o

tlie problem of defence of our country 
than some of the people who talk 
about it. When I was touring about 
the countryside at the time of election 
I went to a village and I met an old 
man there. I think he was probably 
seventy years old. He came to me and 
said “ I have voted for you” . Though 
he did not know who I was he meant 
to say he had voted for tlia party on 
whose behalf I was seeking election.
I asked him “ Why is it that you have 
cast 3'our vote for me” ? And he re

. plied “Do you not see? There v/as 
going to be trouble between India and 
Pakistan. That trouble wlas nipped 
in the bud by our Prime Minister and 
by our Defence Minister by marshall
ing our army and by placing them at 
these crucial points where there was 
likelihood of .rouble” . I think that 
villager of the Punjab sav  our defence 
problem from a more correct perspec
tive than many of those w’ho have 
been talking about it.

There was a talk some time back 
that there would be no elections in 
the country and that there would be 
a civil war in the country. One leader 
of a communal groui» was openly say
ing that from a public platform. He 
was saying that no elections would be 
held because there w'ould be civil war.
I used to hear this statement .made 
very often on the public platforms in 
the Punjab, and I thjnk it was also 
reported in the Press. But he paid 
a tribute to the army by saying that 
the elections would be held only if the 
army would be called. I think tĥ **̂  
was, again, a tribute to the anr:'

So far as the cbjcciive of national 
security is concerned, our army hzis 
given proof of it at the time of the 
partition of our country. Our army 
has given proof of it so far as the 
fighting in Kashmir is concerned. Our 
army has given proof of it so far as 
the relations between India and Paki
stan are concerned. And our army 
has also given proof of it so far the 
elections were concerned. I must say 
that whenever some people talk about 
war or of aggression their psychology 
of war is in a way heightened, it is our 
army that acts as a sedative on them, 
that acts as an ice-cap on them, that 
restores them to normality, to a 
reasonable frame of mind and to a 
normal way of thinking.

Again it has been said that the ob
jective of the army should be to en
sure social stability in the country. I 
think it is one of the great objectives 
of the army. When I read the report 
of the activities o f the Ministry o f 
Defence for the last year I find that 
our army is becoming not merely an 
instrument of defence but it is wso
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becoming an instrument of social re
construction, an instrument of social 
regeneration. The contribution of 
the army to the grow-more-food cam
paign was made as a voluntary effort 
carried out in the spare time of the 
men without the least expenditure to 
the Government. As a result ct the 
campaign the army has broUijht into 
cultivation 5,328 acres of land yielding 
4,828 tons of foodgrains. This is not 
the only thing. This is only a begin* 
ning.

The experiment is being tried that 
some of the ex-service men should be 
settled on land. And that experiment 
is progressing. Again, thert are 
schemes for vocational and technical 
and industrial training. This also is 
a measure in. the direction of social 
regeneration. Again, some of the ex- 
servire men are taking part in niotor 
transport activity. That is also one 
of the natlcfti-building activities in 
which they are taking part. Our 
%rmy is also trying to improve the 
breed of horses and livestock. It is 
also engaged in farming. I believe all 
these things show that our army has 
the objective of social reconstruition 
and social stability before it.

This applies not only to our land 
army but also to our air force and 
navy. It applies to all these wings 
of our Defence Services.

I say it is not only these two ob
jectives for which our army stands. 
As was said by a Member of this 
House, I believe that the army has 
acted as the moral force of ihe coun
try. In one of his prayer talks in 
Delhi, Mahatma Gandhi said that the 
army had given an object lesson in 
discipline to the country. He said 
that Indians lacked in discipline and 
that the army was giving them les
sons in discipline. As everyone 
knows, our country heeds discipline 
and efficiency much more than any
thing else. Discipline and efficiency 
are not only practical virtues, I think 
they are moral virtues. They are 
helpful so far as the building up of 
society is concerned, so f*=ir as work 
in an organisation is concerned.

1 believe the army has also acted as 
a great educational force. I am not 
referring here to the National Defence 
Academy at Dehra Dun or to the ether 
xnings. What I mean to say is that 
Mahatma Gandhi in one of his prayer 
talks at Delhi said that we should 
learn the lesson of self-help from the 
army. The army goes to a place which 
is far away from human habitation. 
There the army is able to build ita 
own roads, ho^itals and other cor.-

veniences of life. It is able to esta
blish a frame-work for life. So, what 
I mean to say is that judged by the 
two objectives which my hon. friend 
had put before the army, I think the 
Indian army does not only fulfil those 
two objectives but acts as a moral as 
well as an educative force.

\gain, I wish to say that we vie  all 
trying to solve our food problem. My 
feeling is that our Defence Ministei 
shoula be asked to organize a land 
army for that purpose. I know there 
has been a great c^cal of talk about 
this land army, liut my feeling is 
that this land army should be organ
ized under the ae^s of our Defence 
Ministry. If that is done I am sure 
that our food problem will bo on its 
way to solution.

So far as tlie modernization of 
weapons is concerned, if we refer to 
this report, we shall find that this is 
being done all along the line. I have 
no doubt that our army has before it 
the chief aim to consolidate the free
dom of India and work for the t 'o ry  
of India without being a danger or 
menace to the freedom ot any country.

There is one suggestion which I 
wish to make before I sit down and it 
is this that the National Cadet Corps 
and the Territorial Army should re
ceive greater help than before and 
that they should be broadened. At 
present we do not have many units 
of N. C. C. and Territorial Army and 
I tb^iik that more provision siiould 
be made for them.

With these words I commend the 
Defence Budget which has bten 
placed before tnis House.

Shri Ramachandra Reddi: While
supporting the cut motions under 
discussion, I have a few observations 
to make, more particularly for the 
clarification of certain issues brought 
before the House in regard to the De- 
lence budget. The other day the 
hon. Finance Minister told us that the 
Defence Budget does not err on the 
high side, though it has been made 
clear that we were spendina? as n:uch 
as 49 per cent, of our revenues on 
defence only. I do not grudge th^ 
expenditure provided the other a» 
pects of the administration arc pro
perly provided for. If there is any 
possibility of distributing a consi
derable portion of this amount od 
services that will in future develop 
our resources to be useful in defence, 
that will be a good investment. On 
the other hand we see that no such 
investment has been thought of. It 
has Aeen mentioned the other day 
that the defence expenditure is only
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25 per cent, of the total income of 
both the Central Qovernment and the 
States. This is a new feature brought 
to the notice of the House because 
during the past years, at any rate 
before the 15th August 1947, the 
States were not committed to any 
Defence expenditure. If there were 
any Indian States that were maintain
ing armies, it was only nominal. On 
the other hand, they were not allowed 
to maintain very efficient armies. Any 
pooling of the State expenditure with 
the Central expenditure would only 
help a plausible argument and not a 
real one. Today even if this amount 
of 49 per cent, of the total income is 
spent upon defence, it might be justi
fiable if the public is taken into con
fidence by Government and assured 
that every pie is being spent con
scientiously and that the commitments, 
sacrifices and obligations in the pre
sent foreign policy of the Government 
are properly accounted for. I agree 
with the suggestion that we cannot 
have a public discussion on defence 
but if we are thinking of expanding 
expenditure very much on defence, 
we have to infuse confidence in the 
taxpayer and to that extent the House 
at least must be taken into confidence 
and certain things told to them.

Mention has been made in the 
Defence Service estimates of 1952-53 
about two things which require clari
fication. One is that a new depart
ment. namely, the Department of 
Scientific Adviser to the Minister of 
Defence and his s*aff has been created 
—page 37. The purpose is to make a 
“ systematic study of the now very 
extensive and highly developed 
defence science and to deal with basic 
research etc.” I would ask for some 
more clarification on this point. The 
expenditure on this is gradually in
creasing and from 1950-51 to l ‘)52-53 
it has gradually risen from Rs. 3J 
lakhs to nearly rupees nine lakhs. What 
sort of scientific research is being 
done? To what extent is it useful for 
the Armed Services? Is it r.oing to 
economise our expenditure in the long 
run in the Defence Budget? Is there 
a possibility, through this section, of 
manufacturing armaments or some 
other material for war purposes in a 
more economical manner? All these 
have not been clarified in this parti
cularly small paragraph.

Then there is the division of the 
Defence Department. It is now sup
posed to be working under three Com
manders-in-Chief, one for the army, 
another for the navy and a third for 
the air force. Hitherto, before the 
15th August 1947 the whole organiza
tion was evidently working under one 
Commander-in-Chief. Though the

report says that wonderful things 
have been achieved by this trifnrca- 
tion with a Defence Minister over the 
heads of these three services, I am 
not quite sure whether this method 
has worked quite well. I make this 
observation from two points of view: 
Firstly our relationship with Kashmir 
has not been very effective. So far, 
we find that there is only one-way 
traffic for our men, money and other 
resources going into Kashmir and we 
are getting back nothing by way of 
at least an assured friendship or con
tinued good relationship with India 
or the possibility of its m e r g ^  into 
or- affiliation with India. Whether 
the Kashmir question had been adum
brated after the new organization was 
brought into existence or whether it 
was conceived previous to that, we are 
yet to be told. This “ revolutionary 
change” , after all, has not satisfied 
the public and any money si ent on 
that is supposed toJje a waste. But 
anyhow, I would like to have a clari
fication on that point.

Another point to which I wish to 
refer is the question of exp<‘ndilure 
on stores etc. The Public 
Committee report ^ ves us a g^orwus 
account of a certain amount of mis
management or mishandlmg of tne 
funds under Defence. The jeeps ^ d  
rifle scandal is one of It was
suggested by one hon. Member that 
it is a scandal to talk of the j^ P  
scandal. But, I think -t is equaUy 
scandalous to defend a scandal o f ^ a t  
type especially after it has 
brought to the notice of the puol c 
through this very plain and diastic 

'rep ort of the 
mittee. I only wish that .n luti^e. 
after the Defence S erv ice s  have b ^ n  
re-organised, such incidents will not 
be allowed to continue or allowed to 
be committed. If efficiency has been 
increased after the trifurcation. such 
scandals ought not to have occu rr^  
at all. Therefore, it has to be sur
mised that the new set-up has not in 
any way affected either economy or 
controlled the expenditure on t̂he 
Defence side and that eveiything has 
yet to take shape under the new or
ganisation. As a matter of fact, if 
re sp o n s ib ility  is divided like that, and 
if a M in ister  who is not su p p osed  to 
have an overall knowledge of military 
strategy is placed at the head of this 
trifurcated organisation or rather the 
three Commanders-in-Chief. there is a 
possibility of the responsibility of the 
individual Commanders-in-Chief beinrj 
shifted, and there is also the danger 
of their not acting in greater c»voi di
nation. In England, there seem.s to 
be a system ol‘ having this sf>rt ol 
co-ordination properly controlled by
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fShri Ramachandra Reddi]
people who have got an overall know
ledge of military affairs and strategy. 
Anyhow, if such a knov/ledge can be 
developed in our Defence Ministers, 
it is well and good. If that is not to 
be developed and if responsibility is 
taken Over by a Defence Minister or 
a Com’nittee of Ministers from the 
Commanders-in-Chief without knowing 
actually the methods of warfare and 
other details, it  might end in disaster.
I therefore suggest that the matter 
may have to be re-considered and 
that the entire resDonsibility might be 
located in one Commander-in-Ch!ef, 
with necessarily an overall cr.ntrol of 
the Ministry which can only dictate 
rolicies.

With regard to defence expenditure, 
we have to oromote such of the indus
tries with these moneys, so lhat while 
they are useful in peace time, they 
would also be useful in wartime, when 
switched on to war work. For in
stance, I would ask what help or pro
tection has been given to the Iron and 
Steel industry in India by the Gov
ernment. with a view to increas? the 
production of Iron and steel which are 
essential rrtaterials for war. and to 
the manufacture of armaments and 
transport vehicles which are essential 
in war. No noticeable advance has 
been made in the Defence Budget m 
trliis regard. So, whatever might be 
the size of the Defence Budget, it 
would have to be supported by a long 
range programme, and when war 
comes on or defence has to be tight
ened up. we must be in a position to 
switch on the neaco time efforts to. 
war time efforts effectively and more 
easily.

I would make only one more sug
gestion. and that is regarding military 
training. When war comes on. we 
usually recruit a number of people for 
military training. Military training 
during war time is m*ore costly and 
more inconvenient. In peace time, if 
military training is given compulsorily 
at least to the college students, who 
possess the health and capacity, it 
might go a great way to equip and use 
them in time. When war comes, they 
will be ready to defend tiie country.

It has been suggested that it is the 
spirit and not the money that is more 
necessary. I quite agree with that 
But, money also has a very large part 
to play in the discharge of duties en
trusted to high-placed men. We can
not expect the Commander-m-Chief to 
work as an ordinary labourer on a 
salary of Rs. 50 or 100 or 200. Along 
with responsibility, a decent pay has 
to be given, and that i.ay would

certainly ensure greater responsibility 
in the persons that are placed in com
mand of the armies, etc.

It has also to be pointed out that 
in peace time, the army may be utilis
ed for nation-building purposes. We 
have been told by an hon. Member on 
the other side that military expendl- 
ture for nation-building enteri)rises in 
peace time would be three times the 
expenditure incurred by the einploy- 
ment of non-military personnel. 
Whatever it might be, instead of keep
ing the military idle in pea:e lime, 
it might be useful to utilise their ser
vices for nation-building purposes, or 
at least make them work in factories, 
that would ultimately help m the 
manufacture of armaments etc. neces
sary for defence purposes.

»T ^  ^

i  I
% It? (defence)
% ^  f l

(Benches) sftr ^  

(Hoxise) ^

% f ^ i 5 :  tsT ^

i t  1 ^  f «

It

i ,  ^  iff ' 

3raT5 Vff ^  ^  ^  WI*,
^  ^  ^  ^  ^
I  tirn ^  ?  '

IT̂ r

(Indian Army)
n t  t  3TPff % 3?rt

5farrer ^  r ? wf-
fip ^  ^
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fen ^   ̂ I ^
p ^  3PTnT

T m J  |3Tr I  I f k ^ 'P T  #  3TTift

% R'i î, 3T<7̂ ' ̂ T^i+r«<  ̂ %
<vltdT ^ oflT r ’̂-^ '̂WR

^ T5C I
3rnr r̂fn̂ n ^
*̂fn V̂ ^  «VĤn

^  ^ T n n  fe^^PTln
I ^  ^nT

I

^ptfi ^ i  ^

^  ?f\̂   ̂^  (Common
wealth) (Forces)
% ?rp!T îPT #2rrT ^  ^  f  i ^
% ^  2-̂  «n
sfTr 3mf<^ ^ ^ (A n g lo -
American Forces)
T̂ Tfr ? I
3H A I  iT l?Y ^ r^  5Ft

3rrR ^f<^* (Anglo-
American Bloc) ^ =fi% T^r 
f*i?('r ^T ^  f̂ir 7̂7#
% ^••fr >nfr w v

^  I f^|^r.7n ^  3TPrr 3 n ^ i * ^  

TRqr ^  f  TC

^  JStIhI

^  '̂2?K t  ‘
^  fT?^- % ^'krn q-

f^H» % 2̂TTW>- fT3^ %
7?̂ ’ tt4  I 5®  rft tr%

’TT ^  ^
3TT̂ ^ ^  f̂̂ -
i[TT f  ^  I rnrc ^

fW, «TTT̂  (Parachute
Landings) ^  1 ^  ?ft 

^  ^  I 5p̂ r n̂rr

^  ?[fq ^ r  qJTT (Air Force)
^  {N avy) aftr 

^  ^  ^  11 f  >̂1
1% ^  T5>Wr ^-nnf ^fT

ii  r̂ =l̂ Tn "̂r ^Ifn (Coast 
line) %

f̂ «̂ aTn ^
w it f  ^qr^!>TO

=FR^ Au-\ Wt
IT? f^ 3tV< ^  I ^

^f n ^
I Sfrc '̂HT ^  ^fo ^  ^  ^

Q fjRi % ^<T ^it<i
3ftT 2 ^  aftr f  Ft o t  ^  I

^  ^ I

^  ^  I
5̂f̂  ^r ^  ^̂ fk̂ RT ^  ^

^THpf T ^  ^ ̂  ̂  t^'^f^'rn ^

?rr^ fi^ n  ^1 n^ncsFqr? n|f

I ^  C ̂
f^ r  r^ ^ a fn  ^T 

^  ^5ft Tn «-̂ 7 qt^fr> ^  ^

ark ^ ̂ o^-n ^  Tnr '̂t
jft I S iT ^ i ^*C-rf I

aftr 4  =^<i*r 5  ^  f»T
(Five Year 

Plan) ^T 1̂ f ,^ r

t,
% (development)
^ f m % ^  n~-Ĉ  ^  fn % ^JJ^T

(future) '̂i T  ̂ ^c
ti[  ̂ ?nTn^rr
?fW  % ^  ^  <4n‘Hr t̂̂ TT I

f^ ' ^  iTK ̂
'^'T ^  q<s»ii

f, ^ ^  ^ ^
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11 A .M .
^  ^  ^

3f#¥ ^

^ ^  ^ f̂tf 
^  ^ I ^  ̂

^  W*l< ^  Hitn

^ ^  Vtf
n ^  ^  ^  I ^  amrr^

^  TO * ftn ^  irf^q’ % 'T^ 

f  ^!ri #  r^*=5^P7
^  ^V\i\< i f ^  ^RTTf  ̂ ^

% 3T5^ ^
T<nrfn*^ r^'^tn'fn % <̂11̂  ^  T^T f  

^  r^*^fnrn ^
(Defence Services) | i in ^  
+ 5 W1 «rr 3ftr ^

n^ fV f5RT
^  f^»^WFr % fsH)^

^rd%%ir ^  I T O  3TT3T ^  WK

^  t^afin ^
«ff, ^  fr

(efficient) ar̂ r r̂ f  aftr
s r ^ ^ 't ^ ^ T  3 fk ^ ~ r

ffftrp^* (discipline) 3rrir
^  T»  ̂ 1 3r*K A ^ar
g ^  ^  ^  3TFr ^  *ft I

3n̂ <ft t  ^  qi| n^
5̂rPTn7 ^  n^#R -

f t  fi ĵ^ ’̂fn % T̂
5TT ^  Pti^^qKMr R#» l̂<

^  s fk  ?T ?[Tn- % fOT ^ftf?tm 

^'t f e R F ft  W 3 T ^
(Reactionary

forces) ?T ^ftf^ sfft ftr Tl̂ f̂ R
% T̂PT T̂PT r ^ fa r ^ "  #  l[W T ^  

fe ^ K  ^  3ftx ^  A  ^i=ifhr 
^  f^ T T ^ ^ F T r 3rnr f ^ f a r ^ r  %

^  ^  I TO ^
3Trf 3f\r «ii< ôj<

% TO" ^ ^  ^  3T*FT
^trtit 3Th: ^  ^  anTRt

TO^ ^  ^  I T r̂ % f ^  'B̂ sr

IX  iT^Rvm^ ^  t  •
feT^iwnpTr R r h r  3nft 

n ^  ^  T R  ^  ^  %■ ’TTfV^FT

^  % ^TK ^  fkm  I

+i9*fl< #  ̂  f*n rt ^  ^
f ^ r  t  3T5^ a r ^  ^  ĵth^  f  i

Pf^ll^ % ^MlO '?)t^ ^  JT'̂ H’fl
aV . 'TT 'JTT^ +K n f%  ^  I

^ r+ n  3T  ̂ ^  ffiYsft ^  f f ^

aiTsr ^  T^j, A a r? i

W  ^TTO ^  % T̂Prr ^T f̂Tr ^ i
?ff̂ 5r ?T ^HTn (%

f  ^ f  v  ̂^rro ̂  ^
^  ^  ^  t’ I
qr  % 3T5|f ?t % 3jqr ^q>t

TT̂ w (attacks) fw  
f  I ^  3rrT ^ r  ^^*iNa ̂  ^ r

% TO*  ̂ % ^  ̂  ®t»l̂ *flT % <iT̂  ^
arr^T ? m ^ ia  T ^ f ^ r ^ r ^  14  t o  

^  ^  I m ^  f
SPT^T T f

^  t ^  ^
^  t  I ^ ^rr

^ a r  f  fT O  T r f^ n ln  ^

'ifN^ ^ f^RT TO 3TT<ff
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I 3TTiff %

^  ’T ^  ^  ‘T>i9*iV 3T5|f^  l^rr 

3 ^  ^ v h r  H <td ^  ^  ^
^̂ HTT sftr H ^i^i+

t̂»T ^  f^ r̂r I

^  ^  T̂N) T̂TT) ^  ^ ‘ f ^T^T ^
fV  »T ^ ‘^  3T®5?^ %

^  ark ^  5f r̂ <r|MR ^ ^̂ TTfW 
^  f+<4i I f^RT ^®Ff

3 T «5 ^  ?f f^ ^ T n  ^  ^>T ̂
r+*̂ r ^  >̂T

f ^ r  ’TT ^  1 [W K ^

n'R^n' ^  ^  n ^  f+^T,
^rfNr 3T®5^^ *f ^

(ideology), *Tfic*Ti »rt^
^  3rrff3^TT9n^ ^  ^  R»*ii i

#■%¥ ^  3T 55 ^  %

ifr f  ^n* % •̂

^ T  j  m r

.̂T f̂k fr> ■ !F^ ^  t  ̂
îFRft %■ 4

fins’ sTf f̂̂ r r̂sft ^ »̂r 
^  3fRTr ^ ^  ^

^  3fir r »̂^WR
3 T ^  n ^  ^  I

^TRjflT #  ^*rrft ^
"̂Vt; ^  T̂PRTT t̂rt f̂ rm f  3iY?:

#RT ar̂  f ^ ;  2T̂ T̂FRR SPTR 
«f?NY 5 T ^  ^  ^  31MT I

^  ^  V R ^ # '
^o T^^F[ I, ^  ^  ^

■ % ^>ff ^ ^  ^  ^  
(Propaganda) ark

^  f3TT qT I ^^rrfr %
^  ^  firrr^^fTf ^.^fT ft>fTr

53 P.S.D.

a r k % 3T^T*T^ (confi
dence) alk iT^nTK f w  I

^  ^  iTRT ^  3TH ^
^ ^ 0  ^'Trrr?Tl|t 

t  I ^  ^

«ft a ftr TO  ^  ^  ^<1*^ ^

^  ^  ^  «fV I ^
TT 3TR ^  2T̂  f  

^  ^<1+ 51^ ’Tg^ f  ^

^  (Locally) am M
3T5T inn’ r̂?[̂   ̂afk w  
^  ^

^  q f^  % ^  ^  qRt
«ft, ^  % qiiifV arw^f ^
*1̂ 1 ^  arnrr^t % ^  ^ ^ n x

^ fe rr  aftr an^TTTRRarT^^f^, 
apR  ^  ^
a ftr ^  ^ f+H  %

r̂rf̂ Fsft ^  5 1

+ l^ * f l<  ^  ^*110 I

^ v t i r ^  iR’anHTiT 
^ «(i<s air̂ i ^  ^ ^
^TPRiT ^  f w  afh: ^tffi
^  ^  I <T̂ ^-̂ lHf ^  ^

aRTFy TfT, ^  ^  # a ^
^  ^  ^  "jft ^HlO

# srp WRR ^  f w  t  I 
^  r̂n7TT% ift ^  

^  ^ S/f ^«i ^  *T><. a^x

R̂Trnrr  ̂f¥m  ̂̂ rt

tlH51  ̂ I

arrr^^TR^t^ftr «T>0«î  r̂î ’ '̂T
aRrfgafT iP? Rt> *hl f̂ vTl
Mir+frTH % ?: ^

(Peace negotiations) % irr̂  
a n ^  V R ^ h ! ^  ^rT9) 5T|T T ^  f ,
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[  ^  m  ]

3 fk  ^  «fV aftr 

^  3Rff ^srr ^

T̂T f^T qT l̂ P.J ^  ^
^  3ftr ^

I ^  ^

^  ^  sfroftr
^  ^3Prr ^
'fiWr # ^jix qT ^  (march) 
fvm «n<^ qi?l̂  %■ ^
ftr ^  ^  11̂  ij^ (move)

(Purely) qsp 
^  ( Strategical move )

^  t f t m  H ^  ^

f«Rn$i Thw^

?T ^3RT afh: 3?»tt

^  ^  ^  q^?fr cfk qr
qr 5i*r ^Sr

qî sr  ̂^  ^̂ m t o t  ^  r̂rqi
»i5 f w ,  ^  % n̂rr ^  q ^
w  3ftr ^  ^  .

iPT^ifk ^  ?5¥t| ^  t» ̂  ^  >PT ĴcRT 
^  I w  ^  *5̂  ^

^  «RT ^  qr 3?q?ft an̂ ff %
^qT, ^  3̂ T l*nbf̂ î *4fi
% ^qT q??j ^  T̂̂RT  ̂ <»fl< ^
3jq^ qf^ sfrr 
^ ilTrf̂  ̂ ÎT% f  ^  ^
^  ^  *̂TPT

an̂ TT̂  3̂IT <*jiT f̂ *T %
^̂TTTt q>hr

3jTf I JT^^fPPFtsrs^ ^ q^  t  
3RT̂  ?f ^  iTF̂  % 3>qT «r*«>*ii 

f̂ PTT 3T\t ^  T[ 3Tq̂  «(»TTf
?ft ^ ^  !jp% f^’TTf, T̂TH 
QTT̂  »iTq5 ^  (Point of view)
% qltsft F̂t 3nwTTT̂  (organise)

f w  I #. w«r q»^ % fm  ^

3fh: ^  ^  ^  ?T^

ftfer T̂ =qTqr 
(British Empire ) ^  
aftr ftfer ( British
Imperialism ) ^  ^

vî  q>  ̂«rTTf ^  i îr̂ < 
t  ^  ^  ^  TTqtfW^ f̂eV 
(Imperialistic) f^r^ ^  r̂nrr 
7 ^  % fOT

*1̂  hrm^  3rnff %

«ft I arwt  ̂ qjt̂  # ^  
^nnFt^^hr 'sr^
^  ^ a f t r ^ i<\<\ q¥^fg^ 
3i%vfipT (political awakening) 

#qjVsr
ft>rrr 3tVt ir  ^
% 3TOT TW aftr îi'jff ^
vtftRT T^ ft» q>ŷ  %

% 3ff^T  ̂ TWT
^  I ^  Ititt̂ t̂ ( design )
% ̂ *TT ^   ̂qfl  ̂ flFTTf, '*iif̂ < ^
% ^  T̂T̂ Rtt ( mercenary ) 
q?Nr ^  I ^  fifer
3TPff ^  ^WT T̂  j
aftr 4  '»iH^( li ^

H Ci v*Nr 
3ftr 5*ii*i ^  r̂r%T vixft

^  % ^m rr ^  3TTirK fan

t, q?hT ^  (Role) 
w  3tVt ^

*<7wd arnff 5T ^  fTT f̂fWt qftir
^  *rf 1 1  sftr ^  ^  f f ,

^  t  q f^  ^  ^  j  
*̂Trtt qShr ̂  sTpreR t̂tr’ Rnrr ,̂

3ftr iR̂ nrtt arrfl w amff
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W ITRT «TfT

(change)  ̂ 3ftr ^  %
fm f t  ^  ^  WK

t  I r̂«T*H ^  '3IT^

Ufll "FT7T % fwH

^  ^  ^  ^  ^  d«f<(V̂ Al
^  I 7^  ^  t

^  ^  ^  q f ^  3 n ^  w\

^Tin:«rr,
«T)̂  ^  3rnff ^  t][^
5RT aftr ^ 3t h V

f% m ^ F rd ’ arnff <Hi< srpff

^  f k - ^  51^ w  i\ ^ i I  3(1t ^  % 
^  ^  3T5ft̂  (approach)
4  3!^T ^  ^  W f«T>n«ii

T̂iV I <*1̂  '9!M*ii 3Tr̂ ^

% f w ^  3fk
IPT ^  I ^  ^  3Tff3ft ^  q fj^  #  

W ^  ^  ^  3Tff^  ^

f w ^  H <t 3fh: rTvfhR ^

5TT^ % T̂T«r ^ ’T | f  <ft 
aftT ^  ^  % r̂mPT ̂  ^
^  5Tî  «ft I ^ q i f̂ T̂ lr ^
fPl^ ^Kl< ^  qfN’ %■ ^TT^ shHI <T  ̂

^  #  ^ f w T  W  I

^  ^r?% %  ^TT^ ^

tjŷ  7^ ^ 3fV̂  ^  ?T̂

f  ? Hal'»ll ^ ^ ^  ^^srPTspT 
^  «fT, rft r^ W M l,

a ftr i f h ^  ŝTR 3pt:

TPrf'Fi% ^2rr t̂ft ^f+*i
R̂T ara^lf % «f.«'»i % f»i+^
T̂rTTift’ ^  3{pff ^  ^  3(^

^niT fii*im, «I*TT rfWf 3ftT 2 ^  % 
^  5FT W V R ^

^r?:# % fOT arFT ^  ^  ^
^  ^  %?3r ^  ^ R T I I ^Tf*T

W|?T 5?5 ^ ^ 5 in ^ ^ ^ ^ rR T T ,

^ tf*rl^ ( incident) 
3TN % ^ iR # W TT ^ f ^  % arrr 

^  *THH ^  Ĵ̂ TT f% arr*ff
^  ^  »i^H« aTFff ^  f ,

^  iT5T ^  ^  ITRTT #  I 7f<TT

«nrf ^  *H«M*i t ,  srnrR

^  ^  3 T ^  % f e w n  ?T5

t |  ^  I ^  3rr ^

f̂ RT % ^  ^  3 R  ^  

^  3Tk ^  ^  ^

^  w r  I ^  l^ M I^  ^  >3(51 ^

# ^RT »RT rTTf̂  ^  ^
^  ^  ^  I 5R  IT ^  f w f t  % W  

^  ^iwn *RT ^  ^  ’TRT

^  ^  f ^ '  ̂  ir^JTR t  afiT

^  ^ + n i f , ^  * 7 ^

5 i w #  ^  f r o  ^  ^  #

^  f% *R iTf ^
iTMT ^  arnrr^ % ^  t ,

^  rfh- % ^  ^  I

^  t̂?TT I 3TRf #
ark *n%5f<t 3 n ^  i ir^ 

ars^  ^  ^3TR^ t  %  ŜTTTRt 

% q R  ^TRR ^  ^rV

«ft I

>TTft qft^ ^  ^  «ft

^  ^  ^  ( Battle
ships ) ’R ̂  ^
^SRR 5T|t «n I ^  ^R T-

H»N 'jTRR t^«tl,
WSH ( Suicide squads )

f ^ 3 T 7 ^

aflr ^  ^  ferr I t  #  
irqr i m  ^3TRRt ^  ft» '

3rrr #  ^  qR  ^  ^ ^ j ^ i ( t
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fiRT ^
^  ^  s r m  \ ^  ^

»iM ^  ^

t  ^  3fTT # fe m  I 3TTT ^

I tR  ^  ^  f e n  %

^  f t q f e  im f t  I ,  arpft

^TR ^  ^  ̂  ipr

'TRT 'TmK i

A' IPPRT
i»̂ HI •«̂ î ai  ̂ ft» 3TT̂ 3^^ # ^  
iR̂ SRt 3rnff ^  ^
^  3rpff ^

^  ftqfe ??T̂  ^  3fk ^  TFif-
^  ^  ^<lHl f ,  ^  ^

% fi[̂  3ftr fir*TRr ^
ftvlTT I

t  ^ Pf

i T R r % ^ % M
^  iT^ ^  ^  ^  3m fhT t  I ^  
^  ^  fsFT % f f e R T

{ Traditions) ^  TO?T5y 
’T, ^  T̂fT TC ^  ^  ftr?. ^  i  I 

^  ^  ^ IV f^RT «T
^  5«(W <»li*iT
anr  ̂ ^  ^Rt% «TT arrtf

K *T^ f^^i w r  3tVt ^  ^  ^

^  ^  i f N r r ^ f e T T W i
q ^  T T ^  % T ^

Vr̂ T̂T ^ fV  f̂ ^̂ F̂cTT*T ^  Ĥ l*l<?> 3rnff 

^  ^  ^*iKi ^  «rT, TT^
- (Right) «n f¥ 3fT^ #,

f  ^  ^  ^  ^  f^TFRT JfTT̂  SPT
iftfT  ferr ^  I

Shri Nambiar: Is there no time-limit, 
Sir?

Shri Shahnawaz Khaa: May I have 
two minutes more, Sir?

BIr. Deputy-Speaker: If necessary, 
I will prolong the time.

Shri Nambiar: The same privilege 
should be given to us also.

^  fft : ^  artr
3T^ w v n  ^  I SFT

^  t  ^  ^  ^

OT r«'*)^ % #  ^ 5 ^ ^

t ,  ^  ^  I ,

^  ^  ^  ^  W  TO" 5T|̂  I  I
t  ftrS iTT̂  ^  ^  ^ ftr

^  r«'f)Vi <(«hi

^  ^  ^  ^  ^

TOftiTT, q ft^  ’TT 5 ^  y rr ft̂ >̂-
% TORT (possessions) 
t  I 3tt^  #  »ftwr

^  ^5F 3 f ^  I ,  ^  ^  ^  ^

% ^pFHRT I  9rt ^
^  % 3 ^  ^R^nrr | i ^

^  ^  ^  fiT »Ti  ̂^4N^1 

^  ^  ^  TC ^
^  I W  ^
^  3ftr ^  ^  f% ^  ^THWT g ftr ^ITRT

ijRT zT|[ I  %  cnmr

W f ^  t̂5RTPn e iw vT ^
^  ^nrnr ^  ^  ^
TO?TT I ,  aftr ^  

tfihrftfifpft % ?rr«r, ^  % r̂nr,
% ?fn«T fs'^'tflfd^p 

(Diplomatic negotiations) ^  
^  ^nft ^ I ^npn ^  ^

^  «rft Httai,
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(time limit) ^
^  ar r̂f ^ ?  ft? ^  

cnrnr % r̂nr ^
% T̂FT ^  +<HI 

3FH: ^  % T̂TT

ĴTT̂  ^  3TR 3T^
^  ^  Srrft ap̂  % ?̂TT

•qif̂ M T̂Tsft, ^  V®51T

^ ^ 1  W\X S T R " ^ 3 f ^  %
^  (Sub-Continent)

^  ^  ai<r«*M^ VnPT
^ ^  *ĵ si ^ SPTT

^  ^  ^?)T^ 5 R -< ^
? f t ^
+m*T I

^  î>d  ̂^  ^  ^a«ll «*IIhT 
(Army Scandals) WJ 3tptti
^  ti«T>df f  |tT *̂T,

^  4)1'*n ĤFî TT % T̂T%
9TR^ g 3TF3T ^TR^ 5f|?f #  ■’fl'sH

5PT ^  ^  ^

?n|f t  • ^  I  ^
*TT ^  % T̂T
^  ^  t , ^  ^  3Tpff
I  I t  f  f¥  3TT5T ^  f r

airfi #  3 ? w d  ^  t ,
qnr «ri ^  (Colonels) 

aftr ^5RW ( Generals ) ^
«F1T I', % ^3RR ^ ^  ^

5^i 5rt a rro ff % 3?tt «r®? f ,

HT ^  fsWRcT ^ ^ ^

f , ITT OT #  ^  ^  ^  f w  t
feftifeR % ftr5T O  

t ,  eft ^  ^  9TW d ^  >ft 
(dismiss) f w  w  11 ^
I  3fr ^  3i% ffYSHT

3fnff % ^

^  f f e R  arriff srfir «ft, STFT ^  ^  
srnff ^  ^ I

«TTf^ ?  f% dHIH 4>1\̂  ̂ »T^

+-<nftO
W  ^  JpT ^

ft» 3̂T̂  ^
55ir ^  3PMT 5T wt^THt

^  fe^rnft ^  t ,

(disciplinary action)
^ s n w  I

% ̂ fnr, 9 T ^ ,
^’ 3 r r r ^ ^ f e y %  ? r f w  3r t  p̂T'TT

g  ft* 3TPT ^ ^  7 ^  qi;

^  ^  I ^  I

(English translation of the above 
speech).

Shri Shahnawai Khan: (Meerut
Distt.—^North East): Sir, I seek your 
permission to speak in Hindi on this 
occasion. I have been attentively 
listening to the speeches from the 
Congress as well as the opposition ben
ches on the Defence budget from the 
morning. I know it well and believe 
it too that there is no person in this 
House, whether he be on the Con
gress benches or on the opposition 
benches, who is against the defence 
or the welfare and wellbeing of the 
country. So whatever the opposi
tion has said against the Congress, 
I dp not take it in any bad light. 
Instead of coming over to the subject 
of Defence I would like to express my 
ideas on a few issues that have been 
raised here. One of my sisters in 
the House has charged the Govern
ment with maintaining the Indian 
Army on heavy expenditure for using 
it against the Soviet ‘ Union. I would 
like to tell her that India has chosen 
a way for herself, for her prosperity, 
for her defence, and for her future; 
and she would follow that very path 
with determination. "R the forces of 
the Soviet Union violate our freedom 
anywhere we would certainly fight 
them. They should know it for 
pertain.

Some hon. Members have said 
that the Indian army is being pre
pared and equipped along with the
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[Shri Shahnawaz Khan] 
other commonweath forces. By 
saying so they mean that the Indian 
Army is being translormed into a 
part of the Anglo-American war 
machine. In reply to that I would 
like to tell them that had we liked 
that India ^ ou ld  remain within the 
Anglo-American bloc, we would not 
have paid so dearly for her inde
pendence. India has chosen an in- 
depedent path for herself and she is 
prepared to sacrifice everything in 
following that path.

Different viewpoints have been 
put forth in the House during .the 
Budget discussions. It has been 
said that any war on India would be 
a war which would be fought with 
the most up-to-date and modem 
weapons. There would be air 
attacks and also parachute landings. 
A  picture o f this sort was out be
fore us. It is contended that to re
sist such attacks India requires 
a big Air Force, a huge Navy 
and a large Army. There is no 
doubt that India is a vast country 
with a very long coastal line and 
she requires a big navy equipped 
with aircraft carriers, sub-marines 
and also with the latest types of 
battle-ships to defend herself. In the 
same way we r^u ire . a big Air Force 
as well and also a large army which 
should be equipped with the'  latest 
types of aircraft, and the latest 
types of tanks and other weapons. 
We require ain army of that kind. 
But along with this we have to think 
that while we put these requirements 
of India before ourseTVes we cannot 
ignore her financial position. These 
things are no doubt essential and 
some day or the other India will 
have to make a provision for a large 
Navy, a big Air Force and an Army 
o f the best type. We will have to 
do an these things. And my idea is 
that just as the Government have 
made a Five Year Plan for the de
velopment of Agriculture and Indus
try or in other words for the overall 
development o f the country, similarly 
in view of the future stability o f the 
country they will have to make a 
plan for the development o f our 
Army. Navy and Air Force. I would 
appeal to the House that just as we 
have a Five Year Plan which takes 
us step by step towards progress, 
similarly we should have some sort 
o f plan or scheme for the develop
ment of our defence forces.

During the British regime vfery 
few  Indians used to take interest 
In the defence o f the country, be
cause it was mostly the concern and

responsibility of the Britishers at 
that time. For that reason the 
nationalists in India too did not take 
any interest in this subject. I have 
reliably learnt that when India be
came independent and the reins of 
administration were handed over to 
Pandit Jawaharlal Nehru, Lord 
Mountbatten is reported to have 
told him that the best thing that 
Britain was handing over to India 
was the Indian Army. He was 
justified in saying so, and there was 
no doubt that when the Britishers 
were leaving this land they were 
leaving behind them the most effi
cient and organised defence services 
for India. I am happy to see that 
these forces are as efficient today 
even as they were at that time. 
They have maintained their standard 
of efficiency and discipline ud till
now and I hope they will go on 
raising this standard. Who is there 
in India who does not know that 
when the partition of the country 
took place, the enemies of India not 
only thought that this country would
be involved in communal distur
bances but they also tried to stir 
them up. The interested parties and 
the reactionary elements tried that 
there should be communal distur
bances on a wide scale following the 
p£irtition o f  the country. They ex
pected that the fire of communaiism 
would spread throughtout the length 
and breadth of India and would ulti
mately consume it. But at that time 
our army came forward and not
withstanding the very difficult situa
tion prevailing at that time it 
restored peace in the country and 
saved our freedom. For that Sir, 
our army certainly deserves our con
gratulations.

Again, the communal disturbances 
had not yet come to an end, when 
Pakistan attacked Kashmir. What 
part our army played in Kashmir 
need not be told here as everybody 
knows it. From the defence point 
o f view our srmy has certainly done 
many great deeds. But I am not 
drawing your attention to its mili
tary achievements but to something 
else. While, on the one hand, our 
army has done many great deeds 
there, on the other hand many a 
thing has been said Kashmir in this 
House. Some hon. Members from 
the opposite benches have made a num
ber of personal attacks on Sheikh Ab
dullah. Sir. I seek your oermission 
to digress a bit from the problem of 
Defence to that of Kashmir. and 
would like to put forth my ideas on 
that subject. To gentlemen who say 
that we have spent so much money
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on Kashmir and have received noth
ing from that State, I would like to 
say that they talk in a manner 
as if Kashmir is somethiDlt that can 
be purchased. I would like to in
form those friends that at the time 
the Pakistan army attacked that 
State, Indian troops had not yet 
reached there. Before the Indian 
Army reached that t>lace, Sher-e- 
Kashmir Abdullah rose to the oc
casion and mustered the nationalist 
forces in the State. They shed 
their blood and, at that very 
moment, declared the accession of the 
State to India. I would like to 
make it clear that the National Con
ference was with Sheikh Abdullah 
in his decision to accede to India. 
He decided to accede to India not 
under any duress, nor after seeing 
the military strength of India, but 
he decided to join India on the basis 
of common ideology i.e. the Gan- 
dhian ideology. I would like to tell 
my hon. friends sitting on the opposite 
benches who are making much 
capital out of one single statement 
of Sheikh Abdullah, that if they 
really honour the aspirations and 
wishes of the people of Kashmir they 
should strengthen that ideology on 
the basis of which Kashmir has ac
ceded to India. If they would do 
that, I am sure the ties that bind 
Kashmir and India together can 
never snap.

Our forces in Kashmir have really 
done a magnificent job and, as I 
submitted, that work has been most 
remarkable from the military point 
o f view. I was talking here about 
ideology. Eighty oer cent, popula
tion of Kashmir is Muslim and when 
our army reached there, it became 
a subject of various types of propa
ganda. There was harassment, but 
the relations of our army with the 
people of that place remained frater
nal and they earned the confidence 
o f the masses. I would narrate a 
story which may not be known to 
many of the Members of the House. 
Our Army in Kashmir reached a olace 
where there was shortage of food, 
and where food could not be trans
ported because the road was blocked 
with snow. On such occ_asions, the 
army generally procures food local

ly  and takes it from the residents of 
that area. But as there was already 
shortage of food, the army officers 
refused to procure food from the 
local population. Npt only that but 
they reduced their rations to half 
the quantity and directed the soldiers 
not to take any food from the local 
population no matter if all of them 
remained hungry. That is how our

Army worked in Kashmir. Besides 
that, our Army did a splendid wock 
and served people in Assam where 
floods had created havoc. In Rayala- 
seema as well which is in the grips of 
famine these days, our army has done 
a splendid work as has been testified 
here by other gentlemen also. But our 
army did something more than all 
these things, the importance o f which 
perhaps very few persons realize.

You might be remembering that 
about one nnd a half years ago we 
had received information that 
Pakistan was preparing to march to
wards Kashmir notwithstanding 
peace negotiations that were going 
between the two countries at thac 
time. This information was true 
and factual. It is a fact that one 
and a half years ago Pakistan made 
preparations to re<-attack Kashmir 
and began to move in that direction. 
To meet this threat of fresh aggres
sion the Indian Army did not march 
towards Kashmir but towards the 
Wagah border. And from the defen
ce point of view, I say that it was 
one of the most splendid strategical 
moves that we have ever wit
nessed in the world history. Had 
our army moved towards Kashmir ' 
and not towards Wagah, there would 
have been war and bloodshed. But 
our forces moved towards Wagah 
and won the battle of Kashmir with
out shedding even a drop at blood. 
For this too all of us take pride in 
our Army and in its discipline and 
efficiency. And whenever we have to 
talk anything about our defence 
services, we should not forget those 
circumstance® as well under which 
our country became free and under 
which our defence forces came under 
the control of our National Grov- 
emment. It is known to everybody 
that when the Britishers occupied 
this country and raised troops, they 
did so with a particular point o f 
view. Whenever they took up the 
work of recruitment to the army,
they did so not merely for the d e f ^
ce purposes and for the well-being 
of India, but they organised it for 
the prosperity of the British 
Empire and for the expansion and 
development of the British Imperia
lism. It is evident that an army
which was basically organised for 
the maintenance of the imperialist 
order, could with much difficulty 
play the role of a national army of 
a national Government. The 
Britishers recruited soldiers
to the army from such areas
where people were quite illite
rate, where there was no social 
or political awakening. They re-
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[Shri Shahnawaz Khan]
cruited persons of that type to the 
army and always kept them aloof 
from the national movements. It re- 
mainted their constant endeavour to 
keep the army alppf from the Indian 
National movements. The forma
tion o f that army too took place with 
that very desigri. It is evident that 
it was a mercenary army. Sir, I 
have been a member of the British 
Indian Army and I know that it 
was completely a mercenary army. 
It used to fight for the sake of re
wards and salary. But since our 
country became indeoendent its 
role has completely changed; it has 
no longer remained an imperialistic 
army but is a national army now. 
And as I said our Army has done 
splendid work' even imder. the 
changfed conditions If a mercenary 
army is transformed into a National 
Army, it is no doubt a m ajor change 
and our army is doing its best to 
adapt itself to that change. But I 
must say it here that to effect such 
a change, one’s mentality has got to 
be changed. I. who was formerly a 
member of the mercenary army, 
have the good fortune of being a 
member of the National Army of
Netaji Subhash Chandra Bose; and 
I have seen with my own eyes wha"? a 
great difference there is between a 
mercenary army and a National 
Army, what a lot of difference there 
is between their respective approa
ches to every problem and what a 
lot of difference there is in their 
mentalities. I have seen this thing 
with my own eyes in the battle-fields 
o f Singapur and Malaya. When wc
were in the British Army the number 
o f British troops in Malaya was 
running into lakhs. There was a 
cannon hidden almost behind every 
bush and they had no scarcity ^ f  
arms and ammunition too. But not
withstanding that, that formidable 
army gave way before the Japanese. 
Our soldiers used to ask us the 
purpose for which they were fight
ing and dying. The result was that 
whenever any danger arose our 
Indian, British or Gurkha soldiers 
used to take to their heels taking 
their rifles with them; but when 
those, very soldiers, freed from the 
British control, organized them
selves into the National Army of
Netaji and when we, without any re
sources, cannons or tanks, marched 
ahead to fight one of the most or
ganised and efficient armies in the 
world, we realized what a difference 
it had made. Sir, time is very short 
and I would not be able to speak 
more but I would like to put before 
you an incident by which you

would come to know that when a 
mercenary army is changed into a 
national army, what a difference it 
makes. Popa is a place in Burma. 
There, we the soldiers of the Azad 
Hind Army were fighting the Bri
tish. A  bomb hit one of our soldiers 
and smashed his leg. Blood began 
to flow out. That soldier was 
brought to the army headquarters 
so that his wounds might be dressed. 
When I went to see his condition I 
found that he was sinking fast and
could not live for more than a few
minutes. I directed the soldiers to 
bandage his wounds at once. But 
the wounded soldier intervening 
said ‘Do not bandage my wounds; 
this blood is flowing for the redemp
tion of mother India; let it flow 
freely’.

This is the difference between a 
national army and a mercenary 
army. This House knows fully well 
that at that time the Japanese army 
was lightmg against a formidable 
opponent, it was short of war mate
rials, weapons and other things. But
what did they do? When a number
of big battleships went into action 
against them, they had nothing to 
fight them with. Their youngmen, 
the volunteers of the ‘Kamakoje’ 
Squads or, in other words, the Sui
cide Squads struck against the big 
battleships of the enemy such as the 
Prince of Wales with the help of 
their aeroplanes, and sank them. 
Once I asked some Japanese Iriends 
how they, wfiile being jn  a small 
number, fought such a formidable 
army. I asked them what was the 
secret of their success. I also askea 
them wherefrom they got that spirit 
of self-sacrifice and desperate fight
ing. You would be surprised to Ijear 
that they told me that their ‘Kama 
Koje’ spirit, the spirit of ruthless 
self-sacrifice, was nothing but .n 
inspiratictti from the spirit of self
sacrifice shown by tli^ Rajputs of 
India.

Sir. I have not got sufficient time 
to narrate all these things here, so
I drop it here. But 1 would submit 
that the mercenary army which the 
Britishers left here, should be infu
sed with a spirit that dominated the 
Indian National Army of Neta}l 
Subhash Chandra Bose, or with the 
spirit of chivalry that was inherent 
in the Rajput blood. Let that spirit 
of chivalry inspire and rejuvenate 
our soldiers.

Sir, you would excuse me when I 
express my regret over the fact that 
the army whose traditions were 
cent, per cent, national and which



I4S9 General Budget— 10 JUNE 1952 Demands for Grants 1490

sacrificed everything for the sake of 
the country, has not been properly 
amalgamated with the Indian Army 
and has not been given a chance 
to serve the country. I, for the first 
time in this House, would like to
assert as a soldier of Netaji that it 
was our right to join the Indian 
National Army. It was our right 
that we the men and oflficers of the 
Azad Hind Army should have been 
given a fair opportunity to serve 
the country.

Shri Nambiar (Mayuram): Is there 
no time limit, Sir?

Shri Shahnawaz Khan: May I
have two minutes more. Sir?

Mr. Deputy-Speaker. If necessary,
I will prolong the time.

Shri Namhiar: The same privilege 
should be given to us also.

Shri Shahnawaz Khan: I would
like to submit one thing more. Defen
ce of India is a vital thing. I have 
many schemes and proposals in mind 
with regard to this problem, but I 
have not the time to submit them 
here. One thing that I want to say 
in particular is that the defence of 
India could_not be said to be comolete 
so long as there are foreign posses
sions existing on the sacred land of 
India. Today we find that Goa is a 
Portuguese base in our country. 
Similarly there are many other 
foreign possessions as well, which 
are like Dimples on the fair face 
of our country. So long as we do 
not liquidate them, the defence of 
our country cannot be said to be 
complete. I have a suggestion of my 
own in this connection and I would 
submit it here. 1 know our country 
wants to have cordial relations with 
all the other countries. We extend 
our hand of friendship to all the 
countries: and while our Govern
ment are pursuing their diplomatic 
negotiations with the French and the 
Portuguese authorities in this con
nection, which I also support, I most 
humbly beg to submit that we should 
fix up a time-limit, say a year or so, 
to solve these problems amicably 
with the concerned countries. But 
if they do not remove their bases 
voluntarily, we should order our 
armies to march in and occupy those 
areas. If our relations with Britain 
could be cordial notwithstanding the 
fact that we made them quit this 
sub-continent, I see no reason why 
we cannot have friendly relations 
with the other countries even after 
we liquidate their possessions in 
India.

There has been some talk about 
the army scandals several times in

the House. There may be some scan- 
dais. But having been an army 
officer myself I know that there are 
several things of which many of ^ y  
friends do not know anything. If 
there is any institutions o f which we 
are proud for its being free from the 
curse of bribery or scandals it is the 
Indian Army. I know even today, 
when there is so much dearth o f 
senior officers, of colonels and gene
rals in the Indian Army, there 
have been instances when high 
officers have been dismissed for act
ing against the discipline o f the In
dian Army or against whom it was- 
alleged that they indulged in bribery 
or did anjrthing which was in contra
vention of the army rules. I am 
sure that the Indian Army has main
tained its high traditions and that it 
is completely free from evils o f bri
bery etc.. as it has always been. But 
one thing is certain that all 
persons are not angels. There is one 
weakness or the other in every person* 
but I am quite sure that in any case 
where any one of our senior officers 
comes to know that such and such 
officer has not been honest or has in
dulged in bribery, strict disciplinary 
action is taken against him.

With these words Sir, I most heart
ily thank you for having given me 
this opportunity of speaking here. 
Jai Hind.

Shri G. S. Singh (Bharatpur-Sawai 
Madhopur)- If story-telling earns one 
extra time I too can tell stories about 
the very same front that my friend 
fought on. I was a fighter pilot in 
the war. However, we are here to 
discuss the defence expenditure and 
not to listen to war experiences.

An Hon. Member: But whom were 
you fighting for? ►

Shri G. S. Singh: I was fighting
with the rest of the Indian Army who 
did not join the Indiam National 
Army. I was fighting with that army 
which is today oresent in this coun
try. I was fighting with those (Gene
rals who today are commanding our 
Indian Army. I was fighting with 
those men who remained prisoners of 
war. ( Interruptions), I was fight
ing against Fascism. Nazism and 
totalitarianism. (Interruptions).

Mr. Deputy-Speaker: Order, order. 
Hon. Members will kindly hear what 
he has to say

Shri G. S. Sliiffh: To discuss the
defence expenditure, we must decide 
who can possibly be our potential 
enemy, who can be our potential ag
gressor. We must realise that for us 
to enter into a conflict with any o f
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the major powers is impossible. We 
have no territorial aims, but we are 
determined to resist aggression in any 
o r  all its forms. We have realised—  
I think the Government do realise—  
ivho is the potential aggressor, and we 
must base our defence expenditure 
«n d  the reorganisation of our forces 
xm that realisation. I do not wish to 
cut one pie from the defence expen- 
-diture. But what I wish to say is 
that it is unbalanced expenditure. I 
find that the navy and the air force 
are being treated as step-children of 
the Defence Ministry. In the United 
Kingdom, on which our army is pat
terned, we find that the navy and the 
air force take 60 per cent, of the 
total defence expenditure, whereas 
here we allot 54 per cent, to the navy 
and 11 per cent, to the air force. 
As has been pointed out. we have a 
large land frontier and an even 
larger sea coast. We must give up 
the concept of keeping largp numbers 
^ f  land forces maintain^ a thin, 
olive-green line along our frontier. 
We must develop our air force and 
our navy. We must be able to trans
port troops quickly from one place to 
another. And to do this we must 
have adequate transport aircraft. 
We must have modern aircraft. In 
India today a great many people see 
;an aeroplane, and they think it is a 
modern aeroplane, because it is flying. 
But I can assure you that to a great 
•extent our air force is equipped with 
obsolete aircraft. We must change 
this. We must get modera aircraft 
which will not be shot out o f the 
rsl^ inside of two minutes. W e must 
have strategic landing places built 
all along our frontier. We must 
station our troops so that they can 
be moved quickly in transports from 
one spot to another in the event o f 
an emergency. We must strengthen 
•our tactical air force so that we can, 
should need arise, make it impossible 
for any aggressive action to take place 
by making it ineffective at its source. 
We must be able to immobilise the 
^nemy before he strikes us.

We have heard now and again 
mention of aircraft carriers. Every
body, I think, will agree with me that 
it is es.sential that we should have 
some aircraft carriers. If hon. Mem
bers look at the map of the world, 
they will see that India geographical
ly is in such a strategic place that the 

^ast oceans to the south, to the west 
and to ihe east of us must be cov
ered by air reconnaissance, and this is 
impossible by land-based aircraft. 
However, one point must be brought 
out. Should the Government today

take a decision and say “ We will 
have aircraft carriers,” it will not be 
less than ten years before we have 
sufficient trained Indian personnel to 
man them. Therefore, I urgently re
quest the Government to take that 
decision now, so that in ten years 
from now we will have sufficient 
trained personnel to man our air
craft carriers. (Interruption): Where
is the money to come from? There is 
the Five-Year Plan. In ten years 
there will be a Ten-Year Plan. And 
with any luck we hope that we will 
be in a position to acquire these es- 
ential parts of our Defence Services.

The air force is an absolutely es
sential service not only in its defen
sive capacity but in its striking 
power, and we must have a striking 
force to be able to play a defensive 
role. I can compare the defence or
ganisation of this country to a human 
being who has teeth to bite with and 
fists to hit with. If this defence ex
penditure is not allotted properly and 
the organisational and ancillary ser
vices get too much allotment, you 
will find the same thing happening 
as in the case of the iiuman body: 
the body will be corpulent; the teeth 
will drop out; the fists will not be 
able to hit: and you will be too fat 
to run. We must make it absolutely 
essential that our striking power and 
our hitting power is maintained at 
the most perfect level of health.

We have had suggestions from my 
hon. friend.« on the right that our 
armed forces should be reduced. I 
tell you that if we reduced our armed 
forces, my hon. friends on the right 
would be the first, to form a labour 
union of those poor retrenched sold
iers (InteTruption) and they will be 
the first to bewail their fate. We 
have already heard an eloquent speech 
from the other side bewailing the 
fsjte of the Indian National Army and 
the Azad Hind Force. Tomorrow, if 
we reduce our army, we will have 
more eloquence from here bewailing 
the fate of our soldiers.

We have heard a .great deal about 
British advisers and British officers 
in our army. I would like to point 
out that our national army since In
dependence is a very young army, 
and— it may have been the fault of 
the British—we have not got a suffi
cient number of senior officers to be 
able to take over such a vast orga
nisation. Our senior officers who are 
now doing the jobs of Generals, 
Major-Generals and Lieutenant- 
Generals should, in the normal course 
o f events, had not Independence
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come, have retired as Colonels and
• Lieutenant-Colonels by now. It is 

essential in a vast organisation like 
oiir army, in modem warfare where 
warfare itself is an art. that we must 
have expert advice. We send people 
to America to leam to be doctors. 
We bring technicians to build our 
dams. Why should we not then send 
people to America or the United 
Kingdom— anywhere where they can 
learn the art of warfare? And why 
should we not have experts to advise 
us? When we have learnt these 
lessons, I am quite certain that we 
will do without these officers. But 
until then we must have them.

There have been unfortunate re
ferences by name to various advisers.
I thought you had given a ruling that 
no person who is unable to defend 
himself in this House should be men
tioned by name. These advisers, 
some of whom I know personally and 
about some of whom I have read a 
great deal, are experts in their line. 
They are not here for their pay. 
They are army people of independent 
means who are doing a service to 
this country, who have served India 
for 35 years, and who are continuing 
to do so.

One last point I wish to bring to 
the notice of the Defence Minister is 
this. It is essential for us to in
crease the production of our arma
ments. We mmsfi increase the produc
tion of our arrmaments and not rely 
on imports from outside. We have had 
great things said about our indepen
dent foreign policy. But until such 
time as we are self-sufficient in our 
own armament industry, we cannot 
follow any independent foreign policy. 
We have a few factories. We have the 
Hindustan Aircraft Factory, which 
spend most of its time, in my opinion, 
turning first class c a n in e s  into upper 
class carriages, and rice versa. We 
must develop our industries. We 
must develop our steel industrj’ . We 
must make tanks and aircraft of our 
own. We must have these industries.

We have heard a lot. of criticism 
of the army, and we have heard a 
lot of praise. But nobody has said 
“Thank you” to our army. This is 
the fate of the people of India, and 
I, on behalf of one-five-hundredth 
part of India, say “Thank you”  to 
our armed forces.

Dr. Ebenecer (Vikarabad): While 
everybody talked on the . de
tailed and material side of the pro
gramme of the defence expenditure, 
I wish to tell you something relating 
to the moral side of the question. 
Since the beginning of this session

we have been watching the discus
sions, and I regret to say that the 
Opposition party, especially the Com
munists, have taken to a non-cons- 
tructive method o f approach to the 
problems and their discussions. Their 
only aim, as I understand it, is to 
criticise any proDosal that is out for
ward by the Congress party, whether 
right or wrong. We all know that 
life begins for some people at school, 
for some in work and for some when 
they get married: for some it begins 
when they begin their career in Par
liament. But unfortunately by mis
take if we take the wrong path then 
we are off the track. I say the Com
munist party or the Opposition 
Benches have taken the wrong path. 
It looks as if they make it a noint to 
criticise everything whether right 
or wrong. They went on cri
ticising our Prime Minister and the 
Government in a spirit of pouring 
out venom. Naturally, they were as
sociated with underground environ
ment and when they came out they 
have brought with them this venom 
which they acquired there. It takes 
some time for them to adjust them
selves to human society. Knowing 
the international situation they cri
ticised our refence and external poli
cies. By all means they can criticise 
but it is a convention o f the human 
society that criticism should be of a 
constructive type. The great pro
blems of the w^orld today are politi
cal, economic and social, but at their 
roots they are moral problems. The 
people of the world are not guided by 
any moral principles. The best con
tribution to the future of civilisation 
is a change of heart. We must be
lieve that there is a dynamic force 
guiding every moral agent It does 
not deal with policies but with oer- 
sons. The unique contribution of our 
Prime Minister is that he demons
trated in the many countries he had 
visited how this “ change of heart”  
can come.

An Hon. Member Does it relate to 
defence?

Mr. Deputy-Speaker: Directly re
lates to defence. (Interruption). 
Oh, yes, it relates to Ram Rajya also.

Dr. Ebenezer: Someone from the
Opposition, criticising the defence 
policy of the Prime Minister, said the 
other day that he has lost his place 
in history. On the other hand, we 
should think that the man who uttered 
those words has lost his place in human 
society and has gained his place in tlie 
underground world. The underlyini; 
strength of any country is the moral 
filjre of her citizens and the world can-
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not faii to lessen the dangers of armed 
conflict when the very morality of the 
people is shaken. Therefore it is im
possible for peace to be established 
with such a state of affairs existing. 
Chaos, as you know, is the stoutest 
opponent of peace. Jealousy and hat
red are on the increase rapidy. Fear 
o f war and threat of war grappled the 
hearts of people of different countries. 
People are not guided by any moral 
principles. Under these circumstances 
our Prime Minister has taken a right 
step— a step for oeace. This world- 
renowned-man, care-free, hate-free 
and, if I am not mistaken, Gbd-inspired, 
is trying to bring a new life to a 
troubled world.

Mr. Depaty-Speaker It seems to 
be a speech on External Affairs. .

Dr. Ebenezer. His policy of Defence 
and External Affairs inter-linked with 
each other is commendable and wor
thy to be copied by other nations. 
The Prime Minister has said that we 
are friends of every country and we 
have no enemy. It is remarkab)e. 
And he has not aligned himself with 
any power bloc nor has he associa
ted himself with any pact. This is a 
courageous act and it is unchallenged. 
The Opposition has asked several 
times to cut down the defence expen
diture. In fact, our country has not in
creased the defence expenditure on the 
war path. We are only on the defen
sive. We should necessarily build up 
our defence out of nothing and it 
takes some time for our defence to 
come up to the mark for any even
tuality or for any external aggression. 
Our Prime Minister has said that we 
shall not attack anybody but if we 
are attacked we are ready to meet 
any eventuality either from within 
or from without.

Men*s passions and hatred are 
quick, jealousy and hatred are still 
aboard in the hearts of men. So, 
these twin incendiaries may start 
conflagration at any moment. 
When they do start, they will wipe 
away the entire civilisation. This is 
the international situation now; fear 
o f the past, fear in the present and 
fear in the future, and fear of war. 
Millions of men and women are in the 
grip of fear. All <he nations are in 
the grip of fear. Hi.xed grows amidst 
fear. It is fear that demands secu
rity and security in m odem  days 
means increase of armaments. Hate 
bred of fear lets violence loose. We 
think that by law and pacts we can 
break the vicious circle. We think 
in vain. Our Prime Minister has 
kept our country away from these

pacts and blocs. We are thasikful to 
nmi for his undaunted courage. I 
submit that the international situa
tion and our defence must be studied 
with special reference to fear which 
grips all the countries: I mean the
fear of war, the fear of being attack*- 
ed, the fear of lack of security. In 
a condition of fear, thp reasoning 
power of human beings fails to ope
rate normally as it does in Members 
of the Opposition. Senseless things 
are done by the Governments o f 
various countries and the result is 
chaos.

I shall give you an example. There 
were two neighbours, A and B. One 
day A was walking in his garden and 
he noticed that B looked down into his 
garden from the top of the window 
next door. “This will never do” ,
said A. In mortification A  thought
that his private garden was no longer 
private. So he raised the height o f 
the wall around his house by several 
feet. “ Hullo!” said B, “ what is A  
doing that for? Of all the unfriendly 
acts I have known, this is the worst.
Building up that wall is simply an
insult to me, and is obviously aimed 
at me.”  So, he set to work and built 
another storey on the top of his 
house in order to be able to look over 
A ’s wall. “ What is this?”  asked A, 
and promptly built his wall several 
feet still higher. “ Another insult” , 
thought B and he raised another 
storey. So they went on doing this, 
A  raising his wall and B putting up 
more and more storeys, but all the 
time A  was not really afraid of B 
looking into his orivate garden! They 
went on getting more and more angry 
and the wall and the storeys grew 
higher and higher till finally both 
collapsed in ruins. So, with security! 
Mankind has really pased the stage o f  
development. To ensure security, arma
ments are increased, but that at 
once raises fear and apprehension in 
the minds of the neighbours who fee 
that their security is threatened and 
in turn increase their armaments. 
Though our leader has warned us 
against any fear of this type, yet I 
believe that we should have a peace
time line of defence in view of the 
present international situation— I
mean, not on the war path, but in the 
normal way. But even this the Op
position Members want to reduce. If 
they have the Interests of the coun
try at heart, they would never ask 
for a reduction in defence expendi
ture. On the one hand, they ask for 
a reduction in defence expenditure 
and on the other, they want people 
to be militarily trained. I can &ee
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their state of mind. It can be put 
down to an attitude o f mental aber
ration. Confused state of mind 
indeed! I wish that defence expen- 
ture could be slightly increased and 
quickly, and the morale of armed 
forces maintained.

A small digression. In Parlia
ment many orators and politicians 
speak. I wish they had an electrical 
device fitted over their heads—some
thing like the headphone, with three 
lights resembling the traffic signal 
lights. This electrical device may 
be similar to the blood pressure ins
trument which the doctors use or 
the cordiogram which records heart
beats of the patients. Then, assum
ing that the colours of the Opposi
tion Members indicate their emotions 
in control of their hearts, we would 
get signals like the following: If it
were hatred it would be indicated 
by the red Jight; jealousy by green; 
and if fear be the controlling factor, 
out would flash the yellow light. 
What a sight that would be, lust 
imagine! Similarly, when we speak 
with our lip^ if our thoughts and 
emotions are put on the screen, so 
that the whole world can see, then 
how uncomfortable we will be. .

Shri B. C. Das (Ganjam South): Is 
the hon. Member af fiction writer?

Dr. Ebenecer: We cannot think of 
. any reduction in our defence expen-
■ diture. We are in the infancy of 

building up of our defence. Our 
navy^ air force and army should be at 
a normal level, a level at which we 
ran meet external aggression or any 
grave emergency. I am unable to 
understand the viewpoint of the Op
position. When they speak like this 
I am led to believe that their minds 

. and hearts are somewhere else, while 
their bodies are on the Indian soil, 
and most probably, their spirit is 
underground.

In order to make our defence more 
effective, our industrial policy should 
be on a par with that of other coun
tries. Our industries must produce 
more in order to meet the demands 
of our armed forces and if our eco
nomic condition is not bettered at a 
rapid pace, it will hinder the pro
gress of our defence programme. Eco
nomic conditions are inter-linked with 
defence. China was able to meet its 
economic defflciency within a short 
time and by increasing their produc
tion they were able to maintain ade
quate defence. Economic reconstruc
tion is of vital importance to the 
defence of bur country. Under eco
nomic reconstruction, I would suggest 
agrarian reforms.

Mr Deputy-Speaker: From defence 
. he has switched on to agrarian re

forms now.
Dr. Ebenezer: One minute. Sir.

Land should be given back to the
peasants. Production should be increa
sed so that thereby we can increase our 
wealth, and this will enable us to 
build up our defence forces adequa
tely.

An Hon. Member: He is always re
levant, Sii:.

Dr. Ebenezer: On the question of 
industries, I want to suggest profit- 
sharing. The profits should not go 
to the few and the wages to the many 
if industry is to thrive. That alone 
will increase our economic stability 
and which in turn will enable the 
security of our country.

Mr. Depnty-Speaken I request the 
hon. Member to wind up.

Shri K. K, Basa (Diamond Har
bour): Instead of wasting the time 
of the House like this, he may say 
something that will contribute to de
fence.

Mr. Deputy-Speaker: No hon.
Member need say another hon. Mem
ber is wasting time.

Dr. Ebenezer: In regard to my hon. 
friend’s suggestion, I would like to 
request the Opposition Members to 
give up sabotage, avoid subversive 
activities, and develop a constructive 
approach towards the day-to-day pro
blems of the country. We welcome 
healthy criticism and opposition— of 
the constructive way to help the 
smooth working of the Government.

Mr. Deputy-Speaker: He has ex
hausted his time. Will he resume 
bis seat?

Dr. Ebenezer: We are thankful to 
our Leader of the Nation for his new 
leadership in the matter of foreign 
policy and Defence and for the master- 
pattern of peace. We need to go 
forward this year and the years to 
come with this master-pattern in 
home industry, civic and national 
life and with master-passion to bring 
in the new era— a new type of per
sonality and new civilisation with 
economic stability and secruity of 
the new freedom of our country~I 
think everybody wants it.

Shri K. Subrahmanyam (Viziana- 
gram): When I rise to speak on a 
more or less technical subject like 
Defence, I am conscious of my limi
tations as a lajnnan. Added to them,
I suffer from a self-imposed restraint, 
for it is not our policy to cast asper-
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sions on hundreds and thousands of 
people who have been braving Iheir 
lives to defend our country from ex
ternal aggression and internal disrup
tion. I am not a protege of any o f the 
war camps to suggest that India should 
hitch her wagon to the star o f one 
power or the other and that our fight
ing forces should be built on the 
model of some foreign army, navy 
and air force.

Today no realistic discussion of the 
budget is possible without a thorough 
consideration of the expenditure on 
Defence, which is now estimated at 
Rs. 197-94 crores as against Rs, 20.3 3 
crores to be spent on civil heads. 
Moreover, Defence expenditure is met 
both from Revenue and Capital bud
gets, which adds to its importance.

Shil Namdharl (Fazilka-Sirsa): 
Sir, on a point of order. Is the hon. 
Member reading his speech?

Mr. Depnty-Speaker: Some hon.
Members in their exoression appear 
to be reading. They are only re
ferring now and then to their notes.

Shri Namdhari: The Opposition
Members are mostly from the rice- 
eating area, and their tongue slips 
fast!

Mr. Depvty-Spe«|»r: The hon.
Member may go on.

Shri K. Sabnhmjuiyaiii: In a way, 
I am sorry to say it has become a 
vicious circle. At the outset a large 
amount of Defence expenditure can 
be saved if the Kashmir issue is de
cided. It must now be clear to the 
Government that a decision on merits 
is impossible to expect from the 
United Nations; especially now, with 
the entry o f Russia into the arena, it 
has become a pawn in the Big Power 
cold war and has ceased to be an 
Indo-Pak dispute. They want both 
India and Pakistan to bleed to sub
mission. How long can we afford to 
spend such large sums? It is time 
the issue is withdrawn from the 
United Nations and efforts made for 
direct negotiations with the people 
of Pakistan over the heads of their 
rulers. That will anyhow be a 
quicker solution than a plebiscite 
under U.N. auspices. For patriotic 
and other reasons it is held objec
tionable to demand a reduction in 
Defence expenditure. Without a cut 
in Defence expenditure the nation- 
building activities which are being 
starved today cannot have a share of 
the taxpayers’ money. It is thus a 
vicious circle. It must be cut at

some point or other, at some time or 
other.

The Defence organisation has 
again, two aspects: one flowing from 
the country’s foreign policy and an
other from domestic policy. At home, 
if the people are contented, if they 
have enough food, clothing, housing and 
other necessaries o f life, a Government 
can take them into confidence, they 
can be trained in the national defen
ce, and there will be no need to have 
a large standing army to defend !he 
country from the people, as it was 
during the British regime and to an 
extent as it is today also. This is 
what is called an armed people or 
nation on their arms, to be pressed 
into service at the time of need.

12 Noon

Externally, if we have no aims 
on others, if we are not involved in 
Big Power rivalries, and if we have 
friendly relations and security pacts 
with our neighbours. there will be 
no need to live in constant fear o f 
attack from outside and keep a large 
army mobilised for action. It is 
commonsense that India cannot ex
pect itself to be respected in inter
national councils by virtue of its 
armed strength. Firstly, we do not 
have the necessary industrial poten
tial to make our armed strength felt. 
Secondly, a poor country like ours 
cannot afford to ioin the mad arma
ment race that is going on in the 
world. Theoretically, our foreign 
policy is sound inasmuch as it refu
ses to partake in the Big Power rival
ries and join the armament race: 
but in reality such a foreign policy 
is not being implemented by India, 
by our Prime Minijster. We have 
reduced neutrality to a game o f 
joining with one bloc at one time 
and with another at another time. 
For instance, i f  another war breaks 
out tomorrow, can India expect to 
keep out of it and still receive Ame
rican aid for the development of our 
Five Year Plari? I do not think. 
Similarly, there was nothing wrong 
in sponsoring China’s case for a seat 
in the United Nations, but to have 
Jinked it with the war in Korea 
amounted to a championship of Rus
sian Dower D olitica l game. From 
the positive point of view also, India 
has failed to develop a third force 
o f free and neutral nations like 
Yugoslavia and Burma which would 
have been a real bulwark against 
another world conflagration. Had 
there been such an active third force 
today the world tension would have
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eased a lot and we could have re^
duced our standing army without
any fear. Secondly, from the practi
cal point of view, in the event of an 
attack by a highly mechanized army, 
like the Russian Red Army or the 
American Army for the matter o f 
that—whatever it may be— our fight
ing forces with all their valour and 
patriotism will not be able to with
stand for long. Only the people will 
have to be roused into a patriotic 
war of national defence, and as 
Mahadeva Desai once aptly put it, 
“ Spirit can often be weighed against 
planes” , but how much more helpful 
and useful it would be if our people 
had been trained in national defence?

Coming to the organisation of the 
fighting forces, it is very painful to 
note that the old structure of the 
British days remains unchanged. It 
may be that the leadership of the 
fighting forces has been decentrali
zed to an extent with a Commander- 
in-Chief each for the army, navy and 
air force and with the Defence Minis
ter at the top of them all. But it 
is a small change. Essentially the 
gulf that divides tl ê fighting forces 
from the common people is still 
there, unbridged. The disparity 
between the officers and men of the 
fighting forces is still so great that 
while an officer draws a salary rang
ing from Rs. 350 in the first year of 
service to Rs. 3,000 for a General, 
in addition to numerous
allowances running to large 
amounts, the ranks have as low a 
salary as Rs. 25 and Rs. 30 plus some 
meagre allowances. Then we are 
told that there are special grades of 
salaries and allowances for British 
officers volunteering for the Indian 
Army. If they are volunteering for 
service in the Indian Army, why 
should special allowances be given to 
them? They can as well have the 
term.*; of service obtaining for all. 
If they are indispensable. it is of 
course a different matter.

Shri Lokenath Mishra (Puri): 
What does the Russian General gel?

An Hon. Member: It is not written 
in the paper.

Shri K. Subrahmanyam: With re
gard to the Defence Services estab
lishments, the discontent prevailing 
among the workers in the Armament 
Depots all over the country is too 
well known. If my memory does not 
fail me, there was some time ago a 
token strike at the Ordnance Factory 
at Kirkee. Because the Trade Union 
movement among these personnel 
is guided by patriotic considerations

and is free of disruptionist tactics,, 
the Defence Ministry is taking un
due advantage of it. There is even 
a statement in one of their publica
tions that the labour situation i& 
satisfactory. Such a wooden attitude 
ifi jiot likely to enthuse the workers^ 
to put their heart and soul into the 
wtork.

One of the ways of cutting down 
the expenditure on a standing army 
and at the same time bringing the 
army closer to the people is to em
ploy increasingly the fighting forces 
lin national reconstruction tasks. Wfr 
have now tried it in Rayalaseema 
under extraodinary conditions. It 
should be extended to normal times- 
also. There is a large area of fallow 
land to be reclaimed.

Shri Namdhari: Is the hon. Mem
ber reading a speech oiT behalf o f  
Mr. Gopalan, or what is he doing?

Shri K. Snbralimanjani: The army 
can be profitably employed for it. It 
will then bring the military man as 
a son of the soil into close associa
tion with the peasantry and thus re
volutionize his outlook towards: 
people’s problems.

Mr. Deputy-SpMker: Order, order.
A number of new Members have 
come. Possibly this is the maiden 
speech of the hon. Member. He haŝ  
done quite well. If he only speaks 
a little slowly, that will be under- . 
stood to be a real speech and I am 
sure he will do so next time. Hon. 
Members will kindly hear it with 
patience. Speakers do not Become so 
overnight. Let him have an oppor
tunity.

An Hon. Member: Let him read
slowly.

Shri K. Snbrahmanyam: A bove
all the fighting forces will be put to 
productive use during periods when 
they are not on active service. Simi
larly small scale industries could be 
attached to military units. The 
forces could help in the implemen
tation of the Five Year Plan by par
taking such constructive activities as 
reclaiming waste lands, checking soil 
erosion, building roads, digging^ 
tanks, canals and reservoirs, sinking 
surface and tube wells and counter
acting the menace of wild animals to 
standing crops. In short the men in 
uniform will be one with the villa
gers in their toil and struggle. How 
much we would have gained in man- 
hours spent on national reconstruc
tion work need hardly be stressed 
here.
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[Shri K. Subrahmanyam]
Further such constructive activi

ties will have to be included in the 
military curriculum itself. In China 
during the days of the Long March—
I do not know what the position is 
now with so fuch Russian dictation 
from above— the Red Army used to 
earn its living by work in the vil
lages.

The territorial army which is still 
a token force in the country will have 
to draw from all walks o f life and 
from the workers in the fields and 
factories as well. There will be 
n e a te r  enthusiasm for this force if 
the present habit o f employing these 
■men and women for unpleasant tasks 
such as breaking a strike or putting 
down a popular demonstration is 
given up. It must • be a live wire 
defence organization with no politi- 

.cal colour attached to it. It must 
not be used by the vested interests 
to put down toilers* struggles. In 
Bombay for instance, at the time of 
the Textile strike in 1950, these men 
were employed as a punitive force to 
drive the workers to the factories 
which is a very reprehensible act.

Then there are the scandals galore 
which are sickening to the core. The 
argument that the money advanced 
lo r  anti-tank grenades will be re
covered is fallacious. If circum
stances in Kashmir had been different 
and. if .leed had been felt then in the 
war there, what would have happen
ed? India would have been at a dis
advantage. And I understand that 
an officer of the Defence Ministry 
has been dismissed for bringing the 
jeep scandal to light. Is this meant 
to strike terror into the hearts of 
employees and to see that such 
scandals are hushed up there and 
then?

Before I conclude, I once again 
stress that we must have a highly 
mobile but small standing army 
which should be the army o f the 
people backed by an entire nation 
under arms.

Shri Jaipal Singh (Ranchi West— Re
serve— Sch. Tribes): I thank you fox- 
enabling me to repeat my admira
tion, un-qualifled admiration for the 
defence services. During the debate 
on  the‘ Presidential Address, I drew 
the attention of the House to the 
President’s reference to the magnifi
cent work the army had done in 
Rayalaseema. It is unfortunate that 
references here in this House have 
been made to personnel who are not 
in a position to defend themselves

or whom the Minister himself dare 
not defend. A  certain amount—^much 
too much— of personal propaganda 
has been made by one Member at 
least about himself which is, I think, 
very unfortunate. I think that kind 
of personal propaganda might well 
be done outside and not on the floor 
of this House, because the army has 
its own reasons and the Nehru Gov
ernment also has its own reasons for 
having done this or that in regard 
to the IJ^.A. personnel. The attitude 
of the Congress Government also 
is very well known. I have to say 
this only by way of contrast because 
there .is the other side which is very 
heartening. Most of the speeches 
have shown a conversion of mind and 
a new approach to the problems of 
the country vis-a-vis the army. 
Generally, the people have been very 
very critical of our defence services, 
but during this session. I find a 
welcome change. Instances of hosti
lity and bitter criticism have been 
very rare and I hope this will con
tinue.

In appreciating the defence ser
vices we have to look at the various 
vestiges of our army. The army is 
not merely a fighting unit. It is also, 
in its own way, in its own pattern 
o f life and existence, a nation-build
ing body. I wish hon. Members of 
this House could have taken the 
trouble to visit the National Defence 
Academy, only a few days ago, when 
there has a passing-out parade. I 
would ask them to take a little bit 
of trouble and visit the National 
Defence Academy to see how our 
officers are trained, what kind of 
education is imparted there and what 
type of first class men the army is 
producing. All this is an asset to 
our nation. That is an aspect which 
is not always appreciated. The army 
is doing more than an army job and 
whenever a civilian administration 
is in a tight corner, as I said pre
viously, it is the army tljat has to 
come to the rescue of the civilian 
Government, Thelrefore in making 
an appraisal of the sums of money 
spent on our defence services, we 
should not be scared by the astro
nomical figures of other countries. 
One hon. Member has already quoted 
figures running into millions and 
billions. I say we could also make 
them into billions. Instead of say
ing Rs. 197*9 crores, we could say 
32 thousand million annas. If you 
multiply that figure by 12 it will be
come an astronomical figure in pies.
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The question is: Are we getting 
proper dividend out of the money 
that We are spending? My contention 
is that we are getting more than the 
dividend that we deserve, in the 
prevailing circumstances of thi» coun
try. It is the army that has kept 
the country intact. To quote my 
hon. friend the Finance Minister it 
Is the edifice of our prosperity. If 
it is not the edifice, certainly the 
edifice of prosperity in this country is 
founded on our strong afmy which 

 ̂ is one of the finest bequests of the 
previous regime.

Much has been said about the 
officers being overpaid. I do not 

. know whether people know what they 
are talking about. Are you going to 
look at the officers in the context of 
other people of the same rank or 
are you thinking of them as Jawans^ 
There was one instance quoted and 
it was said that the Jawan got only 
Rs. 25. The fair lady forgot to 
mention that Rs. 25 meant every
thing else found a*nd that gives - a 
different picture. Not for one mo
ment am I suggesting that the Jawan 
is over-paid. He is not. I have al
ready said on the floor of this House 
and I hope now that we have Mr. 
Gopalaswami Ayyangar as the De
fence Minister, certain of the propo
sals of the' Reorganisation Committee, 
of which he was a member, will be 
put into effect and the army will 
have less cause for grouse. It is an 
open secret that the army officers 
are not too happy about their finan
cial circumstances. I would request 
hon. Members of Parliament to visit 
some of these officers in their homes, 
see them in their domestic circum
stances before they criticize whether 
they are overpaid or grossly under
paid. Do you want them to look 
like officers or do you want them to 
look like coolies? Please make u^ 
your mind. Do you want them to 
lead men? If you want a particular 
type of work to 'be done, will you 
not give the person the wherewithal 
to enable him to do that work?

; I am fully in s3Tnpathy with the 
defence services, but at the same time 
there are certain criticisms which I 
am bound to make. Only a few of 
them I can make in the short time 
that is at my disposal. Why is this 
much-maligned army hailed today as 
a nationalist army? I would like to 
ask the Nehru povernment to make 
this army more representative of the 
nation than it is today. Out of about 
8,000 officers, I find nearly half are 
Punjabee officers— I am not trying to 
be sectarian and do not make that 
mistake. I was associated for nearly 
53 P.S.D,

three years in the selection of officers 
for our armed forces. But it seems 
to me that something must be done 
so that every section of the Indian 
community is fairly represented in 
our defence services. At present, it 
not the case. Something will have to 
be done. Somehow or other, whether 
we admit it or not, we are still suffering 
from the victimisation of martial and 
non-martial classification, this dichoto
my that the British had in their regime. 
It is a well-known fact that given the 
opportunities, and other things being 
equal, one person of our society is 
as good as the other. I hope the 
armed forces would see to it that, 
hereafter, in the expansion, in the 
building up o f the armed forces,, they 
try their best to get out of this rut 
of martial and non-martial idea that 
unfortunately still prevails today.

I for one would have liked in the 
Defence Budget a specific provision 

•for defence production and its de
velopment. How much longer are you 
going to depend on foreign supplies? 
One hon. Member spoke of the secre
cy of the armed forces. There is 
nothing secret, believe me, as far as 
the armed forces are concerned. 
When you are purchasing your arma
ments in foreign markets, how can it 
be a secret? There should be in the 
Planning and in the Budget every 
year some provision for expansion of 
our defence production. The way 
we are going about in the Hindustan 
Aircraft Factory is not one that holds • 
out any promise. We should begin 
with the manufacture of critical 
spare parts. We can do that. An
other thing that I would suggest is 
that we should resort to what every 
other sensible country has resorted 
to, that is, production under fran
chise. We are not going to produce 
a radar instrument or something like 
that. As New Zealand has done, as 
Australia has done, as other coun
tries have done, we should resort to 
buying out the licence of other 
manufacturers which can easily be 
done, without involving the country 
in extraordinary expenditure. Defen
ce production is not properly attended 
to in the financial planning, and as 
far as I can see, by the Planning 
Commission also.

There is this thing also. I think the 
rate at which we are expanding is 
very slow. I do not want to go into 
figures. Take the Indian Air Force. 
One hon. Member in his admirable 
speech has already made reference to 
that. Are we in a position, consider
ing the size of our country, consider
ing the problems that we have nextr 
door, to say that we have an ade-
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[Shri Jaipal Singh]
quate number of squadrons? Can the 
hon. Defence Minister tell me that 15 
squadrons are in any way adequate 
for the present needs, even though 
the danger o f attack or aggression is 
not so great at the present moment? 
I think we hBve to be prepared to 
spend much more, and be less criti
cal of the Defence Budget, if we really 
mean the security of the country.

I would like our friends here to go 
to any Regimental Centre to see with 
their own eyes what the army does, 
how it lives. It is not merely a ques
tion of being in uniform. They are 
doing so many other things. Time 
was when an hon. Minister went mad 
about growing trees. If you go into 
the statistics, of Vanomahotsava, you 
wiU find that the trees that Mr. 
Munshi planted were washed away 
in a couple of days whereas the trees 
planted by the army are ud  there and 
bearing fruit. Going into the statistics 
of the response that we received and 
we continue to receive whether it is 
grow-more-food or , grow-more-trees 
or grow-more something, you 
will . find that the army 
has been responsive to any demand 
that has been made on it. The army 
has its own job to do and while I 
think it must be able to do other 
things as weU when an emergency is 
there, it should not be rooted firmly 
away from its own line. Some peo
ple say that because there is no threat 
of war, the army in peace time should 
be converted into a production army. 
Up to a point that may be possible. 
But  ̂ the army must always be mobile. 
Our frontier situation has changed. 
After the Partition, our frontiers are 
different. Our cantonments were 
differently poised previously. After 
the Partition we have other problems. 
I would like the hon. Defence Minis
ter to tell us whether he is in a posi
tion to meet with the new problems 
that have been created as a result of 
the Partition.

Take the question of the Eastern 
Command for example. The Eastern 
Command is, at the present moment, 
based in my province Bihar. There 
has been partition eastwards. The 
frontier problems on that side of our 
country have, in consequence, be
come different. How long is it gomg 
to take the Nehru Government to 
make up their mind as to whether 
the headquarters should be in the 
province of Bihar or in the province 
of U P. ? The sooner a decision Is 
made, the less extravagant will the 
expenditure be In regard to the cons
truction of permanent headquarters

for the Eastern Command. We have 
heard it said that the Government is 
going to review the position about 
headquarters of the Easten Command 
after five years. The net effect of 
this is that for the next five years, 
money will be spent on a temporary 
basis. Hutments will be put up; bar
racks will be made on a temporary 
basis. If the decision is that the 
headquarters should continue where 
they are now, well and^good. If not, 
all this money would be a waste.

Shri B. Das (Jajpur-Keonjhar): I
thought it was Ranchi.

Shri Jaipal Singh: Ranchi is in the 
province of Bihar. It is the capital 
of Jharkhand.

Similarly in other areas. I was 
only giving an instance as to how we 
must make up our minds quickly. 
Just as our hon. friend, an ex-fighter 
pilot, appealed to the Treasury Ben
ches, to make up their mind quickly 
in regard to aircraft, there must be 
some quick planning about it. Now-a- 
days, aircraft gets out of date quick
ly. Suppose we decide today to buy 
jet fighters, five years hence, the 
fighters we have chosen are comple
tely out of date by that time. Let us 
be quick in our decision because our 
neighbours, everj^here, not only
nextrdoor, are stealing a march in re
gard to this. It is a question of secu
rity. I am not thinking of security 
from the civilian side. Men may 
cherish different faiths. But the
blunt fact is there that we have to 
fight with the same guns. We can
not be fighting with out-moded equip
m ent We have to be up-to-da»^. 
To be up-to-date, we have to be pre
pared to spend. Nothing comes to u.> 
frae; we have to spend a lot. There
fore, I urge that the defence produc
tion programme had better be gone 
Into quickly so that 'this enormous
drain—everyone realises it is an
enormous drain— may be reduced and 
we may be more and more self-suffl- 
cient every year and thereby not only 
make our army not dependent on 
foreign supplies, but an army that 
can live, in every sense of the word. 
In regard to its equipment, in regard 
to its food, in regard to its vitality 
and in regard to its very existence, 
In the country and for the country 
alone. *

Shri Altekar (North Satara): Hav
ing watched the proceedings in this 
House from the beginning of this ses
sion till now, I am rather thinking in 
my mind whether it is not more easy
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to take a seat in this House by catch
ing the eye of the electorate than to 
catch the eye of the Speaker and get 
an opportunity to speak. I have to 
thank you, Sir, for giving me an op- 
tunity to speak on this occasion.

The first and foremost duty o f an in
dependent Government of an indepenr 
dent country -is to protect it from 
attacks within and from attacks with
out. I mean to suggest that no sac
rifice is too great, nor any military 
expenditure too heavy, to protect the 
hard-won liberty of our country. 
And from this point of view, I have 
to congratulate the finance Minister 
for making what adequate provision 
he can for the sake of our de
fences in the Budget of a poor 
man’s country. I. at the same 
time, congratulate him' for the con
summate art of presenting figures in 
such a way as to minimise the shock 
that may be felt by persons who take 
fright at the military expenditure. If 
we go into some well-known firm, 
we find the prices of articles fixed as 
Rs. 9/15 or Rs. 14/10. Well, as a 
matter of fact, we have to take a ten 
rupee note or a ten and five for that. 
So, in our Defence Budget, we find 
that the Defence estimate is put at 
Rs. 107-95 crores. Well, it comes to 
Hs. 198 crores. But. of course, al- 
that provision which has been made 
there is necessary for the purpose of 
the defence of our country.

We need not be in any way afraid 
of being criticised for spending near
ly 50 oer cent, of our Central income 
for the purpose of our defence. 
Many figures have been quoted with 
respect to the amounts that are spent 
by foreign countries outside Asia. I 
will rest content with what is being 

bv our neiffhbour. VJz. Pakistan 
Tn the budget estimate of 1950-51, the 
total income of that country exclu
ding, of course, the Railway finance, 
was about Rs. 7,3 crores and a little 
more, but the fieure put in for the 
oum ose of def»^nce was as hieh as 
Ps. 50 crores. In the revised estimate 
that came afterwards when they got 
better recelnts from elsewhere, they 
nut the defence expenditure at 
Rs. 60-70 rrores. Of course. thr<t 
worked ont to a little more than 51 
oer rent, but they were nreoared to 
sDPnd so nnurh for the ourpo«e of the 
defenre of their country. For th“ 
yenr 1951-52. their total receipts v;^re 
estimated at Rs. H3 rrores 
defence pstimate is nut at Rs. 
rrores That works out at 54f ner 
^ent. When that is the exnensp that 
ic beini? made bv our neighbour who 
also is. I may sav. in the earW davs 
of liberty, we al«=o have to look from 
our own point of view.

V/e cannot in any way lend counte
nance to such tactics as providing 
arms to some martial tribes on the 
borders and let them loose on the 
nearby country. We, of course, can 
give arms to persons or the residents 
on the border and ask them or teach

■ them to protect themselves against 
any sort o f infiltration, but we c ^ -  
not allow them to deteriorate into 
the position of bandits who ultimately 
live by robbery or something like 
that. Once such forces of anarchy 
are let loose, the necessary corollary 
is that civilisation is in danger, and 
it leads to anarchy in the country. 
Therefore, I have to submit that in 
order to defend our country, we must 
have an army that is eflBcient and 
at the same time suflRcient for the 
purpose. From that point of view, 
we have to look into the context of 
the present situation, the situation 
which has arisen on account of the 
partition and the things that are 
there as a corollary to it.

Owing to this partition, we have 
lost the natural borders on the western 
side of our country, that is, the Hindu- 
kush and Suleman mountains, and we 
are now faced with a border which is 
purely a plain of an extent of not less 
than 800 miles and absolutely no point 
of vantage wherein we can pitch. We 
have to guard such a frontier on the 
west, and at the same time, a situa
tion has arisen on the east where we 
have got a sort of double fr o n t ie r - 
one is on the east of Assam, and the 
other is on the west of Assam as also 
on the east of West Bengal. And 
that, again, is a large border, and for 
the purpose of that, we have to main
tain an army. From that point of 
view, I submit, we nfust develop the 
strength and maintain our army, and 
keen it efficient so that it will be 
sufficient for the purpose of the 
defence of our country.

The thought was suggested, or a 
suggestion was thrown out that this 
army has been, as a matter of fac-, 
maintained at such a big expenditure 
for purposes of meeting the revolu
tionaries inside. I submit that they 
are placing too high a premium upon 
their capacity to create disturbances 
and trouble in the country Not even 
a fourth of the army will be neces
sary for that purpose. It is not for 
the purpose of quelling any di5tur- 
bance or trouble that may arise in 
the country, but rather to protect pny 
aggression from outside that we have 
to wield our own defence. Of 
course, if any disturbances arises in 
the country, that will dealt with 
in the proper manner. The Police
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IS bn  AltekarJ
and tte  civil administration w ill take 
care o f -M t«  and should s(nne emer- 
cencr arise ^ fo r  t a l ^  any *wl|t 
a c H w  onttlllnr part, "the army ma^ 
be brought .in, but that is not the 
piim ary and t o t  necessity o f  the 
army.- Our pnm ary consideration is
lo  protect our country against any 
emeri^ency that may arise in the con
text o f the pre^n t situation in the 
world. I  beg to submit that the ex
penses that are being met and incur- 

for this army—for the personnel 
o f the army as also for purposes o f 
equipment that is necessary—  
are, as a jaaatter o f fact, far 
d iort of what j^i&uld have been posi- 
ble—what thia country should have 
been able to n!lake in that respect.

I submit that when we ought to 
defend our own country, we should 
be in a position not to depend upon 
any one else. History teaches us 
that in the past the Mmratiias and
other powers at that time % ere  not 
manufacturing their own uptodate 
arms and relying upon the supplies 
fnHn others, and that was one o f the 
great causes why they failed the

should not asar m y  
We should rely on 6ur- 

uipment o f our army, 
r own arms. If we 

others, it costs 
,^ame time, there is 

their letting us 
That should 

a great 
if we build 

our resources, so 
for our army i ?

are not in any 
we take to this 
the earlier the

selves 
man 
pure] 
a lot,

‘'the 
down
never occur, 
economy 
a
far W  .

way shoi*t; and if 
manufs^tWsB^and 
bettep-^^p^will thereby malce a î reat 
saving W ^ h e  cost o f oor deieoe t ex
penditure. There is anofHicr m i l  9eA* 
vantage to be had in x«spect 
and that advantage is that our stn^ig- 
th, our actual capacity and abUH  ̂ to 
cope with any situation, w0l be 
made known to any <»itsider. I f  we 
are purchasing fronf o&ers, they 
know what our str^igth is: Titey 
know with what we at« woA
going to fight, but if we mmidadbwte 
all our defence equipmeet, $fm will 
be masters oi  our own* and Jtt the 
same time, we will ndt be imvea&sg 
any secret to others. From tiiet p e M  
ot  view, and taking into considera
tion the nations or rather ttnwe 
surely us with arms and iM s : re
lations inith others, I  s v to H  the 
earlier w e take to aMtoy&tibape o f 
arms, the better, and In the best in- 
tarests o f our country.

So far as ^  tasting over o l the 
navy and the air force are o^ni^ned, 
we have to take tbsm  at an eariy 
date. In doing so, a criticism has been 
made that we are bringing a large 
number of experts in this country, 
from  outside, both for the purpo^s 
o f  officeripg the army* and alf^ for 
purposes o f scientific research. We* 
are hi a state o f transition. During 
the transitional period, for about four 
or five years, we shall have to take 
the aid o f  foreigners. If auy one, 
therefore, criticises that we are rely
ing too much on foreign experts, I 
sul»nit, that it is not a fair one. Even 
in Russia, they had to take ttie aid of 
foreign^s at the be^nning, before 
they could ultimately develop their 
own factories, and manufacture their 
own arms and other machineiy. The 
same stage has come in the path of 
our nation also, which is rising from 
p o w ^  to power, after the h«ird^on 
liberty. I .  do not think, ttierefore 
that there is any harm if we rely 
upon foreign aid for the time being.

While we are progressing in ^ s  
we being lor

being r e q u ^  i o  pajr a  l i i ^  laStry 
to the officers. When my hon. sister 
from the other side quoted certain 
figures, she quoted only the figures 
at the extreme, that is, at the entrar*ce 
stage of the soldier In the army, and 
at the end o f the service of the 
officer.. It is not a fair way of criti
cism. If a trained soldier enters into 
the army, his pay in the beginning 
is Rs. 90 and he can by his own abi
lity rise to the position of a Risaldar- 
Major or a Sub^ar-M ajor when hi> 
pay will be from Rs. 250 to Rs. 265.

Am 9 e « .  Member. How many per- 
become like that?

Pini ;jlltfiE>r; That will depend upon 
tlie a w t y  «ind scope he will have, 
and 1 am sure many o f t h ^  will 

^,have i t  XAn Hon. M ember : Only one 
: ^ r  c ^ t ) .  In the case o f a Second- 
lieutenanjk, his pay is only R j. 350 at 
the beginnkig, but when he becomes 
a Coionel, it rises to Rs. 1,400 which 
is again̂  a consolidated amount. For- 

kx W ?  the pay of the Second- 
Lieutenant was Rs. 4Q0 inclusive of 
l̂ TdghUf and marriage allowance at the 

l^^t amount has since been 
reduced by jthe New Code to Rs. 350. 
Hiii is an instance o f economy. When 
an oQjC^ has to lead the army, when 
he If ><̂ barged with all the responsi- 
biUtks of an army, he should get a 
pay which It consistent with the posi- 
t i ^  w i^ h  he occupies.
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Shri Velayudhan: What is the
marriage allowance for a Jawanl 
Oaly rupee one a month.

Shri Altekar: There has been no 
marriage allowance, since the year 
1947. The highest pay in the army, 
that is, Rs. 3,000 compares not very 
favourably with the highest pay in 
other civil services. If we are 
going to reduce the pay o f high 
officials, as a measure of economy, 
the question of reduction of pay on 
the civil side should come 
first, and then only on 
the military side. Our army then 
will have a certain stimulus and ins
piration. It is not in any way less 
national in spirit than that in any 
other nation in the world. There 
are now many among us who were 
formerly with the British Governmen;, 
and serving the Britishers: they have 
changed their ranks and come to 
fight with us in our national struggle, 
and to serve our country in tne best 
possible manner. In the same way, 
our army which was formerly under 
the British has since come over to 
our side, with such national spirit 
which is really an exemplary one. I 
shall just quote you the instance of 
Captain Roy who first went lo Kash.- 
mir to withstand the onslaught of the 
tribal forces that invaded Kashmir. 
He went there only with a handful of 
persons. With courage in his hand 
he at once rushed to Baramulla where 
he met with his end. Was he purely 
a mercenary? Can anyone say that 
he was a mercenary Captain? He 
was inspired by the best possible 
national spirit. In the same way, the 
officers of our army arg all as national, 
and as partriotic, as any one of us 
here. The exploits that have been 
made by our forces in different lines 
are such as have elicited praise from 
outside. Outsiders were all wonder- 
struck at the way in which supplies 
were carried by our Dakota planes 
over a height of 24,000 ft. and how 
with such ordinary® planes we were 
able to render such great service 
whereas they have their own special 
planes and apparatus for flvins over 
such a high altitude. While our pilots 
with such ordinary planes porformed 
such feats, there is not even a word 
of praise said here by any one on the 
other side. They have achieved 
things which have elicited praise 
from every one of us. We need not 
say anything against them simply be
cause they were with the British 
formerly. The spirit of patriotism and 
nationalism which has inspired the 
hearts of every one in this country has 
also inspired the heart of every one 
in our army, to whichever rank he 
may belong. I believe that our army

deserves every sort of praise and gra
titude from every one in this House 
and also from the country outside.

Mr. Deputy-Speaker: The hon.
Member’s time is up. He ir.ay kind
ly conclude Jiis speech.

Shri Altekar: Out of the Rs. 197
crores, about Rs. 77 20 crores is for 
purposes of pay and allowances, and 
about Rs. 15-58 crores is for the Non
Effective Services, namely, pensions 
and gratuities. I believe very little 
can be made in that by way ot econo
my or retrenchment. But I believe 
there is every scope for the retrench
ment in the purchasing of siore'?, 
which is now beinE done to the ex
tent of about Rs. 80 20 crores. The sum 
that is paid towards maintenamce and 
construction of works is about Rs. 10-72 
crores. If some care is taken in these 
items while spending, some reductions 
are possible. If we purchase the 
stores by inviting tenders, there is 
scope for economy, and some possible 
reduction in the expenditure under 
the head ‘purchase of :>tores’, service 
stores like food, clothings etc.

With an astute Finance Minister, 
and a man of great ab«ity in our 
Defence Minister, all of them matter- 
of-fact statesmen, guided by our
great Prime Minister, there is every / 
scope for economy and I hope they 
will do their very best in the matter.
I am sure, considering the very high 
place which our Prime Minister occu
pies in the heart of every one in this 
country, our destiny is safe in his 
hands.

Shri KeshaTaiengar (Bangaloie 
North): The only opportunities we
have had here to make oar voices
heard have been the occasions when 
at the termination of the proc-eedings 
you have been pleased to put cut 
motions to vote. We have then the 
opportunity to say ‘aye’ or ‘no’ . After 
all I have an opportunity* to address 
this august House for the first time 
and I crave the indulgence of your 
goodself and the hon. Members of this 
House, to enable me to say a few words 
opposing the cut motions moved by 
the other side.

So far as the question of defence is 
concerned, the freedom which v/e 
have earned at very great cost in 
such a unique manner has got to be 
preserved at any cost. We snould al
ways be guided by the rule ‘first 
things first’ and I am happy and 
gratified to know that some of my 
friends on the other side, in spite of 
the cut motions, have been pleased 
not to press them and say that they 
are also for the establishment of
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[Shri KeshavaiengarJ
national security and safety in the 
first instance. Personally 1 leei tbai 
even economic stability comes only 
next and we should not grudge any 
money that is required for the pur
pose of establishing national security.

It so happened— perhaps it was a 
matter of nistorical accident— that we 
had been under the clutches o l tne 
Britishers for the past several years, 
and now we have, just attainea tree- 
dom. We hcve, therefore, to laite 
every precaution possible and provide 
ourselves with the utmosl care and 
caution to safeguard tiiiii weU earn
ed, hard-eaTned freedom under any 
circumstances, both from aggres
sion from outside as well p  
Irom  internal insurrections. m  
one way I am even thankful to 
the Communist friends on the oppo
site side for the troubles that we 
have had in our country aad also for 
the apprehensions we have hsa  from 
our neighbours. In fact, in my 
humble view, that has given us an 
oDoorttmity to know our own strength 
and to have confidence and sei-relian- 
ce in ourselves. That has brought out 
the very simple fact that our army 
m u st a lw a y s  b e  k e p t  v e r y  tr im  u i^ e r  
aU circumstances and at aU times. 
The one thing that the army should 
be engaged in in times ot peace is tu 
prepare itself for war. We are not 
aware at what point of time and 
where and when things will happen 
and we may have to face an external 
Aggression. We caimot falter when 
there is an occasion of that kmd. 
Therefore, I feel that they should al
ways be kept trim and m ihai way the 
opportunities that have o f f e r e d  them
selves have helped the army to a very 
great extent.

Something was said by my friend, 
Mr Patnaik, regarding the socic^co- 
“ m ir f u B c t i o n  o l  th e  a rm y  aU 
that Not a word was suggested by 

i r i r a d  in  a  co n s tru c tiv e  m a n n e r  
as to how our army should engage 
itself according to his notions, except 
it be by way of suggesUng that it 
should be done. Our 
many momentous achievements to 
{Se^ credit. In fact they have stood 
by us and by our leaders at the m os. 
critical points of time. Where would 
we have been but for our army 
early days of Partition? Have they 
not been responsible for the 
of millions of our
can we ever forget the part that tne 
a r m y  played in Hyderabad, and in 
iSShm ir in warding off aggression? 
It is not a question of expressing 
^hank^to our army. I would even

go to the length of saying we should 
express our gratefulness to the army 
for the sDlendid achievements for 
which they have been responsible in 
accordance with the traditions that they 
have already built for themselves while 
under the British regime.

One lady member on the Opposi
tion mentioned a list of some foreign 
techmcal personnel at the head of the 
army branches. As some of my 
friends have already replied to that 
point, 1 would also join handii with 
tnem and say that after 
all it is very necessary that some of 
these technical assistants have to be 
taken from outside. It so happens 
that in spite of the fact that we have 
freed ourselves from the British rule, 
they are being sporting enough to be 
friendly with us. They respect our 
contact. There is nothing wrong in 
securing their help and if I may say 
so and am permitted to say so, I 
would even go to the length of saying 
it is better and well for us to deal 
with a known devU than an unknown 
one.

I would further beg to submit that 
so far as the point made by my 
friend opposite about socio-economic 
activities is concerned, our armies, 
whenever there was a national emer
gency have come forward and done 
their level best and acquitted them
selves very eminently. Is that not a 
siocio-economic function? We cannot 
indent upon their services ordinarily 
all the time. As I have already sub
mitted, they should be always engaged 
in preparing* themselves for any 
national emergency whenever it may 
occur.

Something has been said by my 
friends about the question of the volur 
minous nature of the task that is 
being faced by our army. It is a 
known fact t h ^ w e  have a very long 
stretch of coastal line. Our navy is 
still in its infancy, and so also is our 
air force. If oply we are serious in 
having a sufficient force to take care 
of our country and protect us and 
protect our shipping in the Indian 
Ocean, we must have a sufficiently 
large air force and navy too. In fact 
when the Britishers left us, they clear
ed away all the naval bases, and 
none of their battleships were left 
behind. Now we have got to make a 
beginning at every point. And that 
requires very great expense no doubt. 
Subject to correction, I think the 
strength of our air force is very 
meagre. It cannot even come up to 
the total loss of one day’s action in
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Korea, I suppose. Whatever it is, it 
is not possible to suggest anything 
connected with reduction of expendi
ture so far as the defence proposals 
are concerned.

I would beg to suggest to the hon. 
Minister of Defence for his kind con
sideration the other proposal, put 
forward in a rather constructive way 
by some of my friends, regarding the 
development of industries connected 
with the equipment of our army. 
Several of the ordnance factories. I 
suppose, are manufacturing exception
ally good articles for the army. May 
I suggest that those of them that can 
be thrown open for being manu
factured by private industrialists be

allowed to be manufactured in private 
factories? It will indirectly help the 
development of industries as welL

I do not want to take any ‘ more of 
the time of the House, and I rest 
content with saying that it is very 
necessary that we should safeguard 
our national security first at* any cost. 
We cannot take risks and forgei the 
danger that we may have to face
1 pjbi.

With these words, I oppose the cut 
motions moved by the other side.

The House then adjourned till a 
Quarter Past Eight of the Clock on 
Wednesday, the 11th June, 1952.
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